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Rea Telle Et
)
S. No. Items Details Remarks

1 Production Data (as per records vetted by Excise) April 2020 to June 2020 = 61,67,747 BL Excise Certificate enclosed as Annexure-l , during
(during inspection C-Molasses was being used) 12.10.2020 to 28.10.2020 = 12,75,629 BL

2 Raw Water Bore Wells Details Number of Borewell = 1 No. Copy of Log Book enclosed as Annexure-2
Capacity= 58 m3/hr

3 Raw Spent Wash Generation April 2020 to June 2020 = 26297 KL
12.10.2020 to 28.10.2020 = 8008 KL

4 Details of Bio Digesters N/A
5 Details of MEE Design- Falling Film Copy of Log Book enclosed as Annexure-3

Feed Rate= 30 m3
Brix/Solids (inlet)= 12-14
Brix/Solids (Outlet) = 30-33

6 C.P.U reject fed to MEE April 2020 to June 2020 = 5965 KL
12.10.2020 t0 28.10.2020 = 1560 KL(1560 MT)

7 MEE infeed April 2020 to June 2020 = 26297 KL+ 5965 KL= 32262 KL
12.10.2020 t0 28.10.2020 = 8488MT( 8008KL)+1560 MT=10018 MT

8 MEE Condensate Generation April 2020 to June 2020 = 20576 KL Copy of Log Book enclosed as Annexure-4
12.10.2020 to 28.10.2020 = 5345 MT

9 MEE Concentrate Generation April 2020 to June 2020 = 11686 KL
12.10.2020 to 28.10.2020 = 4135 KL(4672 MT)

10 MEE Maintenance N/A
11 Water Balance Chart Enclosed as Annexure-5
12 Details of RO Inflow Feeed-15 m3 Copy of Log Book enclosed as Annexure-6

Permeate- 11 m3
Reject- 4 m3 IOperational Condition-Excellent

13 Quantity of Spent Wash and Press Mud used in Spent Wash - 17943 m3 pc»-' (0
Bio-Composting Press Mud - 21342 MT I

14 Area for Bio-Composting Covered12 Layout & Khasra No. enclosed as Annexure 7
Open-7
Finished Compost Storage - 1

15 Flow Meter & Mass Flow Meters Details enclosed as Annexure-8 I

!
I
I

16 Online (OCEMS) Connectivity Status Details enclosed as Annexure-8
I

i
17 Valid Docuements Consent to Operate Copy enclosed as Annexure-9

CGWA NOC - Applied for Renewal Copy enclosed as Annexure-9 I

Authorisation for Composting & Packing - Applied For Copy enclosed as Annexure-9 I
18 Monthly Water Quality Analysis Report N/A

,·
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This is certified 'that Total production of Ethanol from the month of
April-2020 to June -2020 is 61,67, 747 B.L.

a##UVJT · - fost.n,tz; me
U.P. Excise ·

Rana Sugars. ( Distillery Division)

Belwara, MRADABAD

21~



This is certified that Total production of Ethanol from 12.10.2020 to . ;
28.10.2020 is 12, 75,629 B.L. J Rr»fl) a± lo-«avs0rs v)

»'')I>
.....

f'-'.·-
iifeosf@##rick gerare

U.P,Exdse

Rana Sugars (Distillery Division)

Belwara, MORADABAD
;-----
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EMBLEM
FORMD

(See clause 14(2) and 18(1)1
FORM OF APPLICATION TO OBTAIN A CERTIFICATE OF
MANUFECTURE OF PHYSICAL/GRANULATED MIXTURE
OF FERTILISER OR ORGANIC FERTILISER/ BIOFERTILISER

T0.
The Joint Director Agriculture (fertilizer)

Kirshi Bhavan, Lucknow

uttar Pradesh

mixture
i

;

______....... --------·-··-
'\ Copy of all other certificates of(6) Full particulars of any other certificate of manufacture, if any,

I

issued by any other Registering Authority;
manufacturing enclosed as Annexure­ I
II(A &B8), Rectified Sprit/Absolute
Alcohol /Ethanol/Fossil Oil

(7) How long has the applicant been carrying on the business of \

preparing physical/granulated mixture of fertilizers /organic NEW

fertilizer/bio fertilizer/ mixture of micronutrient fertilizers?
(8) Quantities of each physical/granulated mixture of

I ferliliz.ers/mixture of micronutrient fertilizers /organic fertilizer/bio Not Applicable
fertilizer (in tonnes) in my/ our possession on the date of the
application and held at different addresses noted against each;
(9) {i) If the applicant has been carrying on the business of preparing
physical/granulated mixture of fertilizers/mixture of micronutrient
fertilizers/organic fertilizer /bio-fertilizer, give all particulars of such Not Applicable

mixtures handled, the period and the place (s) at which the mixing of

fertilizers was done;
(ii) Also give the quantities of physical/granulated fertilizer mixture Not Applicable I
organic fertilizer /bio-fertilizer handled during the past calendar year,

I

1 (10) If the applicant is for renewal, indicate briefly why the original I
\ certificate could not be acted on within the period of its validity.

Not Applicable
\

\ (11) I have deposited the prescribed registration certificate 2251 INR
_.,"_____ - ---·1

\ foe/renewal fee.
Vide Challan No. GH00108 dated

·- ···
17.07.2020

1\ {5) Full particulars regarding specifications of the physical/granulated I Bio-enriched Organic Manure,
mixture of fertilizers /organic fertilizer/bio fertilizer for which the \ specification enclosed as annexure -1

\ certificate is required and the new materials used in making the \

r--1~--o_f --+_U_t_ta_r_P_ra_d_e_s_h ----,
Full Name and Address of the applicant: Rana Sugars Limited( Distillery Division)'\

I Viii- Belwara, P.O.-Manpur, Distt_
Moradabad

(2) Does the applicant possess the qualification prescribed by the state \
\ Government under sub-clause (1) of clause 14 of the Fertilizer (control) Yes \I

order,1985
(3)1s the applicant a newcomer?(Say 'Yes' or 'No' Yesr --·---·------------+----------------l

I
(4) Situation of the applicant's premises where physical/granulated [ Rana Sugars Limited( Distillery Division)
mixture organic fertilizer/bio fertilizer will be prepared: \ Viii- Belwara, P.O.-Manpur, Distt_

\ Moradabad

place: Village - Belwara, Distt- Moradabad



Page 1 of 2---···Declaration
(a/we declare that the information given above is true and correct to the best of my/our knowledge and belief,
and no part there is false.
(b)l/we have carefully read the terms and conditions of the certificate of manufacture given in Form F appended
to the Fertilizer (control) order. 1985 and agree to abide by them.
I 1/we declare that the physical/granulated mixture/organic fertilizer/bio-fertilizer for which certificate of
manufacture is applied for shall be prepared by me/us or by a person having such qualifications as may be
prescribed by the state Government from time to time or by any other person under my/our direction,
supervision and control or under the direction, supervision and control of person having the said qualification.
(d) I/we declare that the requisite laboratory facilities specified by the controller, under this order are possessed

by me/us.
Name and Address of applicant in block letters:

SUBHASH CHANDER GARG S/0 SH. D.D.S.GARG
AGM(LEGAL), RANA SUGARS LIMITED
(DISTILLERY DIVISION), VILL -- BELWARA,P.O.­
MANPUR , DISTT -- MORADABAD
R/o SRD -402, SHIPRA RIVEIRA TOWER, GYAN
KHANO 111, INDRAPURAM, GHAZIABAD(U.P.)

·--·--·-·--···--
Date:23.07.2020
Place:Moradabad

ad
Signature of applicant (SUBHASH CHANDER GARG)
For RANA SUGARS LIMITED(Distillery Division)

Belwara, Moradabad

UST OF ENCLOSURES:­
1. Two passport size photographs of the applicant

2. Copy of Aadhar No as ID Proof
3. Copy of Address Proof
4. Project Report (Manufacturing) for Bio-enriched Organic Manur

5. Company of Pan No
6. List of Board of Directors
7. Copy of Registration of Distillery
8. Copy of Air Consent
9. Copy of water consent
10. Copy of Khasra -Khatauni
11. Memorandum and Articles Association of Company
12. Company' Board of Resolution for the Applicant
13. Qualification documents of the Applicant

14. Affidavit by Applicant
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Annexurc-7
M/s India Glycol Ltd (Distillery Plant). Kashipur, Uttarakhand

M S India 3lv rial ea, Bazpur Road, Kashipur,

Utt a
l) Uic;t1lle•·~ 1-•lant If l' Jn

t,

uder ate Act, 1974 and Air Act,

1981 ;-; valid •-•I to L lJ .:· ~ , ;!I.,' cl 1t Annexure-7.1 i

2) Chemical plant (Common Consent to operate under Water Act, 1974 and Air Act,

1981 1s valid up to 31 03.202
, This industrial uit has fallowing utility ervices for treatment of industrial as well as

domestic waste water mside the unit preruses:
t. Effluent Treatment Plci!lt (ETP) ror Chemical unit - 540 KLD

ii. Sewaqe Treatment Plant (5--ifF J near MEG LOntrol building - 10 KLD

iii. Sewage Treatment Plcwt ~TP'l riear Electrical substation - 10 KLD

1v. Sewaqe Treatrnl:'nt Plant C, 1 PI nP.'H R B D department - 20 KLD

v. Spent wash managemer systerr comprising of Bio-digester, Multi Effective

Evaporator I MEE.) ancl l ir 11°r-rat1nn boiler r detc:111s provided in section-2)

v1. Sewage Treatment Plant (STP} for Distillery unit - 10 KLD

v11. Sewc:1ge Treatment_ Plant :s TF') tor ResideHtial colony - 40 KLD

Samples Collection

,. The joint tea ollected amples fr 11 jiffPrent co;nt':> .. e , Effluent Trearment Plant

(ETP), spent wash management svstemn, Sewage Treatment Plant 'STP), bore wells

and piezorneters. Samples J-3ve been ar.alyzc:d in CPCe laboralo-y v,u.t the notified

parameters. Duplicate sealed samples were also provided to tile unit.

,. Detail of the samples collected and analysis results are niert!oned m the following

relevant : i:>r; ,on'>

Detailed inspection report of Distilieiy plant is as beiow.

1. Fresh Wate1 Consumption

1.1 Sources of Fresh Water
,,. The distillery plant of the anit has total 13 no::. 01 bore we!I-, located at different places

within the C..6T1P' ., Ht v meters re it stelled or r•ach bc,rewells and meter reading

( T o t a l i z e r ) , flow rate observed during i n s p e c t i o n a r e me n t i o n e d below.

;#" .a #c ascrooa- oats. I
. time of inspection { m3 I hr) j ! i

- (m·) 1 . --_1
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"""··· -- ~---·-··· ·-•"~•-· ·- .. _
1. No readinq observed N1'

1
29.178361 ' 79.005992

'. on rneter 1
-4--- . • r·· - . . -···· I

2. : 102041 . 79. _1I?g±2g?9g,zoosos
3. ;_68q788- lS.!.:2! L~.J;9'339 79.006612

1.2 Freshwater Consumptiori

,.. As per log honk ur·(,,1 r.ic.i l ·; t 1·11 •r;q f; s tr consumption in distillery plant of the

unit is presenti:d tJeln\l'\, tor (1rnF: perir,:J frc;r 'Jan-:020 t0 Oct-2020.

Table 2: Ground water ,v,thdrawa! t:orn 03 bore wells of distiller, un,t 'f'rom Jan-20 to Oct-20)
Month I Bore ··well ! Bore --w,;tt r Bore well I Total fresh water

' No. .1 · No, 2 ' No. 3 , consumption (m3)
----- ---,,--- -- _, ·--·- ---·--•-······ ···---···+----·-· ··-··-....:....---"-----'---lJan-20 ' 20750 1702 15628 53417
-·,·-·. --·•--· - =· -

Feb-20 __7_1),_0 _ 13'-l 23 -~~±.0_8_,.:
March-20 137JG L!SSO J ns·) 43SOU
A ril-20 15402 i 6723 157568 44693
May-20 [i8245 [gar«o [157@2 ' 511.22 ·-•--·--·-·-----·····---·-

June-20 : 16240 • J.JOGS i 181 i ' 4746)
Jul -20 ··· t·17329 - - : 13073 Tio97 siaoo
August-20 1&20 [i5~Ji [ii@AS ]Siu@
Sept-20 _ 12068'.. 1Slt·;· 1sr,4 57713 ·--·----·----·----·
Oct-20 O 24851 1.56086 49937
Total ground water withdrawal from Sere weft:1-, 2; 4,92,.307

&3from Jan202o to oct-2a2oI
Average Daily co~surr1ptio_ri L 1614.12

1.3 Piezometers Details

• The Unit has p• ov1ded 04 nos. o' P1e::on1eters for me,,surernent of groundwater
depth at the following locations inside the unit's premtsf's, .:is per the information
prov1dea hv Li :••1 t:

Table 3 Pie7omett::r~ location ,_incateti 111s1de the umt s · rermses
Piezometer Locations inside the unit's premisesI

S. Piezometet No. I location I Latitude f Longitude
No. 1

1 ,Pezam@ferNe.i [chemicalPant?1 29A?«33s !79.so95os
2 ! P,ez meter No. > Ethan! 4at ! 20.1 i1U0:, , 79.J0759

1 ·· ·• ···• · · · ·· · I·· •- -· ·- ... •· • -- -· -+--- ·· --~-........;
, [Piezomete No 3 Ethanol tat? /29,17/0438 ]79.005914
I 4 I Ph:'7_(?!_:>E·~':-'.:.~·•:':' , Ci;em .al r;1._1: • _ _, 29.172596 79.010094

1.4 Rain Water Harvesting System

" As informed by the unit, it hac UJtdl :1; 110s. of rainwater harves1·ing system for
r-=charge of groundwater located in the premises of the unit. Details as provided by
the unit 1s as bP.101,, ,

Rain water Harvesting
system-1__ .. _ .
Rain water Harvesting

l·, system- 2
··• • ·· - -·· ------- --·-· ·- .

·1ech!llc:,I Bu1ld•nq
. . -

Tennis ground

@%,

] latitude .
i·-1· - ·--7 - --
! 1-9.1. 8916 I 79.007222
i I----i-------+---------!

II
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Table 4: Co-ordinates_ot Rau_water_harvest@g system
System No. Location , Longitude



using complex 29.179027 79.009166

- - --· --·- .--
ismo complex 29.177777 79.009444

- - - -- ----,--:- 79.008888sina complex 2917 /500
-· - - .

Jc,t Bhaqatpur j Not provided by the unit
adabad, UP -- ----

+ Village & P
Tanda Mor

Ground water recharge
ond

Rain water Harvesting IB-blockho
s stem-3 I'5nwrenHarvestl c-ik no
s stem-4___ _ ---•-- _
Rain water Harvesting D-block he."
s stern-5

1.5 Characteristics of the Ground Water
,,. The analysis results of ground watPr c:drnµles collectec frorn the distillery plant is as

below.

Table 5 Analysis esuit of ground water sample collected from distillery plant

15

0.01

0.02
0.01

I
-·····-··· j

600 1

1000

1.5

0,05
0.003

-------------
·------····-----4

-r- --
BIS IS

I 10500:2012
(Permissible

limit in absence
of alternative

source)
6.5-8.5

- - -- -
i

- I
I

2000
--- ------

600

BD,

0.17

- ---·- -t--

BDL

155

204

45

-- -·- --·- ··•--·t-0. 3 ,
sit

BDL
- -- - --- -

0.02

10

-
S JS

8.0

BDL
- - - --- -- ---- - ·--

BDL 0.05
- -· -- - ···----- -- --------------4

BDL 1.5
----------1-----------1

0.3
. - - . ------------l

0.3

Piezometer -2 (at
Ethanol Plant)

.)

-
BDL

-t L
- --1- --- B_D_L -1--

390

7.8

187

BDL

-
Bore well No.3
(Ethanol Plant)

tpH
Conductivity
' umho/cm,

COD
(mg/l} _

TDS (mg/I)---

V (rngtl) BDL
Zn (nig/1) 0.01

Se (mg/I) BOL

Fe(mg/I) 1.12
1---·

Mn (mg/l) 0.55
Ni (mg/l) DI
-- - +-

Pb (rrg,'I) BC:>L

soe66t s

Chloride I 12
1----~m_,,,_,_!I) -- -+- - - - ----- - - - -

Fluorrde 1 0.2
(mg/!)i

As mg 'I' . BDL

cad4» so
Co (mg/I) BDL

1-----
Cr (mg/I) BDL1--------+------
Cu (mg/I) BDL

l Total hardnessas CaCO
(mngih,
Total alkal,rnty

as CaCO
m4/I
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1.6 Observations on freshwater withdrawal, piezometer wells
installations and analysis results of ground water samples

L As per the expired GWA NOC dr r•rl , 6 02.2009, the unit hac1 permission to

w1thdr aw g, 01.i'L.i vJd1 .... , f 5O3o n day and the same was valid till that area

remains IP 'Safe category'on ground water resource conside:raUun ur for five years

from the date of ,ssu( 1.P., upto 2.S 82.)'Jl 1, vi1t11ct1Pver I'.- earlier (Expired CGWA

NOC placed r1t Annexure-7.2i.

2. As per document c,LJl'rrntteci bv the uni!. tt1rougt1 rnail dated 07.11 2020, the unit

recerved valid CGA NOC, having · ahidity from 26.10.2020 to 25 10.2023 for

abstraction of 393 £3 0/da,7844°1+/vear' of ground water from 03 bore

w e l l s. A s p e r previous CGWA NOC the u n i t had permission t o abstract 5 0 9 6 m / d a y

of ground water. The copy of valid CCV'/, NOC is placed at Annexure-7.3.
3. As per the fresh water consumption clato from Jan-2020 to Oct-2020, provided by

the unit, average daily ground water withdrawal from three bore wells is 1614.12

m?/day which is within he NA permi ssible limit of 2393.63 m/day (as per

latest CGWA NO which is veld from 26.10 2020 t0 25.10.2023)

4. As per CGWB r eoort "National Compiiation on Cynamir: Ground Water Recourses

Assessment- of India 2::nT-Paq,: Me. 14'.:J, D1stnct-Udham Singh Nagar, Kashlpur

is in Sem1-crit cal category

5. As per the analysis result, the quality of ground water 'bore well no. 3) is withm
prescril;eo norrns .- t BIS 15 10500 0! ,

2. Molasses based Dist,Uery (RS & ENA)

2.1 Observations on Molasses based Distmery (Ethyl Alcohol) and
analysis results of samples coUected from distillery

Alcntioi) ;-rnd Abscl1J\1 ~i1,_oho1 ,:,; n•.; ( 1, - 111 :noic1SSE'S as a raw material.
2. As per C,)nsent to Op·•r·ate (CTC) unoe,- Vvarer Act, 19/4 and Air Act 1981 issued

by Uttarakhand Pollution Cuntrc,! Bn<1rrl ( UKPCB), the consented capacity for

production of airnhr-,l 1s 240 KLD. Consent to Operate: (CTO) urider Water Act, 1974

i.e. @48.09 °·,:, of the onsented capacity of 246 KLE

4. The unit has fed-batch fermentation along with MPR distillation to produce RS, ENA

and Absolute alcohol.

@y
Page 4 of 2.1



5. As per data provided by the unit use of C-heavy molasses fin Quintal) and spent

wash generation (in KL) P'=r Kl of ;:,lcohol production is 23.69 Quintal and 7.6 KL

respect iv elv
6. Initially, d,sttllery plant had two streams of treatment facility to achieve Zero Liquid

Discharge (ZLD), namely (a) 24 k..L [) c.~1 earn having "-1EE <'Ind 1nc1neration boiler

to achieve ZLD and b) 98 KL stear having bro-digester and bio-composting to

achieve ZLD. Since the unit f.=J,I ,, t install MEE before bio-composting therefore

production from 98 k{PD streamn was stopped since January 2017 by UKPCB. The

inlet pipelme r f lagoon for 98 KLD qrearn was disconnected and sealed by UKPCB

on 28.01.2017.
7. Presently, the unit is only operating its 240 KLD stream r1nd achieving ZLD through

MEE followed by Incineration boil .... r

8. The unit is having the following infrastructure tor management of spent wash to
achieve Zero Liquid Discharge {ZLD, by Incineration.

Table 6. lntrastrw.ture fo1 soe11t Wdsh ma.!}i!ilement_to achieve _Z_L_D __,
Sr. Unit Name I Nos. Designed Feed
No. Capacity

i. Bit-dtgest.::rc:. 120-125 rn-/day

36 TPH

2160 m3/day

-- -4~- . -- ··- ------- .. --•-------~

I It's patented technology,
hence details could not
provided

ii.

iv.

iii.

perational-02
(Jl-6'...l.R' &

Ee- Gs reastrain+a+« +%"UR,
03 Nos. + Forced circulation I
02 Nos. + Falling film 02 I

i-----4---Nos._ as standby_2 _ _ :
In-house Condensate ­
Polishing Unit (technology
oy NALCC Vial"'• Inu1l

4
td.- t

Placed at Annexure-7.1----.-+.----· ----- ---- ---· - , - -----------------~
Incineration Boller (Slop 01
fired furnace I followed by '
Super Heater fired furnoce
to super neat me saturated
steam generated from slop

!furnace
BCCR-Biological conditioning & control ·actor, MUR-Methane Up-flow Reactor

Page S of 21



Flow diagram of Spent wash management system is as below:

Molasses
dilution

Spent lees from
Rectifier column

Steam utilized
<-<>at 111 plant

I t
• ♦ i
Incineration

boiler

-I
MEE

concentrate

Multiple Effect Evaporator (MEE)

i
MH

condensate
I
I
I
l

Internal CPU
(patented

technology by
N.t,llO)

Bio-digester

•Bio-gas to Chemical plant
(used as ballast gas in

reactor)

Raw spent wash
generation from Analvze,

column
J,....@_2_·_3_% ~ --;o-;---·- _.........J._ c;__ o-""-,7.

1 Fermentation
section

Currently

T

(ooling tower l . ----------·-.- disposed
Ash in lagoon

---------

9. Details or pent wash ranagerent tun •

i. Bio-digester /Bio-methanation plant (as prim,uy treatment unit):

Type of technology- Up flow Anaerobic Sludge Blanket LUASB)
Total no. of digesters 12

No. of operational digesters - 02 since 2017)

Types and capacity ot operational digesters.
.--------·---- --- - --. --·---- --· - -----,·------- - ---- ------·--·1
_Type___ BCCR type l Mu type
Capacity 3851 1742m
Hydraulic retention time ,3080 days [59.42days ]

Raw spent wash feed to digester- 120.-1m/dy

Total biogas generated 5400-5500 Nm/day

Utilization of blogas Methane· in biogas is utilized in Cherrncal Plant as ballast gas

ii. Multi Effective Evaporator ( as second~rv treatment unit):

Stages type: 5 Effects Fatting film « Nos. + Forced circulation 2 Nos.+ Falling

film 02 Nos. as standby)

Design_ed feed capacity -2160 m/day

MEE performance (Avg. of last 03 months):

Details
·- -··---··· ·····-· ---··---------,

:.. .,
f-,'' ' .,t-i' l '1<l'y I... - - .. - -·- ----· ---···j

....... I
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-i__J-
4 hrs after every 15 days
16-19 hrs day

12166.67 kg/hr, 199281 m?/day
--- • IConcentrate generc1rion

5.
6.

3.
4. ' Sohd onten 1

concPntrnle
Operation ncur-- -{Frequency of Cleaning I

Process(IP)

Mass flow meter installed at inlet and outlet of MEE

MEE condensate utilized 1r1 Cool;·· g Tower and Fermenti'ltton

MEE concer-trdte. b rt n in+r rat r t , 1-'r

iii. Incineration Boiler (Final/tertiary treatment unit).

For Incineration of concentrated spent wash

No. or incineration bo,lers: 01

Slop fired hoiler-36 TpH (42 Kg/cm working pressure) followed by Super Heater -

16.5 TpH (42 Ka/cm working pressure' to super heat the saturated steam

generated rom slop furnace. Total ±pait-5..5 IP

Subsidiary Fuel: Coal

Ratio of Slop· subsidiary fuel- 50: 50

l A<:,h qenerated from supt:!r heater furnace is 66
M ' ..... and is used by cement plants.
!\ct q,-•n•~rated i11 SL.OP furnace is 62 MT/D,
Presently bemg used tor tilling of lagoon.I

Method of disposal of
A-,h

6.

4.

S.No.~-~-s~ripjj~n__ ~- __ j Details _
1. Solid content_ _ _ _L ':-' 1 ' ,. '/r,_
2. ype of fuel used with I Coal 80-320 MT/da

1------+- c.onsurrpt1on/~lay _ .;,I OP 3Ci.1-400 MT/day
i-:::3..:..•---1- Height of Ch1mne_y _ -~ Sh.>Q fired furnare: _100 rn ---1

Emission control I ElectrrJstat,r: Prec1p1tator (ESP)
lSystem/APCD t -------1
5. Avrrage ash , 125 128 M f/day

· ger.eration

10. Stearn generated from the distillery plant's incineration boiler is utilized in

distillatt0n & evaporation fMEE).

11. During inspection, all spent wash management facilities of the distillery plant v,z.

Bio-digester, Multiple Ff1ect1ve Fvi3porator and Tnnnerat1on boiler (slop fired

furnace} were found operational

12. For ale.oho! production dt LiJllSE'llt·:CT c ·11JdCltV ot 2-tO 1< . .D the raw spent wash (RSW)

generation work out tn 185S.2 KLD ,240 K'.LD ..·7.73 KL/KL of alcohol production).

Spent wash generation rate 01 7.n KUl<L of alcohol production, is as per unit's

submitted adequacy (prepared by 'vSl-PuPC:•j for Year: 2017.

13. As informed o•Jt of total generated RSW a 2-3%is being recycled in fermentation

section. Out of remaining RW, @) 1) 1<, fed to 010-u:Gt'Ster and (1:,, 90 °/o of RSW

is directly ted to ME:l: aftt-r r111x11,.i ""tr b10-nidhanaled spent wast1.

Page 7 of 21
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fJos. t forcf'ci urculation 2 Nos. + failing

film 02 Nos as stan(]fJ,/) Mff ,., 2160 ,,, dav rnpacity. As per rnformation provided

by unit representative, MEE concentrate after 5 stage (at 50% Total solids) is

used 1n slop Bo·ler.

15. Concentratt•d SDt·'n! .,,;:.,,n di' P Stag of MEE alled as 'slop' is directly feed to

slop (incineration boiler and ther was r , c,,ov,-;,r,n ~o: sarnolE· collect1on, hence

sample from inlet of rc aeration toiler ould not be collected, However, sample

frorn MEE outlet i.P , r·1Ff :onceritrclt: ,\a-: rnllected.

16. As infonnecl. tt1e un,t nch 1n h01..1:;e :.:onck•,·1s2ite Poi,•:;;h:ng Unit for treatment of MEE

conden,;at0 Thi:, d)ndt•')Sdl.P trp2l r·•·r>nt ed;;,c,logy Ir pro,:ided by NALCO Water

India Ltd. and that. s a patented t,=-chf,, 1r,:Jy. Document regarding the technology

by N41.C0 Wa•er Incl,;, ~td. ;;:: l,r.~"1;J·~o ny Uh" un,t is n!aced o.1t Annexure-7.4.

17. Mass flow meter with totalizer has been installed at MEE feed and MEE outlet after

5" stage. Mass ftow meter readings (Totalizer and Flaw rar.e) observed during
inspection are as foilov,s-

i. MEE feed r•'<1 <l In q ,4 5f,1 p }tot++ i,<, havina rn1as f!{j\/1/ rate 66.1 MT/hr
62. f r,

' I < + '

II. MH C.OrlC.P ,t, .ti.- »l ~- 3'! I . 'b :: (J':1, l fviT h,;JVI il(j rnass flow rate·....

18.9 MT/hr (16.29 mi/mr, considering Sp.Gr 1.16);

Based on abov1:: ri1ass flow meter readings, MEE ,s ach,evirig an efficiency of 86.3
D/o,

· f 1.1'·,.1, tY,r,n·t·, .v••.;e tote! raw spent wash

generation, alcohol production and pent wash generation per KL of alcohol
production is as behiv

17 f.'d
7.78

-----· ···•-i-------------,
i 1 65

------•---·-,·---------- ..;

3688 92

27094.3,i ! 3484 fJ(J
--- - -·- ••··----+------- -··
31727 !,I, 41•1? 6 '

28134 9J

·•-···

March-
2020
April-2020
May-2020
June- ;
2020 I 2G8::>., 2 J ·, •. • , , ; 7 Ot
July-2020

1

!, :-i2~8 1·1 - :1,1Sj .1 ·;-i-.&-5 ·----··· ·---

·
__31489 62 _ - - --r-;;:--- --~-·- I

'---A_u_g_2_0_2_0___,_ _ • --· . ---L~-~w,,~ L7-?.~-------·---------

ts." cs+.asts:"rs
: 1 generation : KL} i qeneration per KL of

l! : (KL) : alcohol production
I i (KL/KL)···-· --- f·. ... !. . - - .. ..! Jan-20__7._o i 21:<SOL, •.:.; , 88 ' G St.

' Feo:.L,n. '}0- -·j-_;;.~ ~·=.-·:), ·- ··t :, · , .., . · - , -·- ---···
•.; - - ~ I > .. .,.,) 55

1 . I
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Sept-2020 36274 53

0ct-2020 3181038
4,36 72-+ -

' 4148 72

7 66

7 (j7
-

Average of 10 months (from Jan-2020 to l 7.59
Oct-20201_ _ _ _ L --

19. As per the logb k data u byti t month wise total concentrated spent
wash (slop generation, total entratd spent wash t sloµ' ,md subsidiary fuel
feed to Incineration boiler is as below

Table 8. Month wise concer W slo: generatio concen. SW and subsidiary fuel feed to

TRatio of I
I Slop:Coal \
feed to

Total
Feed
(MT) i

eration Incineration
r (MT) boiler

'T 53:4716933- - -·
14448 46:54

I 53:47
..3841 !

!.. .. - -
-1 15657 46:54

-
]16702 50:50

-
115362 50:50
16516 50:50

] 17405 49:51
I 17043 56:44
I

17360 49:51
--~---

8 . 161267 I SO:SQ

34.()8

6456

-,
I 8278
[5i
82±'... -

[8943

[7499

R857

I 801981069

7 8
7249

8424
7653
999
84( ,._

E'299;--

8417

Feb-2020

Sept-2020 1 9544
Oct-2020

Total

March-
2020 7 -;s ...
April-2020 249
-·-·---- - - t
May-2020 I 8374

-I - -
: June-2020_ l 7879.5_
r--- ---! July-2020
I Aug-2020

Coneen. Subsidiary
«;;pent wa!:>h fuel ( coal)
slop) feed feed to
to me.in
incineration ' boile

' boiler (MT)[
1an-2020 [8937 _ _ _ 8937 - j 7996

1 6588 f,GIJ7 ' 78411------+-':;.c:...: .:....:....__ --·__ :.;..:::...:::....C...----+-'-~

incineration bonter··- - - - . -- -, Month Concentrated
Spent wash
generation
(MT)

20. During inspe .. , r the 1it epr entatve forred that, they are niamtaining 70: 30

ratio for cvncPrtrated spent wash (slop) and subsidiary fuel ,n 1nc1neration boiler,

however frorn the above rlato, it ran be concluded that, the unit is maintaining

about 50 50 ratio f, r conu=•ritralerJ spent wash (slop) and subsidiary fuel in

incineration boiler.

21. At the tire of inspec io a ! • served nea in ,erat ion boiler, it was

intormed by .. he unit representative that the drain is provided to collect floor

washing as well as other cleaning waste water from boiler area and this waste water

is utilized for ash quenching and cool dust suppression.

To access the qualitv of that waste water, a samole was rnllected from the said

dra:n. As per the anal 's ·e • - 1 ,•,-. '.l '-.u f a:-:-r iJ 1-b.C' COD-4216 mg/I,

BOD-2567 mg/l TD 94 @i ar -4400 mg I ret-•t fable ll for analysis

result).
22. As per the data submitted by the unit month wise ash generation, ash supplied for

cement industry, ash supplied tor lmc.k manufacturing and ash used for lagoon

filling from Jan-20?0 to Ot-2020 is as below:
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Table 9: Month wise ash gene,·at1on, ash fo1 L~ement mdustn,, ash for brick
manufacturing arid ash for laaoon fi!J:n~: frr,rn Jan-·2020 to Oct-2(120

for l Total (MT)
i

Month

Total---- ·•- ·- ··· ·-· . . -

-· .. - -···· --·-····T·-· . ···- ·- . .
Fly ash for Cinder Ash
Cement 'S:"' for lagoon
ind,,str \i nr-'(.-~ i- ~ ..g. filling

I .. ---·-· .. .. -j JMTJ - (t-fl) (fiTL___ . --;-- '··-
;,_!_Ja_n_-2__;_0_2_0 L2228.6 0 ,_19.·_1':,(l ------·-6541, __570 . 8895.310
! Feb-2020 I 268.3.650 n 6675.280 i 9358.930/Mia455ti;5t tis.a es6iso ass5.2so
[a@iii2oz@ Tass aso if; 5ioo6@@ l O _i__10375.900
~!"'19,y-_?02.0 -! 10i) )?{) _;•,'i 10038.520_ -~ ;t_!!,_!7.140
1 Junt'--20'<1 , 7 )60 9, ! 7£6, 8752.310
[@iy-2926 .14o 109.ov. 9863s@5 10224.950
Aug-2020 ioijio 52.4 lo5 o ii234.210
Sept-2020 Ti7.s9 13.140 11862.670
ot-2020 [31.040 ..: .lJ 1_Ui.) ~-10887.9}.Q_ _ 10932.070

_: 113_89.350 385.050 _ ;_ 91522.350_ , ~_Q,3296.750
23. Agreernefl! c,f th:: 'Jilt en h Shre ",'lr" ,, l.\<J. ·. SCL), Beawar Ajmer, Rajasthan to

take off fly ,.,,.h h,.,Uur·: ,=:st· 1:- v2Jl1J ri-.- rri c·.1.C14. 2J1 7 to '-1.03.2020 (Annexure-
7.5)

24. At tllP tirne ot inspection, O "H,,. ·.t , .,r3r·iec1 derat,,_.n la~ioons located near

incinerat,on r)<Hl,-r >'!Ft'-" ,_ t)ser,,..,,j 1:1',1 - t•1e un:t oretni'>ec lb informed by the unit

represer:tauvt•, P' eviously (about f .1 • .;•-,, :, bPfore) those were ;-ieration tanks and

were being used to store Bio-methanated spent wash (BMSW). Afterwards, they

started fill•nq botl the lagoons with fly ash and sludrJ,,·.

Both the discarded aeration lagoon: are lined and as per the details submitted by
the unit, t,. t.;1 ,•, ;r; t Pyo

1° discarded aerat,on lagoon 01 cacci,·•t_y 10,oc·1 m° was found about 95 % filled

and 2 discarded ,, .=:rJ!inn lagoon at apaity 15,000 m° w;:,s found about 90 %

filled with fly ashy and sludge.

.:i :· ,jt·,,_;e.- r>r! 1n riot', laqoons Fig. 1,
Fig. 2 & t:ig, 3). <:,;,:•1r,lf. v1:-:,,·. l/eta, from one lagoon at tire of inspection.

25. Analysis result of tht: <.1111pl1:: cnl!ectec fr0m di-,cardet'..1 aeratio0 lagoon shows (refer

Table 11 for analysis result}, color-2 c; !10?<:n, pH-JC•, cno-sq20 rng/1, BOD-2460

mg/I and T'.3-<:-1660 r:'q'I 10.9 "•·;. ,A.t-i••.r: mdicc.Hf'S charactenstics of diluted bio­

methanated suenl w,•-~t. t,.1·..,,;m, i'l' 111.,~ l ·, :;,1iids concentration, that may be due

to leaching from sludge 1rd for fill he lagoons,

26.Besides d1scarcko d<'r,1!:u; L:h.l• ,ri_ two tariflers of 4166.64 m' (i.e. first c!arifier­

t8870 1_i1 and :;,,•fc,i t1 Llar:t1<:.r· ..• ', t' ,, ) and two rec.t'Jngufar tanks were

observed within t ...If 'rP•-r11s•";, ,,vr1c'1 ,·'- "re rut in use . Fig. 4, Fig. 5 & Fig. 6).

As informed bv ltif: unit repres(~n•dt1w• lhd was old Effluent Treatment Plant (ETP)
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27. The unit har i. tr•I L c:l(I : t 1 , p0st area to prepare bio-compost using press

mud and diluted spent wash, located at Oobhoro site Out of total 20 acres, active

area is 08 acre•, and rerna1n1ng 12 acres is used for storage of press mud and ready

bio-compost. Entire area of IJ10-rnrnpostinq ,s un-coverPd. Dunng inspection, bio­

composting was observed Fig. 7

28. As per the logbook dat r ,1 - -., 1 , • t !I 111 1..;as not in operation

from 23.03. ..'G20 t·o 1 i. ye r OVID-19 pandemic and from June-2020

to September-2020 due tu monsoon season. B10-composnng operation has been

started hom 01.10.201-d

2.2 Background for Lagoons

, Initially, distillery plant had two strams f treatment taclty to achieve ZLD, namely

(a) 240 KLD stream having MFE and nmneration boder to acJ11eve ZLD and (b) 98 KLD

stream having bio-digester and uo-composting to achieve ZLD.

Since the Unit failed to 1ristall MH· betr,re b10-rornpost111g there.fate production from

98 KLPD stream was stopped since January 2017 by UKPCB. The inlet pipeline of that

lagoon was disconnected and ealed b [PP( B on -;3_p· 2017.

Till then, the Unit was only operatrjs 40kLD stream and achieving ZLD through

MEE followed by ncmneratn.

As per CPCB d1rect1on dated 07 12 .2U1 '1, tne 98 KLD stream having bio-digester and

bio-composting to achieve 7LD was allowed to store raw'bio-rnethanated spent wash

in lagoons until 31.03.2016. The lagoon,; assoc1aced wtth the 98 KLD stream were in

use for storagP cf spent wash ntil the is:/uance of closure direction on 12.01.2017

and subsequent rlis 011nPc t10 ri '-t', nq '•tv· 1;:ig,1or', on 28. )1.2017.

,,. Hence. tl1P spent was ti orev101.1sl 1 :;1.01 ed frvrn the 98 KLD stream remained un-utilized

in the sealed lagoons. Volume of spent wash found storer1 at the time of sealing was

low, however due to depos1tIon of •,mt water dunnq subsequent monsoon seasons,

the volume of diluted spent wash increased to 96000 m having pH 7.6-8.0, COD

14000-18000 ma/I ad tota' sal, s'

, Untt was JOliltlv inspected by off al< 01 PB, and officials of UEPPCB, on 09.01.2019,

based on SMS Alert Munitoring System and found that, huge quantity of diluted spent

wash (approx. 70,000 m) was stored ,n the lagoons. To manage the diluted spent

wash stored in the lagoons, the Ur11t was undertaking b10-composting over an area of

20 acres.

,., CPCB issued show caus.:> notice iJ;i"t>d ')' 02.201 ° under sectwn S of Environment

Protection (Act', 1986 to the Ur-1• as to sub·11it a rnne oound a·-:t,on plan for complete

safe disposal of approx1rnateiv 7d. 100 rn of diluted spent wash (which was found

stored in the logoons) as per SOP/ onsent Conditions. to ensure that no runoff or
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overflow occurs from the !,uJ00rF, t,l rPs1~;, · tMJoon capac'ty to seven days equivalent

of prod11ct1on et(

,,. On2SDJ ?Jl-~ ti , • -.i -l'' l ;,trc,:i-,!c:, 1,::1i11Jdec1byDepartment

of Health, Safety, f··i; ,;,ro•irnf'fll & ,'vd t ri.1,r,c-'1.:."n,1c;, Un1ver::.1ly of Petroleurn and

Energy Studies, DPhrndur,) to cor1surre 960110 rn· ;_ 10000 rn' Stored effluent+ 26000

m3 rain water) of ddutPli ,·pr•nt \fln'.'-h v :th:'' wvo vears .e. 2019 to 2021.

cornoc,cnr,,, t 1 ,11,1.,

r' 11?J:·;,!1,-,i to thzatior nt stored spent wash through bio-

3rent wash in the ratic of 1.2), lagoon

shall also be filled with fly ass an, den lition waste to prevent further

accumulation of rain 1✓ater.
The utilization of dilutfr! spent wash through bio-composting wil! be done during

non-IonS0on 3ea50n only

The level of spent wasl the 1,a+

an(1 lhere is nc, ..1v,~ · .. i r· ,;f r •r- - .''

The Unit ha<; kept one lagoon within the p emises for storage of concentrated spent

vvash equivalent to 07 days pr0du ton { 3920 111").

,,. CPCB issuer.i directi1i'1 d,1tpcJ 14.:J3_,>,11° iri.1.:•• :;ect1on 1
; of Environment (Protection)

Act,1986,

lo utilize the diluted spent wash stored in solated iagDt)ns tn b10-composting

before June 30, 2021 as per standard operating process and the action plan.

To dismantle th - i2 i~ 'i 1 ,·it\.P.r 1.,t'l1; ·•t:cr1 r ,1cu;1 nulat::c•d spent 1tvas11 and to submit

the documenta,'/ ""V ;iH1i.1:-: wt•en th'-' i..;L10, ,·, gets enipt1ea.

Continue t0 achieve Zl ard '. u r !:"•tr et the irnpermeable storage of lagoon of spent

wash to 07 davs equivalent as per the direction dated 07.12.2015 issued under

section 18/1) (b ot 'atr ;raven+in 8 ontro of pollution) Act, 1974.

- As per the replies

10.06.2019 ..Jt1 Cl )'Ji - ,:.n '. ·Jl\ u,: >u:
The Unit completed the first cyc!f'; 1 b••:-uir,·iposting on 04.06.2019, where 12000

rn' of stored diiuteri sp<"nt wasi1 wc1s if•!lqed maintaining press mud to spent wash

ratio of 1.2 and -:.yde d1<t;:,t1,)r, \'•a -,1_:, J?,·5.

.. "' '.'/~11ch •,(1"J0 1..1r was utilized in first

bio-compostrnq LV< !,•.

The filling of lagoons is under progress with 479(;5 HT fl,: ash dumped in the

lagoons UII 31.1]7 2019

,.. Joint Committee comprising of Member Se n::t.ar\. r::PCf.\ anrl Member Secretary,

UEPPCB, under t he supr::rv1r. 1(H1 r• , 1',t'' t , ~1-t d l !-run Tandor<, carried out inspection

of the Unit nn 11 o: 2 - 1 J :1 1 .· .Of • , served that. laqc-Pn for 98 r-'.l.D stream

located at dabhora ·-11 ' .v,,,, .J':'°lt,· , t'(H on l••.c<LLU19 to dismantle, by
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ting by June 2021) was filled witl1 diluted

• ~ i I , t+ o ) , 1 m? rain water)I ••spent wasr. tor,il v II n

utilising diluted effluent tbrou -it• •-

with solid content le-,s tlian l

- Also ttie 101,1t team observed one additional lagoon of 1,OO,OUU m3 capacity at

dabhora site, which wa<; unnotI(ed l,il then.

,. Based on the observations made 1ri the joint inspection report, CPCB issued direction

dated 16.09.2019 •.JnGt' -::., , 1 r '- T, c t 'l 1 )nlllf'flt pr j erti,lfl, Act, 1986 to the

unit:
To dismantle/level/fill all excess torae capacity of lagoons in compliance to CPCB

d1rectIon dai:ed 07.12 2)15 iss ed nder section 18' 1 (b) of Water (Prevention &

Control of pollution) Act 1':J74.

To dismantle/level/fill excess storage capacity of active lagoon located in its

premise used for storage of concent ated spent wash from 240 KLD stream

production and to h a ve nly st/toge apaity equivalent t o s e v e n days' production.

Sludgelspent ,. ash tor»d Ir the a , 1 to be utilized as per cond1t1ons prescnbed

m the Consent to Opei at,- and to subrit time bound action olan within 15 days.

To comply with CPCB direction dated 14.rH.:?tl19 issued Section 5 of the

Environment (Protection) Act, 1 ;:JBi',

2.3 Present Status of Lagoons

1. Presently, the Unit is only operating its 240 Vt n ._,trearn and ach1evtng ZLO through

MEE followed bv incineration.

2. Status of lagoons located at inside of the unit premises and at Dabhora site is as

below·

and

2.

Table Status otLaggys 'gate@_nos-==-ftd!!&ford!I
Sr. Lagoon fo• Observation Observation during Current status
No. stream t durmg Joint current inspection

inspectton m Nov- dated 28.10.2020 ,
2019 I. .. . - - ... - - - -- ----------1

1. Lagoon for FouPd Found , Completely
240 KLD closed 'filled/levelled clo,;ed/filied/levelled I filled
strean 'of I ancl plant2t10°1 "'?S and plantation has I levelled
1,00,000 m3 j uncJFr L o es-; been rnmµieted (Fig.
cap)" 8
agoon-1 irTrinarme Laaaaa,micaa7s-sosruea
98 KLD stream by uc,mg fly ac.ti Wet!:. ,,•,... •j 1111tec1 spent .
(of 3,50,000 under process. wash and
m3 cap)i (previously :ound r,lling/dumpmg of c1sh I
(rnlet iJ1pelme j filled with rl1lu• ed oenerated frnm rt's
disconnected spent wash total slop fired boiler after
and sealed by , volume f 96 t4zing the stored

i UEPPCB r. v 1 •, l , . ,,-., ,• ,a-=-h ,I 28.01 .217 c:., tr r ' .. o,.,. :: • stng Wa
, ' er_pl ugr~_ss_t.f:rg. _
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iD on the 53 e
1,.u· .. ,.

1 ain found 1/Yd
1 filled with fresh
water, no fish
was observed

r! t
vsting/aqua
' vela d

9 & Fig. 10' :n
compliance of CPCB
i1: H'tic,r dated
14 03 2019
tgngerted in·_ n1·ot1r,•rl ,di

but dut , ·q

f '
, of I vvas
r°' then

Lagoon-2
1,00,000
cap),'=

3.

' r ,.

: ! i Fig, 1 l

has obtained
pet m·ss1on from
t..1f<.Pl. r3 ,nde letter no.
l rrr'CB HO/Cnn.1· 8-

_____.....,_·---·-·-----·- - - - .I - - --

*Located inside the unit p:-.::>rn,sec;
#Located at Dabho1 ct sll t-'

3. As per thf' doetlr''t" ,·· i•r•·•·!lr1"'d , I , ·

in bio-composl•r, l fr .,. ' . ,c'Cj " I

2019 15,798 m during Jan- 202

total of 4:2,636 n

r?ved from 'kpCE
is placed at
AnnP.YU re-7.6. _.

, ,,;1nriry ,' :11111ed spent wash utilized

I\, ', •·."!,, 1 , n I iS ; '},JOO m3 till Dec-

4. The unit has pr,)Vld•'c' f',I':, Stt''-... 1.rnk I ,r torage of concentrated spent wash. Of

capaoty 393i rn' • ,.k-i-Fi.b mt 1:-J. heiqf.: 11 R .nt', equ,vJleni· lo 07 days concentrated

spent wash generation {orated inside tl

was fOLJr'd ,::l' ipiy ::,j· i ,, :, r •' f I ,•:,,:-,, ' •

• ,1t rerises rear bio-digesters. MS Tank

samp!t--~::, wr-:.re' uH,-c l, · • , ·1 v •r ,, <. !,; , ( •;• L"•etc1i!s <'f s;-11, •plP cdlection points and

analysis results are presented i11 l able: 1 t. Ali samples were sealed in presence of

officials of State P>JII 1tir 1 nntrol Boar and :ndusrry represenratives. The sealed

3. Characteristk:s of sarnptes -::·o:l•"'rt-ed from MolassP.s based Distillery
unit:

Sample location i Colour
i (Hazen)
I

I TDS
i. (mg/I)

' -L320J_ - ..

• ,l

BOD 1 TS T TSS
·r,qti) (mg/I' I (mg/P

I

:_._:_:_~~--➔-·.~-_-_-----~-'-~------------~----~.. r -------------·-
(.'01)
r,,y/1

3

pH

P.avv .;pent was1'(

3.

4.

··--·-··-·-·•···--- -- .. ---·-•·•---· -•··
Raw spent wash tank (feet to

dDlodues!I).
l n!ei line of BMSW Collerctio
tank

'
,. - - ----1-----

1.
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1---__s_._F_e_ed_to_~!!~ _ -1
1

" --+--un, rl uc.o=:,_o_-+---•---1-------+-----;
6. MEE Concentrate T 'i l 2 5 118000 6660001-------------- _j_ - ___;__ -..-----+----+-----1------1
7. MEE Condensate 1 • .◄ l '" 76 6
s. Spent Lees -- .... 1 _,,' , 1 · ! Bfll ·----·, .. 76

9. MEE Condensate afi er I L• t l 00

Ase ]]10. Drain near I nera!ti bole 4216 25b'7 1 4400 3940 2156

.
11. Lagoon at IGt omposting 1a 745 1 8680

yard under d1s111,11'\l!11q 1

25

,___ --- - -
12. Sprinkler for Bir; ror1f)<VitJ'1(l

from lagoon to pump 3 1G
com ostm ' · arr_1 _

59.0

__ .,.. . __
3g1 )1+ j

-..l-- ----- +-- - . -
2460 9660

I
I

--~---+--------1------1I - 266s13.

3.1 Observat,ons on Analysis results

1. Sample collected trom MEE :nlet 11as totdl sol1rj content of 1,26,060 mg/I (12.6 %).

Sample collected from outlet of M F has total solid content of 6,66,000 mg/I (66.6

Oo) which is higher tha de ed lid rent of 5) 55 to meet the calorific value

to achieve ,elf sustainira n no

2. The characteristics of sample ollected frorn srrnnkler for bio-rnmposting from lagoon

to compost yarn, showed ph-9. , U'D-884 J rng/I, BOD-2383 mg/I and TS-21710
mg/I (2.17 %).

.., Sample collected fror dra r f1PrJ ii( i'-'11 it rl'l bo•f Pr which is being used for ash:) .
quenching and ---'I d•J t ')I <.. • \I'.' tor-2156 hazen pH-6.6, COD-4216

mg/I, BOD-256, mng/l ) ' ,-1 ,, I 1--. 44f:J rr.q I.
4. Analysis result of the sample collected from discarded aeration lagoon shows color-

2665 hazen pH-7.ti, COU-,Y):1 :'l'iqd BOD-2460 rng/1 and TS-9660 mg/l (0.9 %),

which indicatr::s charactAr1c::.t1rc::. ot di!ut·ed bio-methanated spent wash having about 1

% sollds concentrat,,rn.

4. Sewage Treatment Plant

1. The unit has one STP of 10 KLD capacity to treat d,)rnestic waste water of distillery

plant and one STP of 40 KLD capauty to treat domestic waste water coming from

resident al colony located in the unit premises

2. Both sr Pc: ar>> r(Hri(}' C, 1 n P , 1 r11ri 1 c11 ~ -r,,.ac:e trap, collection cum

equalizatior tank, aerato 1, 1k " 1 er pressu e sand filter, activated carbon filter

and filter 'press.

3. As informed by the unit representative, treated effluent from both STPs are utilized

for horticulture purpose within the uP1t premises.
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4. STP for Distillery Plant: Flow meter ,..., riot rirr)111ded at nlet and outlet of STP. At

the time of 1nc.r,F:, -1011 , , fl ,v. "vas • ,n, ,,

J'

5. STP for Residential Cdony: f :. ,.- r •t • t,

at outlet f STD. Sample from STP inlet

. j ' not be collected during inspection.

L" '\ vided at inlet, however not provided

at outlet of STP. To ass• ,;c, t.rit p·'rwr1 ,·, 1·_ e of STP, sarnoles were collected from

inlet and outlet or', T ! t r rpc,, ,]~•pt".,)1 'itl ); V

6. Analysis result of colie:tod samples fron Tp or r!isrdin·; plnnt and for residential

colony are as hel0\''

1.,.'l 1:•U fry- distillery

--- ·-

-;-N NO, NH,-N

3 0.50 28

i ----+8 I 8.88 14
j

'
i - 148
i
I
i

:

221s · -r 122 I -
I I. .. _L_ _ L _

30812523,

plant
Sewage Treatment Plant ot Resident colony IGL
Sr. I Sample Color l pH coo BOD TOS , ·rss l N-0
No. \ Location 1 '._____ .:.{~~-,'_!] __ {!'fl__si!.1.,.J~gL.IJ__ _,___lfl!.9l!Li.
1 ; STPin!et ·!:1 '~.1 4r., 'i 1 552 '"3'} 1.

-~;~~ir~ia!_ . t
2. sTPOutler B 78 23 76 14 19

(Residential
colon ·

f--- -+-_;..;;_.,;;._J-L,. e

STP Inlet 2636 ; 9.1
( Distillerr

... o.lantL ·-··

4.1 Observations on Analysis results

mt+al colory shows color-22 hazen, pH-

3/' and I - 39mg/l

COD- 23 ms , 13.J' 1 j _, r,,q/1 i ); • Tai TS- 14 mg,I, NO,-N-9.8 mg/l, NO; ­
8.88 mg/I and NH --f\J-~4 ,ng/1 wi1·ch cil '-' cu•nplvi•19 w.r.t notified discharge norms.

I • r · •nq i i'S'?, '. 2 · n'q/t ,-ir1d NH1-N-148

5. Characteristics of waste water satl"lples coUected h·om drain located at
upstream and downstream of the unit

Joint team : h "
pren1ises1adJu111r,,.1t- 1:,Fu:11t • •p · ·
result of .the co!leckd ·,-1r· ipk·s ·s ri ., t,.::1t:,v.

. · )' d,:1 : 'c,1r~d c,urc,ide of the unit
, d downstream locations. Analysis

2?o
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+

Co { mg/Q_ .. __
Cr (mg/I
C .... (rn-;'1'

Table 13: Analysisresult of samples one teat m mngsta. gr3ind tis_S'sgfIGL carpus
~meters Industtial dra,.1 Industrial drnin BIS IS 10500:2012 II U/s of IGL campu• 0/S r.1f !GL campus (Permissible hmit in

~

absence of alternative I
source)

- pr-1 6.5-8.-5 - I
-- ---4

':olo•. r •
(colour_units) I -----

COl'
__........\.rn_,.,,_'~1- _ -·-----·· _.. _

BOD ... 1 1,

tc:iCJL~_i - +- -----ci2.~--- ------- -1 2000 I
s {mg/I; c;a .. 1 J_ ---- ---1

hlorde 48 1000
,_·--.12:,g_J___ --
. NO -- 45

(rn '.I..L
8s(mgr)

Cd lmg/1) 8i]11-----_,::c,__o__.j_. __ -------

5.1 Observations on Analysis results

Sample collected ti om the da,n il' . ,r,r;u Pam lu~,Hmn of the unit shows pH-7 .2, color-

32 hazen, COD- 291 n9/l ROD 11 ::.1 rr r; I T! 5-928 rnrJ/I rss- 58 rng/1, whereas

the sample collected from the drain at downstream location of the unit shows pH­

7.9, COO- lt)O rngtl ROD-•! 1 rno I and -rss- d rnq/1.

6. Recommendations

1. The unit shall dis/nentte/completely ill/Ive! both d :.;r;:irded aeration lagoons as

well as di,;carded clar1f1°!rs c1r a r;,;-:tangulnr tarks !ocated inside the unit premises

near incineration boile, 1,1 snerrifi. manner o that t-herP. shall not be any water

logging.

2. In c.o; 1:.:.t1,.:i1, •n ( !'t f. e1 r - t,, ·. lf 403 2019 +he unit shall ut11ize/consume

the diluted soen we8 ! t 'l ,f )99n9 r car fr a8 kLD stream,

' .
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,. :,,-, 1 as per standard

Ii , •rv
oper al'tn,; pro.,,,~

3. The unit shall co pl,

4. Asper the t9lysi er

(being used i ash q0mt

·••t, - 'n-.0n' , 1rl;1st", to dispose of fly

6. ThP unit ,ha!/ 1stall flow; meter at •I-• ('' :,l Pat 1e"1<7~:'nt,:.il colony and inlet and

outlet of STP at disl illE>ry plar·l ;, •d sn.,I! h: ""rJ, maintain 1 ecord of treated sewage

•·' p,.,, y plant shows high

· ,r :v- · 0!:0<: ,1iil. Tne ,ir11t shall ensure

that '10 efllue..,, •Jt:l.. n.Jxed w1t.i1 ,j.__., ,-c;•:. ,·1astewate:, ..:hall .-each to STP for

treatment.

7. Photogtctphc;

' age 18 0f 21
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Fi .6 Un-used Rectan ular tanks

at dabhora site

inside of the unit with lantation

Fi . 9 Half filled la oon-1 at dabhora site
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Signature of the inspecting officials

Sr. No. Name of the Officials
Signature

Dr. Flroz Ahmad., RA-lll, CPCB, Delhi

Mrs. Shivang Goswami, RA-II, CPCB, Delhi

Ms. Anshul Kuman, RA-llI, CPCB, Oe.lhl

Dr. Ajeet, Assistant Scientufc Officer, RO
Kaspur, UKPCB

Or. R. K. Singh, Sc.'', CPCB, Delhi

Mrs. Reena Satavan, Sc.'D', CPCB, Oelh1

6.

s.

4.

3.

2.

l.
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HEADOFFICE

Uttarakhand Environment Protection and Pollution Control Board
29/20, Nemi Road, Dalanwala, Dehra Dun (Uttarakhand)

Ph on e : 0 13 5- 2 6580 8 6 , Fa x :2 7 1809 2 . We b : www.ueppcb.nuk.gov.in. E-mail : msukpcb@yahoo.com '

Date: 2 .04.2018
REGD. POST

UEPPCB/HO/Con-1-8/2018/ f O~

•India Glycols Ltd-Ethanol Plant,
/ Pot No. A-1, Industrial Area, Bazpur Road,

Kashipur, Distt- U.S.Nagar.

Consolidated Consent to Operate and Authorization hereinafter referred to as the CCA
(Consolidated Consent & authorization) (Renewal) under Section-25 of the "Water
(Prevention & Control of Pollution) Act, 1974" and under Section-21 of the "Air (Prevention
& Control of Pollution) Act, 1981 and Authorization under Rule-6(2)" of the "Hazardous
and Other Waste (Management and Transboundary Movement)Rules, 2016" notified under
"Environment (Protection) Act, 19867 as applicable (to be referred hereinafter as Wafer Act, Air
Act and Hazardous & Other Wastes Rules, 2016 respectively).

PCB ID - 10069
CCA (Renewal)
Consent No. 38036/ S

Inward ID -- 238302

Date :- 26.03.2018

CCA is hereby granted to Mis India Glycols Ltd-Ethanol Plant located at Plot No. A-1,
Industrial Area, Bazpur Road, Kashipur, Distt- U.S.Nagar subject to the provisions of the
Water Act, Air Act and Hazardous & Other Wastes Rules, 2016 and the orders thatmay be made
further and subject to following terms and conditions :-

1. This CCA is granted for a period up to 31.03.2023 and valid for manufacturing of following
products with Capital Investment/Net Assets Values z14.91Crs :­

-

S.No. LastCCA Present CCA (Renewal)
Product Quantity Product Quantity

(Per Month) (PerMonth)
I Alcohol 7200KLT Alcohol 7200KLT

2. Specific Conditions under Water Act :-
(i) The daily quantify of effluent discharge (KLD) :­

Last CCA Present CCA (Renewal)
Trade Effluent Nil Nil

Sewage Nil Nil
(ii) Trade Effluent Treatment andDisposal: Nil.. .

(iii) Sewage Treatment and Disposal: The applicant shall provide comprehensive STP as is
required with reference to influent quantity and quality.

In case ofstoppage offunctioning ofSTP, production has to be stopped immediately and
this Board has to be intimated by faxlphone/email with a report in this regard to be
dispatched immediately.

(iv) The treated sewage shall be reuse in gardening and the same shall be maintained
continuously so as to achieve the quality ofthe treated effluent to. the following standards.
As per the direction issued by CPCB for Sewage Treatment Effluent discharge standards
meet the following standards given below within five years from date ofnotifications.

S.No. Parameters Present Standard for Standard forSTPs to be
STPs achieved within five years.

I.
' pH 5.5 to 9.0 6.5 to9.0
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2. BOD(mg/L) Not more than 30 <303. TSS (mg/L) Not more than lOO <1004. Fecal Coliform - <1000
(MPN/lO0ml)

3. Conditions under Air Act :­
(i) The applicant shall use following fuel and install a comprehensive control system .consisting

of control equipment as is required with reference to generation of emissions and operate
and maintain the same continuously so as to achieve the level of pollutants to the following
standards:

s. Stack attached Stack Type of Fuel Quantity Emission EmissionNo with ,height Fuel Control standards(M) Equipment not to
exceed1 Boiler (50TPH) 100 Slop& 425&50MT ESP PM-

x1Nos. Coal l50mg/N
M

Not Applicable
In case ofstoppage offunctioning ofair pollution control equipment, production has to be
stopped immediately and this Boardhas to be intimated byfax/phone/email with a report in
this regard to be dispatched immediately.

(ii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic
enclosure as is required for meeting theambient noise standards fornight and day time as
prescribed 'for respective areas/zones (Industrial, Commercial, Residential, Silence) which
are as follows:­

Standards Industrial Area· Commercial Area Residential Area Silence Zonefor Noise Day Night Day ,Night Day Night Day Night
level n time time time time time time time time
db(A) Leq 75 70 65 55 55 45 50 40

Day time :from 6.00 a.m. to 10.00 p.m., Nighttime: from I 0.00 p.m. to 6.00 a.m.

4. Con:ditions underHazardous & OtherWastes Rules-2016:­
(i) Number ofauthorization and date of issue : -----------------------------
(ii) Tlie Factory Manager of •...... _ ••Nil............. is hereby granted an authorization to

operate a facility for collection and storage ofHazardous wastes.
(iii) The authorization is granted to operate a facility for generation, collection and storage of

hazardous wastes within factory premises for following category ofwastes:-
S.No. Category Quantity ofWaste for wliich Mode ofDisposal

(Schedule-I & authorization is being issued
Schedule-II) (MTA)

NotApplicable
(iv) The authorization shall be inforce for a.period from ,Nil........... .
() The authorization is subject to the conditions stated below and such conditions as may be

specified in the rules for the time being in force under Environment (Protection)Act, 1986.

Terms and conditions ofauthorization :­
(i) 'The authorization shall complywith the provisions of the Environment (Protection) Act,

1986, and therulesmade thereunder.
(ii) The authorization and its renewal shall be produced for inspection at the request ofan officer

authorized by the SPCB/PCC.
(iii)The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous

wastes without obtaining prior permission ofthe SPCB/PCC.
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(iv) Any unauthorized changes in personnel, equipment as working conditions as mentioned in

the application by the person authorized shallconstitute a breach ofhis authorization.
(v) It is the duty of the authorized person to take priorpermission of the SPCB/PCC to close

down the facility.
(vi) An application for the renewal of an authorization shall be made as laid down under these

rules.
(vii) The unit shall comply with any other conditions specified in the guidelines issued by the

MoEF or CPCB/SPCB from time to time.

5. This CCA is valid for Fermentation & Distillation Processes only.

6. Compulsory documents to be submitted by the Industry/Unit :­
(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 underHazardous

& Other Wastes Rules-2016 and Third Party AuditReport.
(ii) Environment Statement in Form-V ofEnvironment (Protection)Rules, 1986.
(iii) Quarterly compliance report of the CCA, photograph or'ETP/APCs/Waste Storage

Area. .
7. Unit has to apply for renewal ofCCA well in advance of60 days ofexpiry ofthis CCA.
8. Competent Authority reserves the right to change/modify/add any time any condition ofthis

CCA.
9. Unit has to comply with the other general conditions as annexed herewith. Non compliance

of any provision of this CCA and provisions of the Water Act, Air Act and Hazardous &
Other Wastes Rules-2016 will results in legal action under the aforesaid Acts and Rules.

Copy to: Regional Officer, Uttarakhand Environment Protection and Pollution Control Board,
Kashipur, Distt- U.S.Nagar for information and compliance ofthe same.

ChiefEnvironmentOfficer

Annexure

Specific Conditions:
I. The applicant shall provide ISI mark water meter to eachwater supply source and shall regularly submit

returns ofw'ater consumption in the prescribed form and pay the cess as specified under Section-3 ofCess Act.
2. The applicant shall submit audited balance sheet of the unit at the end of each financial year so that fee

submitted by the applicant could be assessed. ""
3. The applicant shall provide ports in the chimney/stack and facilities such as ladder, platform etc. as per

requirement for monitoring the air emissions and the same shall be open for inspection and use at all times by
the Board's staff. The chimney/stack attached to various sources of emission shall be designated by numbers
such as S-1, S-2 etc. and these shall be painted/ displayed to facilitate identification.

4. The industry shall-ensure interlocking of-air pollution control devices and production processes.
5. A solid waste generated from the industry has to be disposed inmanner so that contamination of surface water

bodies/ground water/soil etc. does not take place.
6. The industry shall take adequate measures to control of noise from its 'own source so as to comply with the

standards as may be applicable.
7. The applicant shall develop three rows of green belt on the premises with plant species as suggested bf the

Central Pollution Control Board.
8. The industry shall strictly adhere with the specific and general conditions issued with CCA order. Any

violation of stipulated conditions may attract legal action under the provisions ofWater Act, Air Act and
Environment (Protection) Act and Rules made thereunder.

-3­
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9. The industry sbalI ensure all safety measures and shall undertake periodical assessment by the competent

authority.
1 O.Unit shall ensure manifest system in Form-to ofHazardous & Other Wastes Rules-2016 while disposing

hazardous waste.
l 1.Hazardous waste should not be stored beyond a·period of 90 days.
12.The industry situated nearby the River Ganga and its tributaries shall ensure the treatment facilities and

disposal arrangement in such away so that no waste wafer is discharged in water stream or water bodies.
13.The generated effluent shall be disposal through Multi effectand concrete (Slop) shall be used in boiler, while

,condensate shall be utilized process.No case spent wash/condensate shall be discharged in the land or water
bodies.

14.The unit shaJI strictly comply with the directions. issued under Section-33{A) of the Water
(Prevention & Control ofPollution) Act, 1974 regarding Zero Liquid Discharge (ZLD}. This CCA
is linked with timely compliance ofdirections issued time to time. In case of non-compliance the
CCA issued to :the unit shall stand withdrawn.

15.The Unit shall strictly comply with the directions issued under section-33(A) of the Water .Act, 1974
regarding installation of Real Time Monitoring System & Regular DataTransmission to CPCB &
UEPPCB.

16. In case of non compliance of this CCA, the bank guarantee no. 50220IGL00084 l 7 5.0Lacs (Union Bank of
India} shall be forfeited in favour ofthis Board. ·. · ·

17.Theunit shall strictly comply with the provisions of Water, Air& E (P) Acts and Rules/Notifications made
thereunder.

Generai Conditions :­
1. The applicant shall get analyse the samples. of effluent/emission/hazardous wastes at least once in a three

month from the laboratory recognized by the MoEF and shail report to the UEPPCB.
2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered

outlet for the discharge of effluent or gases emission or sewage waste from the unit.
3. Treated waste water· and domestic waste water shall be disposed jointly at one disposal point. The applicant

shall provide discharge measurement equipment at finaldisposal point.
4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated

conditions within 30 days of receipt of this CCA. If, at any point of time, it is found that the industry is' not
complying with stipulated conditions. or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant.

5. The applicant shall maintain good house keeping.AU valves/pipes/sewer/dr:ains et.c. must be leak-proof.
6. Theindustry shall provide uninterrupted entry to the STP's/ETP's inlet and outlet points, Air Pollution Control
equipment and stack forsmooth sampling/monitoring of efficiency ofpollution control measures.

7. The industry shall provide "Inspection Book" at the tune of inspection to the Board's officials.
8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to

occur in. excess of standards laid down, such information shall be reported to the Board's offices and all other
concerned offices. In case offailure of pollution control equipment, the production process connected to it
shall bestopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

I0.In case of any damage to the agriculture productivity, human habitation etc. by the operation 'Of industry, it
shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in. such cases as decided by
the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/ production
capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge point or
emission point.

12. TheBoard reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as may be
ne. , y. ,,. "· · .

13. The , rsonauthorized shall not rent, lend,,.sell, transfer' or otherwise transport the hazardous waste without
obtainingprior permission of theBoard.

14.Any unauthorized change in personnel, equipment as working condition as mentioned in the application by the
personauthorized shall constitute a breach of his authorization.

lS..It is the duty ofthe authorized person to take prior permission ofthe Board to close down the facility.
16.The authorization is valid for temporary storage ofHazardous Waste within premises only.
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17. Tile authorized agency shall ensure that on-line data with regard to quantity and nature ofhazardous chemicals

being used in the plant as well as airemission and wastegenerated within premises is displayed on Display
Board of size 6x4 feet out side the main factory gate within premises.

18.It is duty of the authorized person to take prior permission of this "Board to close and cleanup the facility for
treatment, storage and disposal ofhazardous waste.

19.The applicant shall maintain record ofhazardous waste in Form-3 and shall submit annual return in Form-4 on
or before the 30" day of June following to the financial year to which that return relates.

20. In no case any hazardous waste shall be disposed offon land, in any drain, or into any water stream. All spillage
must also be safely collected and stored.

21. Before the hazardous waste is stored or dumped in the facility, applicant must conduct a detailed physical and
chemical analysis of hazardous waste sample and report to the Board,

22. Dried hazardous sludge from the process in the plant shall be stored. in double lined HDPE pit constructed
with R.C.C. or such material which does not react with the waste contained in it.

23.The storage area should be fenced properly and Sign/Notice Board indicating 'Danger' and 'Hazardous' shall
be displayed at appropriate position both in Hindi and English.

24. The industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on impervious
floor under covered shed. Hazardous waste if required shall be sold only to Registered Recyclers/Re­
processors. , ,

25. In case of any transportation of hazardous waste, the details in Form-10 of Hazardous & Other Wastes
Rul=2016 sh,11 be submitted to the lloa«I. ~~- 2.

ChiefEnvironment\fr}. cet

-5­
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Government of India
IVlinistrv ,>rWatcr Resources
tl'ntrai'Gr,1und Water Authority
,\ 2. W ;;_ Cuuo.11 Road Barrnd;s
Kasturba Gandhi \larg
Ne\\ [)dhi 1 I 000 I

T,1.
Daicd: 2 6 FEB 2000

Dr Ashutosh Gautam
Deputy (Jenera! l\l,1nagcr (Bioµa~ & Em·irul
1\1/s India Olvcols l.imi1ctl
A-I. lnduslfial Arna
Bazpur Road. Kashipun (US Nagar)
l ttarakhm1d

Snh: No Objection for withdrawal of ground \\liter in respect or :\1/s India Glycols
1.ttl.. for tllt'ir unit located at Plot :\o. A-1. lndustrinl Aren. Block & Tehsil
Kashipur District L, S. agar, (Uttarakhand -rrjl..

Sir.
Kindly rd~r 1,1 y(1t1r l.::11cr "\i,, DG\·f/(GWU/KSP:200l{iJ52 dated :n_ l2.2Q08 on the

aboe cited subject As the aloe mentioned site falls in 'Safe Category' arca on ground water
resource considerations. Central Ground Water Authority has no objection for the proposed
withdrawal of 5096 m' /day «fground 1vatcr in respect of ;\1/s India- GJ~·cols Ltd., for Iheir
iruhthlrial unit loc:lled :11 Plor '.'\o. .-\-1, Industrial :\rt'a. mock & Tehsil k:ashi1rnr,
District li. S. 1':i)!ar. l:Harnkh:111d.

However, taking into consideration the adverse effect of the proposed ground w:ucr
withdrawal that ma arise on long term basis, the firm industry is advised to conduct a
dcrniled lwdrl>g,·ological inn·stigation of the arcu uud implcme111 flain Water I larvesting and
Conserva1ic111 mt•i~urcs. Rec,din!.! and Rc-usc of \\atc-r 11nd \'lonitorin!.! ,,r 1hc 1.tround ,, atcr
levels in and around the area thedata ma be submitted to this oflice fr perusal

Tho:. :'JOC 1s \ ali<l 1ill 1he area n:,nain, under s~ft Ca1egmy on ground ,,ater re~ourcc
con,idcration, or. li.ir a period offive vears from the date or 1s,u<" ol' thi~ lem·r. \\hicheer is
earlier,

Yours 1i1ithfullv.,r-. r .
/rt.l):i. 2. . r

(S Ohallacharya)
Scientist • J)'

for !\!ember Stcretary
Copy for information to:

l ,1 Thi: Regional Director GWH. l'R, Dchrad,.m
21 Th.: TS to Ch,1irm.in. ( G\\'B, 1'11-IV, I aridahad. /

(S Hhattarha1-ya)
Scientist '0'

for l\lrmbcr Sccrcl:tl)'
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Government of India
Ministry of Jal Shakti
Department ofWater Resources,
River Development & Ganga Rejuvenation
Central Ground Water Authority

(para Ranft ? srauf uarur va
NO OBJECTION CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTION

Project Name: M/s India Glycols Ltd (Ethanol Plant)_.._ - -·-
Project Address: A1, Industrial Area, Bazpur Road, Kashipur, Udham Singh Nagar, Uttarakhand
- - -

Village: Kashipur (MB) Block: Kashipur
--
District: Udam Singh Nagar State: Uttarakhand

Pin Code: 244713

Communication Address: M/s India Glycols Ltd (Ethanol Plant), Plot No. A1, Industrial Area, Bazpur
Road, Kashipur, Udham Singh Nagar, Uttarakhand - 244713

-
Address of CGWB Regional Office Central Ground Water Board Uttarakhand Region, 419-A, Kanwali Road,

Baluwala, Near Urja Bhawan, Dehradun, Uttarakhand - 248001.

0

MP

0

Total

0

4" Renewal

25/10/2023

Semi critical

0

DCB BW TW

Total Proposed No.:0

Dewatering

»» 1#..~a•
2393.63 788453.18

3. Category:
(GWRE 2017)

5. NOC Type:
---+---+"

7. Valid up to:

0

DCB

0

DW

CGWA/NOC/IND/REN/1/2020/5750
·- - -----

Abstraction Structure*

m3/day m3/year m3/day

8. Ground Water Abstraction Permitted:

Fresh Water

4. Project Status: I Existing Project

6. Valid from: 26/10/2020

2. Application No.: 21-4/81/UT/IND/2008

1. NOC No.:

I 2393.63 788453.18 T _

9. Details of ground water abstraction /Dewateringstructure

Total Existing No.:3

·DW- Dug Well; DCB-Dug-cum-Bore Well; BW-Bore Well; TW-Tube Well; MP-Mine Pit

DWLRWith
Telemetry

1

5913397.00

DWLR**

Monitoring Mechanism

0

Manual

2

No. of Piezometers

**DWLR - Digital Water Level Recorder

,,';
11. Number of Piezometers(Observation

wells) to be constructed/ monitored &
Monitoring mechanism.

10. Ground Water Abstraction/Restoration Charges paid (Rs.):

l
(Compliance Conditions given overleaf)

This is an auto generated document & need not to be signed.

18/11, s7war r3, mfrs ts, a fed - 110011 I 18/11, JamnagarHouse, Mansingh Road, NewDelhi-110011
Phone: (011) 23383561 Fax: 23382051, 23386743

Website: cgwa-noc.gov.in

ahaa #ea aan
SAVEWATER-SAVE LIFE



Validity of this NOC shall be subject to compliance of the following conditions:

Mandatory conditions:

1) Installation of digital water flow meter (conforming to BIS/ IS standards) having telemetry system in the abstraction structure(s) shall be
mandatory for all users seeking No Objection Certificate and intimation regarding their installation shall be communicated to the CGWA within 30
days of grant of No Objection Certificate through the web-portal.

2) Proponents shall mandatorily get water flow meter calibrated from an authorized agency once in a year.

3) Construction of purpose-built observation wells (piezometers) for ground water level monitoring shall be mandatory as per Section 14 of
Guidelines . Water level data shall be made available to CGWA through web portal. Detailed guidelines for construction of piezometers are given
in Annexure-I1.

4) Proponents shall monitor quality of ground water from the abstraction structure(s) once in a year. Water samples from bore wells/ tube wells I
dug wells shall be collected during April/May every year and analysed in NABL accredited laboratories for basic parameters (cations and anions),
heavy metals, pesticides/ organic compounds etc. Water quality data shall be made available to CGWA through the web portal.

5) In case of mining projects, additional key wells shall be established in consultation with the Regional Director, CGWB for ground water level
monitoring four (4) times a year (January, May, August and November) in core as well as buffer zones of the mine.

6) In case of mining project the firm shall submit water quality report of mine discharge/ seepage from Govt. approved/ NABL accredited lab.

7) The firm shall report compliance of the NOC conditions online in the website (www.cgwa-noc.gov.in) within one year from the date of issue of
this NOC.

8) The firm shall submit the water audit report in case of water requirement is in excess of 100 m3/day through certified auditors within three
months of completion of the same to CGWA.

9) Application for renewal can be submitted online from 90 days before the expiry of NOC. Ground water withdrawal, if any, after expiry of NOC
shall be illegal & liable for legal action as per provisions of Environment (Protection) Act, 1986.

10) This NOC is subject to prevailing Central/State Government rules/laws/norms or Court orders related to construction of tube well/ground
water abstraction structure I recharge or conservation structure/discharge of effluents or any such matter as applicable.

11) Firm shall submit Water Audit Report prepared by certified auditors by 31/12/2020.

General conditions:

11) No additional ground water abstraction and/or de-watering structures shall be constructed for this purpose without prior approval of the
Central Ground Water Authority (CGWA).

12) The proponent shall seek prior permission from CGWA for any increase in quantum of groundwater abstraction (more than that permitted in
NOC for specific period).

13) Proponents shall install roof top rain water harvesting in the premise as per the existing building bye laws in the premise.

14) The project proponent shall take all necessary measures to prevent contamination of ground water in the premises failing which the firm
shall be responsible for any consequences arising thereupon.

15) In case of industries that are likely to contaminate the ground water, no recharge measures shall be taken up by the firm inside the plant
premises. The runoff generated from the rooftop shall be stored and put to beneficial use by the firm.

16) Wherever feasible, requirement of water for greenbelt (horticulture) shall be met from recycled / treated waste water.

17) Wherever the NOC is for abstraction of saline water and the existing wells (s) is /are yielding fresh water, the same shall be sealed and new
tubewell(s) tapping saline water zone shall be constructed within 3 months of the issuance of NOC. The firm shall also ensure safe disposal of
saline residue, if any.

18) Unexpected variations in inflow of ground water into the mine pit, if any, shall be reported to the concerned Regional Director, Central
Ground Water Board.

19) In case of violation of any NOC conditions, the applicant shall be liable to pay the penalties as per Section 16 of Guidelines.

20) This NOC does not absolve the proponents of their obligation / requirement to obtain other statutory and administrative clearances from
appropriate authorities.

21) The issue of this NOC does not imply that other statutory/ administrative clearances shall be granted to the project by the concerned
authorities. Such authorities would consider the project on merits and take decisions independently of the NOC.

22) In case of change of ownership, new owner of the industry will have to apply for incorporation of necessary changes in the No Objection
Certificate with documentary proof within 60 days of taking over possession of the premises.

23) This NOC is being issued without any prejudice to the directions of the Hon'ble NGT/court orders in cases related to ground water or any
other related matters.

(Non-compliance of the conditions mentioned above is likely to result in the cancellation of NOC and legal action against the
proponent.)

L



PALCO
An Ecolab Company

Nalco Water India Limited
Unit No. 225 (A & B),
3" Floor, VipulAgora,
MG Road, Gurgaon (Haryana)
Office : +91 1244409520

Ref : PK/NWIL/IGL/300116
India Glycols Limited,
Bazpur Road,
Kashipur.

Feb 08, 2016

l . , -

Kind Attention

Subject

: Mr. S.C. Tewari, JGM (Utility)

: CW Revised Offer for Distillery Cooling Towers
. .

Dear Sir,
This refers to the discussion had with your good self-regarding the subject matter.
We take this opportunity to thank you for the trust imposed in Nalcoand allowing us to
submit the revised offer for the same.

We have done the complete survey of your system and based on the data collected and
the water analysis we are pleased to give hereunder the revised treatment program for
distillery cooling towers.'. '.
We trust above is in line with your requirement. Should you need any further clarifications
please feel free to contact us.

Thanking and assuring you of our best services and attention always.

Yours truly,
For NalcoWater India Ltd.

Anubhav Mishra
Area Sales Leader
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Technical Ofrer

System Details:
'··System Flow.Rate Hold Up DeltaT coc Evaporationts (m3/hr) ,(m3) • (deg c) , .(unitless) (m3/hr)' 1,.. \ a

FCT 1050 200 # '. 7 COC@5 -16.4+

DCT · ;·, 1350 390 • 10 COC@7 24.30ENADCT 900 206' 8 ' COC@7 10.7,.
''

·•;
'•

,, ±e'

Make UpWater Analysis:

(When Usingblind of 'Evaporator Con~ensate & RawWater in the ratio 80 : 20)
, '

(Evaporator condensate = 80% and Raw 'A,later, = 20%)
•..

poi

Mixed MakeUp
_.,

S.No. Parameter· - .. Condensate· Raw water {30:70)-. ,
1 AlkalinityTotal (as CaC03),mg/l • 0 190 133i

2 Aluminiuin(as Al), mg/I .. ' 0 0 0.3 Calcium(as Ca), mg/l ._,.
12 110 80.6'·.· 4 Chlo ride (as Cl); mg/I 1••13 20 17.95 Chromium Total (as Cr), mg/I 0 0 06 Magnesium (as CaC03), mg/I 14 70 53.27 Nitrates (as ril03}, 111g/l ..

0 00
·, 8 pH Value at 25°C

" 3.2 7.59 Phosphorous;mg/1 t , 0
, ..

0 0·-·,. io Silica mg/I 0 25 17.5,.
.14 HardnessTotal (as CaCO3), mg/l 44 + .,

139.2
c;·

18015 Iron Total (as Fe), mg/I •, . _ .o.oas ,, '. 0.01 0.033418 Chemical Oxygen_demand (COD), mg/I 600o 1.0 180719 Total Dissolved Solids -PPM "
.300, 300 300

,,..
20 VFAmg/1 s a , '•

1645.5. · 5485 0"

Page 2 of5



'
'-~·

I j

Existing Program Vs Proposed Program:

Existing Existing Existing Revised Revised Revised
Program Doses/month Cost/month Program Doses/month Cost/month Remarks

Chemical Treatment Program & Dosage:

Product Function FreQuencv· Monthly ReQuirement

N - 3236 MS Corrosion Inhibitor Daily 42.00 Kg

N-7384 MS Corrosion Inhibitor Dailv 35.00 Kg

3DT-199 Cu Corrosion Inhibitor Daily a
9.00Kg

N-7401 Scale Dispersant Dailv '
104.00 Kg

N-1393 " Scale Dispersant Dailv 24.00 Kg

N-73550 Bio Dispersant Dailv '
.. ,

35.00 Kg..
N-2593 ' Non Ox Biodde Twice/Month 99.00 Kg I

N-5705 Non Ox Biocide Twice/Month 99.00 Kg

CB-70
, · Ox Biocide Dailv 288.00 Kg

N 3050S Clo2 Pre cursor Daily 450.00 Kg

Page 3 of5



Tower Chemistry:

Tower;Cheri
Tower pH
Tower·Cal<:iun,
Tower M Alkalinity
Tower Conducti1,1ty
Tower Aluminum
'Tower Ammonia
Tower Chloride

. Towerlron
Tower Magnesium

- Tower Manganese
TowerSIJjca
Tower Sulfate
Tower Turbidity
lVC
SRB
MS Corrosion rate

Considerations:

<500
100(+/- 50)

3,500
0.0
0.0
160
0.Q
360
0.0
108
827
0

100000
100
<3

Unitless
ppm Ca as CaC03
ppm as CaCO3

µSiem
ppm Al

ppm NH3
ppm Cl

ppm as Fe
ppm Mg as CaC03

, ppm Mn
pm Si02
ppmSO4.

NTU
Counts/ml

,Counts/100 ml
MPY

✓ Makeup water should be added from the cooling tower deck to reduce the
temperature & reduction in COD level up to some extent.

✓ COD in makeup water remain less than 2000 ppm.
✓ Chlorine dosing should be on continuous basis maintaining 0.5 ppm free residual.
✓ No oil or Hydrocarbon contatninatlons.
V CB-70/N 30505 quantities & dosages might be varying depending upon ,the

situation to maintain cleanliness in the system.
We suggest start taking condensate step by step and will increase quantity slowly
as per system response. " @

✓ We have considered currentCC(57) for calculation. However the same can be
concluded during operation. ...

✓ N,alco proposed higher dosages of N 73550 to keep the system (includes Fills
cleaning) as much cleanly as possible. It is targeted to maintain the system
deaning frequency as per current practice: However, the exact frequency can be
decided after one month of operation. N 73550 shall be slug dosed once in 15 days
to avoid slime deposition.
It is:advisable to make back flushing arrangement in critical exchangers to avoid
clogging of exchanger tubes/passes.

,4
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Commercial Offer

Chemical Treatment Cost:

Product Cost (Rs./KgJ Monthly Consumption Yearly Consumption Yearly Cost (INR)

N - 3236 138.00 42.00 Kg ' 500.00 Kg 69000.00
N -7384 98.00 35.00 Kg 400.00 Kg .: 3900.00
3DT-199 381.00 9.00 Kg 108.00 Kg 41148.00
N-7401 102.00 104.00 Kg 1248.00 Kg 127296.00
N -1393 174.00 24.00 Kg 288.00 Kg 50112.00
N-73550 365.00 35.00 Kg 417.00 Kg 153300.00
N - 2593 125.00 99.00 Kg 1188.00 Kg 148500.00
N - 5705 188.00 99.00 Kg 1188.00 Kg 223344.00
CB- 70 200.00 288.00 Kg 3456.00 Kg 691200.00
N-3050S 151.00 450.00 Kg 5400.00 Kg 815400.00
Total 2358500.00..

Special Note:

The above chemicals & cost is for normal operations with the given rnakeup water quality,
any change in condition like process contamination, uncontrolled blowdown, changes in
makeup water quality & COC will be treated as contingency & any extra chemical
requirement for· this period will be charged extra at actual. ·

Terms & Condition:

'
o These prices are F.O.R. your site.
o These pric'es are inclusive of packing& forwarding.
o Excise duty @ 12.36% and Sales tax@2% (against form "C") _charged EXTRA.
o Any other taxes and duties shall be extra, if applicable at the time of dispatch.
o 100 % payment is to be made within 30 days from the date of invoice.
o The delivery time shall be minimum 3 weeks after receipt of P.O. & road permit.
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Binod Kumar Jha

From:
Sent:
To:
Cc:
Subject:

Madhup Misra
. Tuesday, March 19, 2019 10:41 AM
Shikhar Chaturvedi
Amit Bohra; Sunil Joshi; Binod Kumar Jha; Puneet Kumar Sharma
RE: Dry ash lifting - IGL-Kashipur

Dear Chaturvediji,

With reference to your trailing mail and subsequent discussions with you, existing agreement between SCL & IGL related

to cement era4esis/faseaten@eagoioeason.ssmete#ana.satosr
Regards,

(
. Madhup Misra

✓ice President
Head - Administration, Liaison, Security

Plant Finance, Accounts & Taxation

India Glycols Limited,
A-1, Industrial Area, Bazpur Road,
Kashipur - 244 713, Distt. Udham Singh Nagar (Uttarakhand)
GSTIN 0SAAACl7246P1Z7
Mobile: +91 9837045061
Land Line: 05947-269107
Email: madhun.misra@indiaglycols.com

From: Shikhar Chaturvedi [mailto:ChaturvediShikhar@shreecement.com]
Sent: 19 March 2019 10:06
To: Madhup Misra <madhup.misra@indiaglycols.com>
Cc: Amit Bohra <BohraA@shreecement.com>; Sunil Joshi <JoshiSunil@shreecement.com>
Subject: Dry ash lifting - IGL-Kashipur

Shri Madhup Mishraji

This is reference to dry flyash agreement expiring on 31st March'19.

Youmay appreciate that presently ash offtake Is suspended (through mutual understanding) due to high
LOI issues and lifting would be restarted on Indication from IGL about improvement in LOI content.

Therefore it is requested that existing agreement may be extended till 30th June'19 and in due course
we will conclude the renewal proceedings.

Regards

Shikhar Chaturvedi
Shree Cement Ltd

1
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Shree Cement Ltd is among India's "Top 100 Best Places to Work" and "Top 5 in the
Manufacturing and Production Sector" by Great Place To Work?, India.

Disclaimer: "The information in this e-mail and any attachments is confidential and may be legally
privileged. It is intended solely for the addresseeor addressees. If you are not an intended recipient,
please delete the message and any attachments and notify the sender of misdelivery. Any use or
disclosure of the contents of either is unauthorised and may be unlawful. All liability for viruses is
excluded to the fullest extent permitted by law. Any views expressed in this message are those of the
individual sender, exceptwhere the sender states them, with requisite authority, to be those of the
organisation."

( '
/
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3mrau UTTARAKHAND AGREEMENT
BETWEEN

N 553331

. INDIA GLYCOLS LIMITED (IGL)

AND

SHREE CEMENT LIMITED (SCL)
BEAWAR, RAJASTHAN, INDIA

For
OFF TAKE OF FLY ASH

From
INDIA GLYCOLS LIMITED (IGL)

A-1, INDUSTRIAL AREA, BAZPUR ROAD,
KASHIPUR DISTT. UDHAM SINGH NAGAR,

UTTARAKHAND - 244713

Dated: Wednesday, 22 March, 2017

This Agreement for Off-Take of Fly Ash / Bottom Ash is entered on 2211d day of March;
2017 ("Commencement Date - 1" April 2017") between

1. M/s. JNDIA GLYCOLS LIMITED, having its registered office at A-1, Industrial Area,
a Bazpur Road, Kashipur, Oistt. Udham Singh Nagar, Uttarakhand - 244713 (hereinafter
referred to as the "Seller" or "IGL" which expression shall unless excluded by or

' repugnant to the context shall be deemed to include its successors in business and
.i_ assignees) as the "FIRST PARTY;

AND

2 .. : M/s Shree Cement Limited, a public limited company registered under Companies Act,
1956 and having its registered office at Bangur Nagar, Beawar- 305901, District- Ajmer,
(Rajasthan) (hereinafter referred to as the 'Buyer" or as "SCL" which expression shall

·'.. unless excluded or repugnant to the context shall be deemed to include its s_uccessors in
business and assignees) as the" SECOND PARTY" &'lCO(

( Pagel' 53qa(o rs I
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RECITALS

ARTICLE-1
DEFINITIONS AND INTERPRETATIONS

"Commencement date" shall mean date following the Effective Date when SCL
starts lifting and transportation of dry Fly Ash and Bottom Ash from the DeliveryPoint.

"Effective Date" shall mean the date of sighing of the Agreement by both theParties.

"Delivery Point" shall mean the nozzles/ outlets below the fly ash silos situated
at plant premises. (To load fly ash into ettfker-sf close~1!~cks placed by SCL
or bulker/ closed body trucks placed by authorized 9 f SCL).

Q •
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t.) WHEREAS ·•rGL" has captive coal based boiler/power plant for steam generation at its
works at Kashipur. The generation Of steam by Coal leads to the generation of residue,commonly known dry fly ash.

1.1.2. "Business Day" means a working day at IGL - Kashipur other than a Sunday and
a holiday declared by IGL including any holiday declared subsequently after
publication of It list. of holidays applicable to IGL - Kashipur.

1.1.3. "Annual Contracted Quantity (ACQ)" meang yearly minimum Fly Ash quantity,
Which shall be made available at the Delivery Point (as defined below) by IGL and
to be lifted and transported by SCL, during the term of this Agreement.

II.) IGL is engaged inter alia in the business of sale of dry fly ash, being generated through its
power plant and process boilers in the Kashipur complex.

1.1.4.

1.1.5.

Iv.)

1.1.6.

III.) IGL also developed facility for storage, loading and diStribution of dry Fly Ash (hereinafterreferred as the "Facility") ·

NOW THEREFORE IN CONSIDERATION OF THE MUTUAL COVENANTS, UNDERTAKINGS ANO
PROMISES SETFORTH HEREIN, THE PARTIES AGREE TO AS FOLLOWS:

AND WHEREAS "SCL' is engaged into business of manufacturing various grade of cement
including PPC, and SCL has approached IGL, and being desirous and interested in
lifting/utilizing the dry fly ash of 'IG £8, long term & to use the said dry fly ash In the
manufacturing of fly ash based cement i.e. PPC at its cement manufacturing unit located
in Laksar (Roorkee) or any other grinding units and has accordingly approached the "IG"
for permitting same, which has been accepted by "IGL", to allow $CL collect andtransport the dry fly Ash from Kashtpu

V.) AND WHEREAS both parties have also agreed to enter into an agreement on mutuallyagreed terms and conditions in token thereof.

IGL and SCL shall be collectively referred to as the "Parties, and individually as the"Party".

1.1. The Following terms when used in capitalized manner In this Agreement shall havemeaning as specified below:

1.1.1. "Agreement" shall mean this agreement for off-take of fly Ash and all agreements
between the Parties supplemental to or in amendment or confirmation of thisAgreement.
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ARTICLE 2
SCOPE AND PURPOSE

2.1. IGL offers to supply the Annual Contracted Quantity (as defined at Article 4 below) of fly
ash, to be generated from its facility to SCL/ associates of SCL for its captive consumption
or any other allied business.

2.2 SCL shall arrange for onward transportation of Fly Ash and Bottom Ash from Delivery Point
to its own plant/ its subsidiary plant at its own cost and subject to the compliance of
applicable law.

3.1.

ARTICLE 3
TERM

The Agreement shall come into effective on the Effective Date i.e. 1° April'2017, and will
remain valid for a period of 2 (Two) years, unless terminated in accordance with Article 8
mentioned herein below. At the end of the Term, this Agreement can be renewed on fresh
terms and conditions including Price consideration as may be mutually agreed upon by
both SCL and IGL.

ARTICLE 4
ANNUAL CONTRACTED QUANTITY

4.1. Subject to the other terms and conditions of this Agreement and availability of adequate
quantity of fly ash, SCL has desired to take away annual contracted quantity of 60,000
tons (sixty thousand tons) of dry Fly Ash per annum and 5000 tons on monthly basis.

4.1.1. IGL agrees to allocate fly ash to SCL on priority based on indicative lifting plan
submitted by SCL on fortnightly basis.

4.1.2. Out of the Annual Contractual Quantity as per Article 4.1 above, SCL shall lift fly ash
regularly.

4.1.3, The Parties shall have the option to enhance/ reduce the Annual Contracted
Quantity, subject to availability and mutual written consent of the Parties.

I
.\

1I
jj
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ARTICLE 5
COMMERCIAL TERMS

5.1. Price: In consideration of SCL agreeing to take away annual contracted· quantity of Dry
Fly Ash per annum as agreed hereinabove, IGL hereby agrees to supply the agreed annual
contracted quantity of Dry Fly Ash to SCL at price of Rs.150 per ton. In case of, if any, all
statutory taxes, duties, levies etc., shall be payable by SCL at actual.

Pagel 3

Commodity/product Specificationg: The "Dry Fly Ash" required by the SCL is fly ash
as would be generated from power and process boilers from "IGL". IGL will be dedicating
their two boilers i.e. 1JT-80 and TBW for delivering entire dry fly ash quantity generated to
SCL.

Quality: The indicative quality of fly ash to be maximum 6% LOI, if LOI exceeds 6% on
weekly average basis in fly ash same would not be. usable in cement process. IGL has
state of the art QC lab to analyze LOI content. 'However, in case of differences in LOI
results given by IGL lab and SCL lab, joint analysis to be c ' 'L lab or at IGL
lab.

5.3

5.2
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5.4 Lifting Commitment: SCL will ensure the regular lifting of fly ash from the ash silos, so
that no point of time IGL's boilers and plant operations are affected. Total fly ash
generated (cement grade) at IGL is approx. 5000 MT/month. SCL has to arrange lifting of
this qty. IGL shall 'charge cost of fly ash for entire qty, generated (cement grade only). In
case SCL is not able to lift the committed qty. and IGL has to dispose off the same then
IGL shall charge additional Rs. 75 PMT as disposal cost over and above the material cost.
IGL shall allow performance rebate up to 6% to SCL on the total qty. of fly ash generated
in view of the traffic jams en route etc. This will be calculated on monthly basis. On the
remaining 94% qty. SCL shall be charged basic price @ RS. 150 PMT by IGL and disposal
cost @ Rs. 75 PMT if any, shall be charged extra by 1Gt.

s.s
The clause 5.4 shall not be applicable during specific period of route closure due to Kawar
yatra/ Kumbh snan etc. and also during annual maintenance shut/unforeseen breakdown
at SCL's Laksar plant. SCL shall inform IGL about such planned shut downs and route
related stoppages with duration of stoppage well in advance i.e. minimum four working
days before so that IGL may organize alternative arrangement for ash lifting. Duration of
stoppage can be of maximum 15 days and during these durations, the compensation as
mentioned in clause 5.4 shall not be applicable. It also covers in the same manner for any
preventive/ sudden plant shutdown taking place at IGL and affecting fly ash generationquantity.

ARTICLE 6
·OBLIGATION OF THE PARTIES

The parties hereby agree that the fly ash shall be loaded by supplier at the delivery point
where SCL shall place Its bulkers / dosed body trucks to collect fly ash at its own cost,
supplier shall bear all cost for loading on the bulkers/close body trucks.

Transportation: The authorized transporter/Truck drivers/ helpers etc. of SCL will have
to adhere to an the safety norms as laid down by IGL from time to time. SCL shall ensure
safety Of all its personal deputed for loading and taking away the Fly Ash from Kashipur inaccordance with this Agreement.

The parties hereby understand and agree that IGL responsibility for any duty, obligation or
liability of, either created under this Agreement shall be limited to the loading of the fly
ash ta the bulkers / closed body trucks placed by SCL at the delivery point and SCL shall
be solely responsible for any duty, obligation, responsibility or liability of such fly ash once
the bulker/ closed body trucks etc. are loaded at the Delivery Point

The unit of measurement of each consignment of the Fly Ash shall be metric tonnes. The
quantity of fly ash will be measured at IGL's weighbridge available within the facility shallbe final and binding on SCL.

6.1. Loading: Loading of the Dry Fly Ash shall be arranged by IGL from the silo into the
bulkers, close body trucks/trailers as provided by the Transporters authorized by the SCL.

6.2

6.3

6.4

6.5 SCL shall be responsible to obtain, renew and keep in force all consent, permissions,
licenses and approvals as applicable under the Applicable law to handle, off take,
transport, and store and or use the Fly ash throughout the Term Including any extensionthereof.

6.6
AH measures would be taken by SCL as per notifications issued by the State Pollution
Control Board and/or the Ministry of Environment & Forests, Government of India, to
avoid pollution while transportation of fly ash within the premises of the facility and duringthe transit time.

Page/ 4
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6.7 The responsibility of the materials and equipment brought by SCL will remain with SCL
and any claim of whatsoever nature due to any loss or otherwise will not be entertained

under this Agreement.

ARTICLE 7
CONFIDENTIALITY

7.1. Each of the Parties undertakes that it will not, during and for a period of 2 (Two) years
after the termination of this Agreement, make any announcement or disclosure in respect
of the subject matter of this Agreement or the terms and conditions thereof qr of any
document executed or delivered pursuant hereto, unless the other Party shall have given
their respective prior written consent to such announcement or disclosure and the
contents thereof.

ARTICLE 8
TERMINATION

(' 8.1. Termination: Either party can terminate the contract by giving 2 months' notice.
However notwithstanding anything hereinabove contained, in the event of IGL or SCL
being adjudicated insolvent, or being a company resolved or ordered to be wound up, then
in such event, the order shall automatically stand terminated and in event of breach,
default or violation of any of the terms hereof by IGL or SCL for any reason whatsoever,
both parties shall be at liberty to terminate this order forthwith and without prejudice to
all other rights and claims of other party under this order or otherwise in law against the
contract / order and either party shall not be entitled to any claim for loss, compensation
or damages arising out of any such early termination. ·

•t

MISCELLANEOUS

9 Contract Coordination

IGL and ACL shall appoint its authorized representative to co-ordinate all the issues
related to this Agreement.

10 Arbitration

In the event of any Dispute or differences arising out of relation to under or in respect of
this contract the parties, hereto, the same shall be· referred at written request of either
party to a sole arbitrator to be appointed jointly by the Chief Executive Officer of India
Glycols Ltd., Kashipur, Uttarakhand and competent authority of SCL, Beawar, Rajasthan in
accordance with Arbitration and Conciliation Act, 1996 and the Rules, if any, made there
under and any statutory modification or reenactment thereof.

Any arbitration award made in such arbitration proceeding shall be final and binding on
both the parties.

11 Governing Law and Jurisdiction

This contract shall be in all respects be deemed and constructed in conformity with
Indian Laws and will be subjected to jurisdiction of Uttarakhan ts only.­£..:ts % o

s.=
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12 Notices

All notices, requests, demands and other communications which are required or may be
given pursuant to the terms of this Agreement shall be addressed as follows:

If to SCL

To,
Sr. VP (Commercial)
Shree Cement Ltd.
Bangur Nagar, Post Box 33,
Beawar (305901)
Rajasthan

If to IGL

To,
Executive Director
IGL, A-1, Industrial Area,
Bazpur Road, Kashipur Distt.
Udham Singh Nagar,
Uttarakhand- 244713

Notice if delivered by hand shall be deemed to have been received on the date of delivery
and if sent be registered post, shall be deemed to have been received upon the production
of the postal receipt of payment for the registered post.

12.1 Entire Agreement

This Agreement constitutes the entire agreement and understanding between the parties
and supersedes all prior 'agreements, contract and or understanding of the Parties,
whether oral and written, with respect to such subject matter, if any.

13 Bank Guarantee (BG) & Advance Money Deposit

SCL shall submit BG of Rs. 10 Lacs in favour of IGL which will be effective during the
tenure of agreement period. BG can be en-cashed by IGL on breach of specified conditions
as stipulated in BG Itself and such specified conditions should be agreed by SCL & IGL.

At any point of time, SCL will maintain minimum Rs. 2 Lakh clear balance with IGL
towards regular fly ash lifting for ensuring uninterrupted deliveries from IGL. This will
apart from funds remitted by SCL for daily fly ash lifting.

14 Force Majeure

The agreement is subject to force majeure conditions i.e. if, at time during subsistence of
the agreement, the parties here to the agreement, because of Force Majeure, which shall
mean natural disasters, earth quakes, floods, fire, explosion, accidents, epidemics,
quarantine restrictions or any other act of public enmity including but not restricted to any
business compulsion or shutdown /breakdown of plant operation, block of passage,
revolution, riots, civil commotion, ware, hostility, sabotage, quarantine restrictions, Act of
God and act of Government and/or restrictions directly affecting the lifting of dry fly ash,
epidemics, strikes, embargoes, save those specifically stated herein, it will not amount to
non-fulfillment of the obligations .under this agreement and the parties shall have no right
to claim damages from each other and then thedate of fulfillment of obligations shall be
postponed during the time when such circumstances are operative. The party claiming
Force Majeure shall notify the other party within seven working days after claiming party
has, notice thereof. The other party indemnify that NO CLAIM will be made in case of
non/short supply or non/short lifting due to any unforeseen & non-intentionalcauses/circumstances.

Page I 6
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'• 15 Amendment

That this agreement can be amended or altered at any time with mutual consent of both
the parties in writing by executing supplementary agreement.

That the parties hereby declare that they have requisite authority to enter into the present
Memorandum of Understanding .on behalf of their company.

Execution Page:

IN WITNESS WHEREOF the Parties hereto have set and subscribed their hand on the
day and the year first herein above mentioned:

For INDIA GLYCOLS LIMITED (IGL)

Signed and delivered by the

Signature: rrCrindla(iJyc:oJs limited

#ad#a.,
Designation: Vice Presldent(F &e)

For In9ii2. Glycols hjmitea
1¥wN"•(A.}<. Shishodia)

,'.\.G.M.(Account.5)

For Shree Cement Limited

Slgned and delivered by the

roa SHREE C'bUn
Signature: -~ , ,s.-..,l\JT I.IIIJT&D
Name· iARlfJH '-4.,i.-..lt::i.cL._. .. D lfHJCH;\

Sr, V.P, {comm
Designation: • • -.....uiull:laJJ

For SHREECEMENT LIMITEDpr°
Add\. General Manager (RMP)

Page j 7
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To

Central Pollution ControJ Board
Parivesh Bhavan
EastA1ju11 Nagm·
DeJhi

Kind Attention:. Mr. Ajcet Vidyarthi, Addi. l)ir·cc(o1·

Dear Sir,

As per the advice of Mr Justice Tandon during site visit of our plant along witb the joint
committee on 15

th
November 2019we have'taken permission 'to utilize the 2" part of our

Lagoon at Dabhora for Rain Water harvesting/ Wetland development/ Aqua Culture from
UEPPCB. The cleaning process has already been stnrtud and after cleaning it will made suitable
to store the rnin water before corning rainy seasoi1 i.e, June -July 2040.the perniisskm is·attached
as Annexure. -· I. We would like to assure you once nunin that the-1st part of the lagoon is tllldel'
filling p1·ocess and the filling will be completeo by June 2021 as per CPCB ~Hrections.

Thanking you

() . Yours Faithfully
For INDIA GLYCILS .LTn.

.aer>
Dr. Ashutodh Gautam
Head - Environment

Annexure -· A/A

1 '3 J!\fl 2020. ·
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Date of Inspection: 28-10-2020

I. Name of the unit" ith complete I \h, India Glycols Limited (Chemical Unit)

Postal address: A-l lnduslfial .Area, Bazpur Road.
: Kashipur. District-US Nagar
l l.trnrakhand

2. Spatial Co-ordinates (Longitude 2910'30 39 N,
& Latitude) in Decimal format 790013 96 E
only.

3. Name of tile Contact person Dr. Ashutosh Gautam
with designation, Telephone & ( f lead - Environment)
e-mail I \.lob. 98.17242461

I
Email ashutosh. gautam_@ indiaglvgals_com

4. Date/Year ofCommissioning ' ! 9::{11
I

I 5. Name of SPCBs Regional Office ! Regional Office, Kashipur. U.S. Nagar, Lttarakhand
i
! Pollullon C0ntrol Board ({ KPCB)
---•

6. Industry Operational Status I Operational
i
7. Water Consent: I CC.\. (Consolidated Consent to Operate & Authorization)

(Validity with date Expired' App lied ! i~ \'alid up to 31 March 2023 and amendment order of

for renewal f'trst tune. \ppltetl ever 1 CC.\ dated 26.05.20 IR
Applied) Annexure -8, l.

Air Consent: CCA (Consolidated Consent to Operate & Authorization)
!Validity with date, Expired/ ,\pphecl is valid up to 31 March 2023 and amendment order of
for renewal First time Applied ' Never CCA dated 16.05.2018.

Applied) ___ Lrefer Anncxurc-8.1.
--

Hazardous\\ astc :\.uthori1.ation: i CC\ ({_\,nsnlidated Con$ent to Operate & AuthmiLanon)

(Validity with date l ,p1rr.:d \pplied }is valid up to 31 March 2023 and amendment order of

for renewal Hirst time \ppll..:J Nevel 'CA dated 26.05 2018.
I •

Applied) ! reter \nnexure -8. l.

NOC from CGW.\: I' nit has obtained l\;()C for abstraction ofground water from

(Validity with date: Expired Applied 1 CG\\ A up tu 25 10.2023
for renewaltfirst time -.\pplied Never ' Details are atrnche<l as Annexurc-8.2,
Applied)

8. Consented Production capacity l. Diethylene Glycol - 800MT per month

('T PD) for each product: 2 EO Derivatives, Condensates - 5000 MT per month
3. Ethylene Oxide -- 4583 MT per month

.

l
. ..t. :\fono Ethylene Glycols - 10000 t--·1T per
month
5. Pon er -27.50 MWH

}6. friethylene/HeavyGlycol - I OOMT per month
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9. Manufacturing Process details Manufacturing Process details a!ongwith Process flow
(attarb process flo,,, chart for each charts are attached as per Annexure -8.3.
product)

JO. Present production status for each product (provided by unit)

i ··- .,. ...• ·- ,. ...,. ·-·· . ·····-- . ··• ea

I Glycol Total EODMonth \ffG DEG T£G/II(,
;

I I Production Ether Production
! Productiou-~~w

594. l 86April, 20 4082.807 : 292.u:-; 9.24:S 4 708
Mav. 20 4074 348 66.358 10 33 l l.974 243.1.986
June. 20 1383.957 i 37395 5.946 L.1.748 ' 1829.709I

Julv, 20 t 4940.42 i 42.748 15.27 ! 3409 793 3759.338
Arnwst, 20 3617.968 16 518 24429 2845 853 I 3708.491 ''September. 20 3665.093 56 851 10426 I 212-1.09.?. 3969.738
UT)to 27 October. 2020 2810.443 21 I. !00 8.520 l 3241.940 5235.860
Total 24575.036 7B.173 84.171 ( I1642.1 08 21529.308I

Vnit: Metric Ton

11. Raw materials consumed {Tons per
I Name of R 'W Name of Consumption of Raw

Ton of product)- Provided bv unit \ iatt:ria ls pwducts i\lmerial per Unit of
I Output
I Alcohol LEA. FO 1 207-1.271 !\fL'MTi
l G. Ether 0 58 KL/MTa -- ----I E O. G. Ether 0.052 \H/MTI

i
Ethoxylates 0.57 MT/MTi

12. Total water requirement (m'/day) Particulars 'Water Water
(Water balance sheet provided by requirement requirement
Unit) (design basis) (actual-avg.

Sep-Oct 2020)r---- ¥- ·· · · - t--•••-•--.,--·••••••U

239.0Process 460,80
m•••••••••--•-•••••H,HHHH••-·••-••

( ooling 1982.40 1028.0
(make-Uf>l
Boiler 446 40 212 08
Domestic 56.64 56.64
Total: 2946.24 1535.72
Water Balance s attached as Annexure -8.4.

i3. Specific wafer cunsumption 4 37 Kl MT of Product ( design basis)
tkliuni.t of produrt) 40741 \Ir,)!' P1\)dtkt I actual-avg. Sep-Oct. 2020)

14. Source of water (Bore well/ surface
---~ ••H •• ••-•••"• N --•-••--•N••--• ---•·•-~ ..·•- --•- """••••- ..-.......~---
Bore well ( l'otal 05 n0.)

/ others)
F'Jow meter installed at bore well Yes (Copy of Logbook is attached as per Annexure-8.5)

! 15. Waste water Generation dsper consent I Present status ( m.;/day)'
3(m /day) (m' /day) j A,g.

. ., I
Process effluent ---····-····

540 0 .-\verage.
259.0 October- -:1-42.09 m'td

September- 442.03 rn3!d.
August- 444.29 md

Domestic Waste water 45.0m"d



Total I 7<>9.o
16. Waste Wakr {effluent) I As per consent Present status (m3/day)

Discharged (m3/day) I

Process effluent Discharged '540 460.8 m'day (19.2 mhr at the
' 1tme of visit)
1 759

----
Domestic waste water Recycle
discharged

-­

Total Effluent Discharged: I 799 460.8 mdav
Specific Effluent Disclrnrgcd (kl/unit of 10o
product)

17. Final Discharge Point ofTreated \\'aste 1
1

Wastewater 1$ treated through Distillation Column
Water [ followed bv aerobic biological treatment and

finally passes through MGFiACF and discharge
through OCE\ilS in industrial drain and finally
readied to Bahella-Kosi-Ramganga river.

18. Description ofEftluent Treatment Description of l:fnuent Treatment Facilities
Facilities componen1s with design components with design details is attached as
detaiJs (Attach Flow chart) Annexure -8.6.

19. Source of [ Chimney [APC Equipment Emission Quality
i

air I Det'aHs '
pollution I i

i
Stipulated Provided PM $02 NOx

Boiler - ESP Stack was not monitored during joint
/Heaters Bag inspection. However, unit has provided stack
Stacks I filter & emission monitoring reports from MoEF &

lcvclone CC approved lab which are attached as per
dust .\nnnure-8.7.

] collector
20. Details ofDG Set

1

Capacit) Exhaust pipe height Emission Std.

I 3.0 MW x 02 Nos 45 M --
4.0MW x 02Nos 45 M --

i

21. fuel Consumption ]Type of fuel Consumption l1scd ini . (2019-20)
q 176822 \fT BoilersI oa

Furnace Oil (RFO) 7504.737 MT Heaters
22. Tvpe ofwaste generated Quantitv generated l Storage !DisposalI

Chemical Sludge: As reported by unit representative. no chemical sludge is generated

ETP Sludge: within the premises. The ETP sludge is being used as manure.

Other e.g. used oil, empty barrels etc. (specify ):
Time Duration Category ofwaste Quan!itv HW is disposed '
April-2019- Schedule-I-1.6- Spent Catalyst 54.662 MT 1hroug:h I

March 2020 authorized I
---·-- trecyclers/TSDFMay 2019- Schedule-1-33.1- Empty 21337 '.\/os.

March 2.020 Barrels/C'ontainers/L iners Contaminated
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90.22 MTApiil 2019-
March 2020

with I latardous ChemicatWaste~--------+---------· ------•--««< - _.__ -!

Sdicduk-1-5 ! -- Lsed 'Spent Oil in dnrms

121.14MTMay 2019- Schedule-1-5.2 Wastes or residues
March2020containingoil -------<·-·-·----·-·-·- ·--
June 2019 Schedulc-1-20.2'33.2- Spent Solvents 495MT

(Waste Chemicals)

I Yes (Annual Rcrum _submilted in Fonn ,). for the Penod Aprilpo 19 tu March 2020 1s attached a::. per Annexure -8. IO.

Hazardous waste qwmtitv is given in rom1-4 ( Annexure-8.8}

265_24 \ITPD ll 1scd hy cement_indnsrry & remaining is
b e mn e u s e d for filling o f l a g o o n .

{vtsis ror sir situate mo @ua rs is ii«cis@ as
Annume---8.9.

Total Quantitv:

Ash Generation (As
provided by nit)

1----t---------- -···--
23. ETP Sludge Test

ReJJOrt:

402 Nos.Discarded
containers/barrels;liners

SchcJule- 1-33 104 1 0202U

27102020 Schedule1-$1 UsedSpetO!,32o$y
06 10 2020 S c h e d u l e - 1 - 5.2 Wa s t e s o r r e s i d u e s 20m

contanung oil

Date __ Waste Descriptiou Quantity
SdtNlule Hem

Annual return (form-4)

Common / hazardous
waste treatment Storage
and Disposal Facility
Manifest (Form-IO)- Copy
attached at Annexure- 8, i l

25.

24.

03 i O 2020 Schedule-1-33 I Discarded l ::'.44 Nos.
con tai ners'1,arrel s: fi ners

0 I IO 2020 Schedule-1-33.1 Discarded 276 Nos.

) Eng.ll!eers P\ 1 Ltd on 08 ()C}_'.20'.:0 partner for Xylem

OCEMS (Online Continuous Eflluent i\lo11itoring System)
-----------___J Connected-·:_~~------------....-,
OD-'.20 mg:'L and COD·· l 36 8 rng/L

--·-·-
OCEMS status lnsul!ed - '\ Ci

~---n
OCEMS pane! readings pH1-094. TSS- 26 mg/L. 3
OCEMS last calibration deta.1!s Las! calibrauon b\ t\.E\'C<

WTW

• The Unit, M's India Glycols Ltd., (US Nagar. Uttarakhand. is involved in the manufacturing of
IVlono Ethylene Glycol (MEG). Di Ethylene Glycol. Tn Ethylene Glycol. Hhylene oxides and
Ethylene oxide derivatives (EOD) from cthanoi

• Crude glycols are manufactured through dehydration reaction io convert ethanol to ethylene.
oxidation reaction lo convert ethylene to raw ethylene oxide and finally hydrolysis to produce crude
glycols which arc then purified through dis1il!at1on to produce '\fono Fihylene Glycol (MEG), Di
Ethylene Glycol, Tn Ethylene Glycol, Ethylene oxides and Ethylene oxide derivatives (EOD).

• fnstalled capacitv of \.!FG plant is 120000 TP A. DEG plant is 9600 'IT'-\, Tn Ethylene Glycol/
Heavy glycol is J 200 TPA. Ethylene oxides is 55000 TPA and Ethylene oxide derivativt:s ( EOD) is
60000 TPA.

• As per data provided by the unit, Glycol production was 113743 l -l l\ff in 20 l 7-J 8 and 12 II 32.14
MTin2018-19

• The unit has installed 5 bore wells 1(1 meet. its fresh water requirement During joint inspection on
28.10.2020, the flow meter readings of the tmaliYers and instantaneous flow was recorded as below

Borewell-l (Chem Plmlt)- 207587 m' <74.78m1/hr)

Observations:,------------------ -----·--·-··--·---- ---·-···-···--- ---- -·---------------,
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Borewell-2 (Chem. Plant)- 861426 m' (59 53m'hr)
Borewell-3 (Chem. Plant)- 162764 m' (25.05m'/hr)
Borewell-4 (Chem Plant)- 229944 m(157 42m"hr)
Borewell-5 (Chem. Plant)- 319878 m (0.0m'hr)

• As per the logbook provided by umt during April-2020 to October 2020. the average fresh water
consumption is 1748.55 m'day

• U n i t h a s obtained NOC for abstraction o f 3056 m'day gr o u n d water fr o m C GWA u p t o 2 5 . 1 0 , 2 0 2 3

• Thenit has an effluent treatment plant EI')of 540 KL capacity to treat the trade effluent generated
from chemical secnon of the unit

• The ETP provided is based on biological treatment upto tertiary level of trearment. The ETP
comprises of collection cum equalization tank 170 m capacity ), aeration tank ( 800 m3 capacity).
secondary clarifier (800 m' capacity), clear water tank. multi grade filter, activated carbon filter and
sludge bed.

• Joint team collected samples from mlet. outle1 and aeration tank of ETP to check the compliance
ststus The analy,1s report is surnmarm:d below

Parameters Soun.::c ConsentedI F:. rp Inlet ETP Outkl Final discharge Aeration tank values for

I point of stonn discharge
i water drain

pH l 6.1 7 5 6.8 between
I 6.5-8.5. - ...coD «mgL) 571 BDL I! 250

BOD <mg l) 363 BDl 100-·---·---
fSS (.mg1LJ 21 11 BDL -
TDS (mg/L.) 384 188 308 -
MLSS (mg'L) .. - - 1834 -
MLVSS (mg/L) - - e 1309 -
Oil & Grease BDL BDL .. - 10
(mg/L)
Sulphate (mg'l 1 - I - i 37 - -
Detergent 1.81 jBDL ! .. .. -
(mgl) I

I

Chloride (mg 1) 21 - -
As (mg/L) 13DL BDL .. - 0.2
Cd(mgL) BDL BDI. .. .. -
Co(mg'L) ; BDI BDL .. - -
Cr Total ] BDL BDl I .. .. 1.0

'( mg,, l) I
Pbmgil J I 81)1 BDI. I - - 0.1J..__ -·---•·-
Cu (mgL) BDL .. l3DL ----- 1 - . 2.0
Zn (mg/L) (J()J BDL .. - 5.0
Fe (mg/L) 4.58 0. 10 .. - .
Mn (mL.) 0.04 BDL - - -
Ni (mg/L) BDL BDL - - -
Sb (mv./L) BDI BDI .. .. -
Se (mg/L) . 13D! 1 BDI .. - -
V (mg'L) i BDI BDL .. - ---- -·- ·-- -·-·---···-··-· --·
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• As reported hy unit representative the effluent discharged from VO column is taken into collection
cum equalizatinn tank of I -i P and the nut let , alue or VOC column 1~ considered as mlet of ETP

• During visit the instantaneous flow at outlet of OC column \.Vas I g_ I m' 1ir and Lotalizer reading: was
3179.9 rn'

• Unit has provided flow meter and OCF:\·1S at tln: 11ut!e1 pornt of ETP and connected io CPCB and
UKPCB server lnstantantous nm., at outlet on 1 P was 19 l m' 'hr and totalizer reading was 76652.6

m'• Dunngjoi111 mspection tileOCEMS value was noted as pH- 6.94. TSS- 26 mg:L. BOD-20 mg/I. and
COD- 1368 mg/t The umit has provided latest calibration certificate ofOC[!'v!S dated 08.09.2020
done by NEVCO Engineers P I .Id

• Dewatering system is not provided in sludge drying bed
• As per consent condition. the storm water of the umr have to be channelized through separate drains

passing through a HDPE lined pit having holding capacity of IO minutes (homly average) of
rainfall.

• Joint team collected sample of wastewater lo ,~ed rn storm water Jrnin

Value 7.3 444 63
• The value:, of th..:: sample from storm water drain where water logging was observed was found lo be

having BOD value of 63 mgl with lots of sludge deposition in the channel.
• A common energy meter was found installed for boas digester and ETP During visiL the meter

reading was noted as 613294 KWH.
• The urnt has installed a sew age treatment plant ( ~TP) of IO KL capacity for the treatment of

domestic wastewater generated within the pn.:misc:; of chemical section ba&cd on FAB technology.
• The STP is based on biological treatment upto tertiary level comprises ofcollection tank. aeration

tank, lame!la clarifier multi grade filter and sludge filter press
• Flow meter al mkt and outlet point of STP wa.., nol p1\wided by the unit. I lowever. unit has provided

a rotarnett>r al outkt of STP
• The BOD value at inlt! or STP is low I I l mg l}. \\ hich does not show the charncteristics of sewage

and indicates possibilities of diluuon with fre:sh wah:r.
• The MLSS level in aeration tank of STP is hw, (32 mg/1) indicating unstab1lised condition of STP

it is suspected that STP is not operated regularly.

• The analysis results of sample collected fr t 1 he: s · rm water drain is m:.sented in table below:
Parameters pH Total Solid B ' · 'I · · · hate

(mo/L (m I)
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• As reported by unit representative, treated domestic wastewater is used in cooling towers
• Joint ream abo collci.:tcd ;;ampks from the 111Ju:,rrial dram oubidc: the l"mt ar upstream and

downstream location of the industry premses The analysis result~resen1ed as:
Location ! w cony[ob#gi TsSugD
IndustrialdrainUsoflGl +72291 1119 [58
cam w, I
Industrial drain D s of IGl - q !!J(1 , 47 I 21
ca1111us --1.-- --'--- _,_: __,_ __,

• The treated effluent t-, bemg discharged into storm water dram, whkh meets to industrial drain
outside the premises of the tmll. winch rncds to Bahella river

• Joint team colkcled sampies from Bahela river at up-srream and down-stream locations of the unit.
The analysis results are presented cl:i table below.

Table: Characteristics ofwater in Bahe/a river

Parameters
H CLHl BODI hS ;Xh-N \'hli111,iel 'lc(i; \., . 1'd i Cll ('; Cu Ft Mn J\1 Pb Sb Se V Zn

pagt]mg hf mg bl mg b»] «mg h [mg ti[mg lying flag hi}mg bk«mag bf.mg l mg tu lg l] img hlmgtog tlkmegtang !
I I

Bahela Rreris of
lGLat hundeshwan
Bahela Rl\er D ~ oi - 'i I l
lCii at !ohm Pu II

1 - I 12
I

1 1 B!)l IBDl lBDL BDL BDl n 6~ il.iS BDL BDL BDL BDL BDL O.f.!4

~4 3 \lS 1 ::i 3c i1 BDL BDL,BDl. BDL BDL 034 u.1i.s BOL BDL BDL BDL BDL 002

• Ground water -:.amples were collect~d b~ J\itnt team \\• 1th in the premises of the unit. The analysis
results of µrnuml \\ <lkr s.:amples collected arc presented below.

Tahie C'hnrac1ens11c:, (>f Grnundl', .:iter sample collected

Piezo-melricr:Hand-purnp in BIS IS 10500:2012
v. di -2 (t\car Compost Yard Near (Pennissible limit in
l·· thanol plan! 1 I agoon absence of alternative

source)
1---------1------~· -- --------+-------'------!H - t) 8.l1 8.0 6.5-8.5

Parameters Bore \\eJl-4
Chemical

l 'rn1

Total hardness c1S 194
CaCO;(m r I)

204 I 6-l 600
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COD (m 1-lJ BDL 10 BDL
Conductivity 36.2 5(15 344
{ unho/crn)



Total alkaiinit) 133 i 155 : 171 600 Ii

as CaCO, (mell) I
I l

Chloride (mgl) 9 j 45 I ! I 1000
I I

fluoride i mg/1) 0.3 r· 0.3 I ' 1.5. l~-- ~---··-~-.
As (mg/I) BDl ' BDI ' BDL 0 05. -·-··-·--····l · ··- . . .,. ····~. ••----.---- ·•·- · .. t. ........ ---•-- _ .... .. .

Cd (rngil) DL D! l BDL ' 0.003
a. --"-~

Co (mg) BDL I HDL ' BDL -
Cr(mgI) BDI J_ BD!

··---+-····
BDl 0.05

Cu (rng/l) BDL I BDI ' BDL 1.5
Fe (mngl) 0 ::?5 I 0.17 i 0.07 0.3
Mn (mg/l) BDL i 0.02 i BDL O.Jl
Ni (mg/l) BD! l BDL I BDL 0.0'.2I I

Ph (mg/1) BDL i BDL i BDL ().01
I '

. ----------
Sb (rnµ/l) 1-31)!, I BDl ' BDL -
Se (mg/lJ BDl Bl )I I BD! I 0.01I I------,-

!Vmgl) BDL BDL I BDL -
Zn (mg/I) O.J5 <JO'.! i 0.02 l 5

• Unit has well equipped N,\BL Accredited Laboratory (Certificate No. TC - 7777) Analysis is being
carried out by in-house as well as MoEF & approved Lab

" --···--· -~······ ···-•--····--···· ~--···• . ·••·•···-····- ··- ·-··•· ···-•-"·•- ·"•·- ·"'·····- ··
Recommendations/Suggestion.·----·----···· ................ .,,hb... . .. -- - ··-·-·---·· ··•- ·- •·- ······•- · ·- - --·-·--.

l. The unit shall provide flow meter ar inlet p•)l!11 of ! ! !'. mnlet and outlet f STP to monitor the
wastewarer flew,

2. Unit -:;hall provide dewatering system in sludge filter bed in ETP system and filtrate should be
taken back to collection tank for ftmher tn:,iunent.

3. The nnit. shall ensure thaL 11ntrcated·partialh 1r1:awd :::ffluenusewag-: shall not be discharged into
storm water drain.

4. Collection tank of SiP shall be repaired and unit shall ensure, no untreated sewage discharge into
sronn wa(er dra1t1

5. The Unit shall improve 1ipern110n and maintenance of STPs

Photographs indicating locations

3
l. Collection tanl-- of ETP ') :.\eration l::i.nk

'---- --- --- -- ------

367

y
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3 Clanfier

Sludge h~d 8 Blr•ckug...: in :;torm water drain

Page 9 of 10

365



11. Rotameter al outlet ofSTP 12 OCE\1S Con· :cube

Signature of the inspecting officials

Sr. No. ::'\ame of the Officials Signature

h
\~ .. ---- -
•·· .. ·••-·---·~~- •-----

Ms. '\nshn! K11ma1i. R1\-l!1. CPC Fl. Ddh1

Dr. hrnz Ahmad. R-\-l!L CPCB Ddhi

Dr R K Singh Sc 'D PCB. Delhi

Mrs. Shvang Goswami, R.:\-I! CPCB Dc\!11

2

1. Mrs. Reerni. Satavan, Sc.'D. CPCB Delhi

5.

4,

J.

6.

1----------1----------------- -·----- ··--

1--------+---·-·-·-- -·· -· -····---
Dr. Ajeet. Assistam1 Scientific Officer. RO}-,
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HEAD OFFICE

Uttarakhand Environment Protection and Pollution Control Board
29/20, Nimi Road,Dalanwala, Dehra Dun (Uttarakhand)

Phone : 0135-2658086, Fax : 2718092. Web : www.ueppcb.uk.gov.in. E-mail : msukpcb@yahoo.com

UEPPCB/HO/Con/1-9/2018/2.
To,

Mis India Glycols Ltd-(MEG Plant),

JPlot No: A-1,
Industrial Area, Bazpur Road,
Tehsil-Kashipur, Distt-U.S.Nagar.

Date: ]&4·201
REGD. POST

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA
(Consolidated Consent & authorization) (Renewal) under Section-25 of the "Water
(Prevention & Control of Pollution) Act, 1974" and under Section-21 of the "Air (Prevention
& Control of Pollution) Act, 1981" and Authorization under "Rule-5" of the "Hazardous
Waste (Management, Handling and Transboundary Movement) Rules, 2008" notified under
"Environment (Protection) Aet, 1986" as applicable (to be referred hereinafter as Water Act, Air
Act and HW Rules respectively) .

.-------------------------,PCB ID - 10052 Inward ID- 238299
CCA (Renewal)
Consent No. 38037/ Date : 26.03.2018

CCA is hereby granted toMis India Glycols Ltd-(MEG Plant) located at Plot No: A-1, Industrial
Area, Bazpur Road, Tehsil-Kashipur, Distt-U.S.Nagar subject to the provisions of the Water
Act, Air Act and Hazardous & Other Wastes Rules, 2016 and the orders that may be made further
and subject to following terms and conditions :­
1. This CCA is granted for a period up to 31.03.2023 and valid for manufacturing of following

products with Capital Investment/ Net Assets Values z116.30Crs :­
s. Last CCA Present CCA (Renewal)
No. Product Quantity Product Quantity

(Per (Per Month)
Month)

1 Diethylene Glycol 800MT Diethylene Glycol 800MT
2 EO Derivatives, 5000MT EO Derivatives, 5000MT

Condensates (Ethoxylates, Condensates (Ethoxylates,
Formulation) Products Formulation) Products

3 Ethylene Oxide 4583MT Ethylene Oxide 4583MT
4 Mono Ethylene Glycols I0000MT Mono Ethylene Glycols l0000MT

i 5 Power 27.50MWH Power 27.50MWH
6 Triethylene/Heavy Glycol IO0MT Triethylene/Heavy Glycol lO0MT

2. Specific Conditions under Water Act :­
(i) The daily quantity of effluent discharge (KLD) :­

Last CCA Present CCA (Renewal)
Trade Effluent 540 540

Sewage 259 (100% reuse) 259(100% reuse)
(ii) Trade Effluent Treatment and Disposal: The applicant shall operate Effluent.

Treatment Plant (540KLD Capacity) consisting of primary, secondary and tertiary
treatment as is required with reference to influent quantity and quality.
In case ofstoppage offunctioning ofETP, production has to be stopped immediately and
this Board has to be intimated by fax/phone/email with" a report in this regard to be
dispatched immediately.

- I­
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(iii) The treated effluent shall be recycled to the maximum extent to achieve Zero Discharge
and remaining treated effluent shall be reuse in gardening disposed in nearby drain leading I.....,
to Bahella River Quality of the treated effluent shall meet to the following general and
specific standards as prescribed under Environment (Protection) Rules, 1986 and
applicable to the unit from time-to-time :­

l pH Between 6.5 to 9.0
2 Suspended solids Not to exceed' 100mg/l
3 BOD (3 days 27c) Not to exceed 30 mg/l
4 COD Not to exceed 250 mg/l
5 Oil & Grease Not to exceed 10 mg/l

(iv) Sewage Treatment and Disposal: The applicant shall provide comprehensive STP
(260KLD Capacity) as is required with reference to influent quantity and quality.

In case ofstoppage offunctioning ofSTP, production has to be stopped immediately and
this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

(iii) The treated sewage shall be reuse in gardening and the same shall be maintained
continuously so as to achieve the quality of the treated effluent to the following standards.
As per notified standards for Sewage Treatment Effluent discharge following standards
shall be meet within five years from date ofnotifications.

S.No. Parameters Present Standard for Standard for STPs to be
STPs achieved within five years.

I. pH 5.5to 9.0 6.5 to 9.0
2. BOD (mg/L) Not more than 30 <30
3. TSS (mg/L) Not more than 100 <100
4. Fecal Coliform - <1000

(MPN/l00ml)

3. Conditions under Air Act :-
(i) The applicant shall use following fuel and install a comprehensive control system consisting

of control equipment as is required with reference to generation of emissions and operate
and maintain the same continuously so as to achieve the level of pollutants to the following
standards:
s. Stack attached Stac Type of Fuel Quantity Emission Emission
No with k Fuel Control standards

heig Equipment not to
ht exceed

(Mt)
I D.G. Set (3MW) x 45 RFO 900.0Kg Green Belt - .

2 & (4MW)x2
2 Boiler ( l 2.5TPH) 45 Biogas 48.0 KNM'ID Dust PM-

Collector 150mg/NM
3 Boiler (80TPH) 80 Coal 374.0MT ESP PM­

150mg/NM'
4 Boiler (12.5) TPH 45 RFO/FO 10-12MT Dust PM­

collector 150mg/NM
5 Boiler (20TPH) 45 Biogas/Coal 98.0MT Bag Filter PM­

r
, 150mg/NM'

6 Boiler (45TPH) 68 Biogas/Coal 54KNM'/166 ESP PM-
MT 150mg/NM

7 Boiler (30TPH) 45 Biogas/Coal 150 ESP PM-
150mg/NM

8 Boiler (50TPH) 100 Slop 425-450MT Cyclonic PM-
Dust 150mg/NM

Collector
-2­



9 Thermic Fluid
Heater (3Nos.)

30, 45 RFO/Biogas
&45

IIIIIEG
PM­

150mu IM'

In case ofstoppage offunctioning ofairpollution control equipment, production has to be
stopped immediately and this Board has to be intimated byfax/phone/email with a report in
this regard to be dispatched immediately.

(ii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic
enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial, Commercial, Residential, Silence) which
are as follows :­

Standards Industrial Area Commercial Area Residential Area Silence Zone
for Noise Day Night Day Night Day Night Day Night
level in time time time time time time time time
db(A) Leq 75 70 65 55 55 45 50 40

Day time: from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

4. Conditions under Hazardous & Other Wastes Rules, 201J}

c) Number of authorization and date or is. 2K u[lull
(ii) The Factory Manager of Mis India Glycols Ltd-MEG Plant, U.S.Nagar is hereby

granted an authorization to operate a facility for collection and storage of Hazardous wastes.
(iii) The authorization is granted to operate a facility for generation, collection and storage of

hazardous wastes within factory premises for following category of wastes :­

s. Category Quantity of Mode ofDisposal
No. (Schedule-I & Waste for which

Schedule-II) authorization is
being issued

l Schedule 1-20.2 520MTA lncinerable
2 Schedule I--36.1 350MT Secure Land fillable
3 Schedule I--1.6 103MT Reprossible/ Recyclable.
4 Schedule I-5 .1 IOOMT Recyclable
5 Schedule I- 33. l 30000MT Recyclable
6 Schedule I- 3.3 150MTA Incinerable
7 Schedule I - 35.2 50MT Secure Land fillable
8 Schedule I-35.4 IOOMT Secure Land fillable
9 Schedule I -33.2 lOOMT Secure Land fillable
10 Schedule 1-5.2 350MT Recyclable
II Schedule I -35.1 150MT Secure Land fillable

(iv) The authorization shall be in force for a period up to 31.03.2023.
(v) The authorization ts subject to the conditions· stated below and the such conditions as may

be specified in the rules for the time being in force under Environment (Protection) Act,
1986.

Terms and conditions ofauthorization :­
(i) The authorization shall comply with the provisions of the Environment (Protection) Act,

1986, and the rules made there under.
(ii) The authorization and its renewal shall be produced for inspection at the request of an officer

authorized by the SPCB/PCC.
(iii)The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous

wastes without obtaining priorpermission of the SPCB/PCC.
(iv) Any unauthorized changes in personnel, equipment as working conditions as mentioned in

the application by the person authorized shall constitute a breach of his authorization.
(v) It is the duty of the authorized person to take prior permission of the SPCB/PCC to close

down the facility.
(vi) An application for the renewal of an authorization shall be made as laid down under these

rules.
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(vii) The unit shall comply with any other conditions specified in the guidelines issued by the

MoEF or CPCB/SPCB from time to time.
5. This CCA is valid for hydrolysis, distillation and different chemical reaction processes only.

6. Compulsory documents to be submitted by the Industry/Unit :-
(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 underHazardous

& Other Wastes Rules, 2016 and Third Party AuditReport.
(ii) Environment Statement in Form-VofEnvironment (Protection) Rules, 1986.
(iii) Quarterly compliance report ofthe CCA, photograph ofETP/APCs/Waste Storage

Area.
7. Unit has to apply for renewal ofCCA well in advance of60 days ofexpiry ofthis CCA.
8. Competent Authority reserves the right to change/modify/add any time any condition ofthis

CCA.
9. Unit has to comply with the other general conditions as annexed herewith. Non compliance

of any provision of this CCA and provisions of the Water Act, Air Act and Hazardous &
Other Wastes Rules, 2016will results in legal action under the aforesaid Acts and Rules.

Mem~ry
Copy to :- Regional Officer, Uttarakhand Environment Protection and Pollution Control Board,

Kashipur, Distt-U.S.Nagar for information and compliance of the same.

ChiefEnvironmentOfficer

Annexure
Specific Conditions:

I . The applicant shall provide ISI mark water meter to each water supply source and shall regularly submit
returns of water consumption in the prescribed form and pay the cess as specified under Section-3 of
Cess Act. The unit shall

2. The applicant shall submit audited balance sheet of the unit at the end of each financial year so that fee
submitted by the applicant could be assessed.'

3. The applicant shall provide ports in the chimney/stack and facilities such as ladder, platform etc. as per
requirement for monitoring the air emissions and the same shall be open for inspection and use at all
times by the Board's staff. The chimney/stack attached to various sources of emission shall be designated
by numbers such as S-1, $-2 etc. and these shall be painted/ displayed to facilitate identification.

4. The industry shall ensure interlocking ofair pollution control devices and production processes.
5. A solid waste generated from the industry has to be disposed in manner so that contamination of surface

water bodies/ground water/soil etc. does not take place.
6. The industry shall take adequate measures to control of noise from its own source so as to comply with

the standards as may be applicable.
7. The applicant shall develop three rows of green belt on the premises with plant species as suggested by

the Central Pollution Control Board.
8. The industry shall strictly adhere with the specific and general conditions issued with CCA order. Any

violation ofstipulated conditions may attract legal action under the provisions ofWater Act, Air Act and
Environment (Protection) Act and Rules made thereunder.
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9. The industry shall ensure all safety measures and shall undertake periodical assessment by the

competent authority.
I 0. Unit shall ensure manifest system in Form-10 of Hazardous & Other Wastes Rules, 2016 while

disposing hazardous waste.
I I . Hazardous waste should not be stored beyond a period of90 days.
12. The industry situated nearby the River Ganga and its tributaries shall ensure the treatment facilities and

disposal arrangement in such a way so that no waste water is discharged in water stream or water bodies.
13.The Unit shall strictly comply with the provisions of Water, Air & E(P) Acts and Rules/Notifications

made thereunder.
14. The Unit shall ensure appropriate operation and maintenance of Air Pollution Control System so as to

stack emission remains within norm.
15. The Unit shall submit time bound action plan for zero liquid discharge within a month to the Board's

Offices and shall ensure the same within six month time period.
16.The Unit shall provide STP ofappropriate capacity as directions by Board vide letter dated I 7.02.2016.

General Conditions :­
1. The applicant shall get analyse the samples of effluent/emission/hazardous wastes at least once in a three

month from the laboratory recognized by the MoEF and shall report to the UEPPCB.
2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered

outlet for the discharge ofeffluent or gases emission or sewage waste from the unit.
3. Treated waste water and domestic waste water shall be disposed jointly at one disposal point. The

applicant shall provide discharge measurement equipment at final disposal point.
4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of

stipulated conditions within 30 days of receipt of this CCA. If, at any point of time, it is found that the
industry is not complying with stipulated conditions or any further direction/instruction issued by the
Board, legal action shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof.
6. The industry shall provide uninterrupted entry to the STP's/ETP's inlet and outlet points, Air Pollution

Control equipment and stack for smooth sampling/monitoring ofefficiency ofpollution control measures.
7. The industry shall provide "Inspection Book" at the time of inspection to the Board's officials.
8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to

occur in excess of standards laid down, such information shall be reported to the Board's offices and all
other concerned offices. In case of failure of pollution control equipment, the production process,
connected to it shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated
chimney/stack only.

10.In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall
be reported to Board's offices. The industry shall be liable to pay compensation also in such cases as
decided by the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point.

I 2. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

13. The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous waste without
obtaining prior permission ofthe Board.

14.Any unauthorized change in personnel, equipment as working condition as mentioned in the application
by the person authorized shall constitute a breach ofhis authorization.

15. It is the duty ofthe authorized person to take prior permission ofthe Board to close down the facility.
16. The authorization is val id for temporary storage ofHazardous Waste within premises only.

-5­
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I 7. The authorized agency shall ensure that on-line data with regard to quantity and nature of hazardous

chemicals being used in the plant as well as air emission and waste generated within premises is displayed
on Display Board of size 6x4 feet out side the main factory gate within premises.

18. It is duty of the authorized person to take prior permission of this Board to close and cleanup the facility
for treatment, storage and disposal ofhazardous waste.

19. The applicant shall maintain record of hazardous waste in Form-3 and shall submit annual return in
Form-4 on or before the 30" day ofJune following to the financial year to which that return relates.

20.In case of any accident, complete details in the light of Form-14 of the Hazardous Rules shall be
submitted to this Board at the earliest.

21. In no case any hazardous waste shall be disposed off on land, in any drain, or into any water stream. All
spillage must also be safely collected and stored.

22. Before the hazardous waste is stored or dumped in the facility, applicant must conduct a detailed physical
and chemical analysis ofhazardous waste sample and report to the Board.

23.Dried hazardous sludge from the process in the plant shall be stored in double lined HDPE pit
constructed with R.C.C. or such material which does not reactwith the waste contained in it.

24.The storage area should be fenced properly and Sign/Notice Board indicating 'Danger' and 'Hazardous'
shall be displayed at appropriate position both in Hindi and English.

25. The industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on
impervious floor under covered shed. Hazardous waste if required shall be sold only to Registered
Recyclers/Re-processors.

26.In case of any transportation of hazardous waste, the details in Form-to of the Hazardous & Other
Wastes Rules, 2016 shall be submitted to the Board. / ()~

>{ 1€«.1&
Chief Environment Ol'iicer
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HEAD OFFICE
Uttarakhand Environment Protection and = aadz qzifaw iarv va yzgu fiqu at±

Pollution Control Board @@ 3,p) 4aaaa 2aaa ( z)
29/20, Nemi Road, Dalanwala, Dehradun, Uttarakhand s 29/20, l ls, ladlel, GU [dlVg

Phone: 0132658086 _Fax:0135y 2718092_ Web: www.ueppcb.uk-gov.in

Ref UEPPCBHoICon-I-9/2018/ 2q
Speed Post

To,
M/S India Glycol Ltd.(MEG Plant),
Plot No. A-1, Industrial Area,
Bazpur Road, Kashipur (US Nagar)

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA
(Consolidated Consent & authorization) (Renewal) under Section-25 of the "Water (Prevention &
Control of Pollution) Act, 1974" and under Section-21 of the "Air (Prevention & Control of
Pollution) Act, 1981" and Authorization under "Rule-6(2)" of the "Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016" notified under "Environment
(Protection) Act, 1986" as applicable (to be referred hereinafter as Water Act, Air Act and
Hazardous & Other Wastes Rules respectively) - Amendment in Consent order No. 38037/278,
Inward No. 238299.

PCB 1D - 10052
CCA (Renewal)
Consent No. 38037/278

Inward ID - 238299

Date 01.04.2015

86 as amended, and finally shall be discoed in to nearby drain leadina to river Bahella:
1. pH Between 6.5-8.5
2. BOD ( 3Days 27C) Not to exceed 100 ma/L
3. COD Not to exceed 250 ma/L
4. Oil and Grease Not to exceed 10 ma/L
5. Bioassay Test* - Minimum 90% survival after

96 hour in 100%effluent
6. Nitrate (as N) Not to exceed 10 mall
7. Arsenic (as As) Not to exceed 0.2 ma/L.
8. Chromium ( Hexavalent) Not to exceed 0.1 mall
9. Chromium Total Not to exceed 1.0 mall
10. Lead ( As Pb) Not to exceed 0.1 mall
11. Cvnide ( as CN) Not to exceed 0.2 ma/L
12. Zinc (as Zn) Not to exceed 5.0 ma/L
13. Mercury (as Ha) Not to exceed 0.01 ma/L
14. Coooer (as Cu) Not to exceed 2.0 ma/L
15. Nickel (as Ni) Not to exceed 2.0 mall
16. Phenolics (as C~H,OH) Not to exceed 5.0 mall
17. Sulphide Not to exceed 2.0 ma/L

Kindly refer to this office letter ref. no. UEPPCB/HOICon-I-912018/82 Dated 18.04.2018 and your
subsequent letter dated 25.04.2018 (received on 26.04.2018) regarding amendment in CCA order. The
Point No. 2(iii) of Page No. 2; and Point No. 15 (Specific Conditions) of Page No. 5 of above said
CCA order are hereby amendedas given below.
2. Specific Conditions under Water Act:­
(iii) The treated effluent shall be recycled to the maximum extent.Treated water shall meet to the

follwoing specific and general parameters as prescribed under the Environment (Protection) Rules,
19

*Bioassay test shall be conducted as per IS:6582 -1971.
Strom water shall not be allowed to mix with scrubber water and / or floor washing.
Strom water shall be channellized through separate drains passing through a HOPE lined pit having
holding capacity of 10minutes (hourly average) of rainfall.

Specific Conditions:
15. The Unit shall ensure appropriate operation and maintemance of ETP s as to maintain

prescribed outlet discharge parameters all the time.

Rest of the conditions shall remain unchanged.

Copy to:- Regional Officer, Uttarakhand Environment Protection and Pollution Control Board,
Kashipur, U.S.Nagar for information. ---------- 316

Chief Environment Engineer
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Government of India

Ministry of Jal Shakti
Department of Water Resources,

River Development & Ganga Rejuvenation

Centra l Ground Water Authority

(apse fart ?g srmuR uwr va
NO OBJECTION CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTION

M/s India Glycols Ltd (Chemical Plant)

Sand Khera, Kashipur, Udham Singh Nagar, Uttarakhand

Sand Khera Block: Kashipur

UttarakhandState:Udam Singh Nagar

244713
MIs India Glycols Ltd (Chemical Plant), A1, Industrial Area, Bazpur Road,
Kashipur, Udham Singh Nagar, Uttarakhand - 244713

Project Name:

Project Address:

Village:

District:

Pin Code:

Communication Address:

Address of CGWB Regional Office Central Ground Water Board Uttarakhand Region, 419-A, Kanwali Road,
Baluwala , Near Urja Bhawan, Dehradun, Uttarakhand -- 248001.

1. NOC No.:
2. Application No.:

4. Project Status:

6. Valid from:

CGWA/NOC/1 ND/REN/1/2020/5749

21-4/20/UT /IN D/2008

Existing Project

26/10/2020

3. Category:
(GWRE 2017)

5. NOC Type:

7. Valid up to:

Semi critical

151 Renewal

25/10/2023

8. Ground Water Abstraction Permitted:

Fresh Water Saline Water Dewatering

m3/day

3056.00

m3/year

954285.00

m3/day m3/year m3/day m3/year m3/day

3056.00

Total

m3/year

954285.00

Total Proposed No.:0

DCB BW TW

9. Details of ground water abstraction /Dewatering structures

Total Existing No.:5
DW DCB BW TW MP

Abstraction Structure* 0 0 0 5 0

DW

0 0 0 0

MP

0

*DW- Dug Well; DCB-Dug-cum-Bore Well; SW-Bore Well; TW-Tube Well; MP-Mine Pit

10. Ground Water Abstraction/Restoration Charges paid (Rs.): 7157137.00

11. Number of Piezometers(Observation
wells) to be constructed/ monitored &
Monitoring mechanism.

No. of Piezometers Monitoring Mechanism

**DWLR - Digital Water Level Recorder 2

Manual

0

DWLR**

1

DWLRWith
Telemetry

1

(Compliance Conditions given overleaf)
This is an auto generated document & need not to be signed.

18/11, TaI3, mfg ts, a f,et - 110o11 / 18/11, Jamnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561 Fax: 23382051, 23386743

Website: cgwa-noc.gov.in

umaa-#fa+aaa
SAVE WATER - SAVE LIFE
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"alidity of this NOC shall be subject to compliance of the following conditions:

Mandatory conditions:

1) Installation of digital water flowmeter (conforming to BIS/ IS standards) having telemetry system in the abstraction structure(s) shall be
mandatory for all users seeking No Objection Certificate and intimation regarding their installation shall be communicated to the CGWAwithin 30
days of grant of No Objection Certificate through the web-portal.

2) Proponents shall mandatorily get water flowmeter calibrated from an authorized agency once in a year.

3) Construction of purpose-built observation wells (piezometers) forground water level monitoring shall be mandatory as per Section 14 of
Guidelines . Water level data shall be made available to CGWA through web portal. Detailed guidelines for construction of piezometers are given
in Annexure-I1.

4) Proponents shall monitor quality of ground water from the abstraction structure(s) once in a year. Water samples from bore wells/ tubewells I
dug wells shall be collected during April/May every year and analysed in NABL accredited laboratories for basic parameters (cations and anions},
heavy metals, pesticides/ organic compounds etc. Waterquality data shall be made available to CGWA through the web portal.

5) In case of mining projects, additional key wells shall be established in consultation with the Regional Director, CGWB for ground water level
monitoring four (4) times a year (January, May, August and November) in core as well as buffer zones of the mine.

6) In case of mining project the firm shall submit waterquality report of mine discharge/ seepage from Govt. approved/ NABL accredited lab.

7) The firm shall report compliance of the NOC conditions online in the website (www.cgwa-noc.gov.in) within one year from the date of issue of
this NOC.

8) The firm shall submit the water audit report in case ofwater requirement is in excess of 100 m3/day through certified auditors within three
months of completion of the same to CGWA.

9) Application for renewal can be submitted online from 90 days before the expiry of NOC. Ground water withdrawal, if any, after expiry of NOC
shall be illegal & liable for legal action as per provisions of Environment (Protection) Act, 1986.

10) This NOC is subject to prevailing Central/State Government rules/lam/norms orCourt orders related to construction of tubewell/ground
water abstraction structure / recharge or conservation structure/discharge of effluents or any such matter as applicable.

11) Firm shall submitWater Audit Reportprepared by certified auditors by 31/12/2020.

General conditions:

11) No additional ground water abstraction and/or de-watering structures shall be constructed for this purpose without prior approval of the
Central Ground Water Authority (CGWA).

12) The proponent shall seek prior permission from CGWA for any increase in quantum of groundwater abstraction (more than that permitted in
NOC for specific period}.

13) Proponents shall install roof top rain water harvesting in the premise as per the existing building bye laws in the premise.

14) The project proponent shall take all necessary measures to prevent contamination of ground water in the premises failing which the firm
shall be responsible for any consequences arising thereupon.

15) In case of industries that are likely to contaminate the ground water, no recharge measures shall be taken up by the firm inside the plant
premises. The runoff generated from the rooftop shall be stored and put to beneficial use by the firm.

16) Wherever feasible, requirement of water for greenbelt (horticulture) shall be met from recycled / treated waste water.

17) Wherever the NOC is for abstraction of saline water and the existing wells (s) is /are yielding fresh water, the same shall be sealed and new
tubewell(s) tapping saline water zone shall be constructed within 3 months of the issuance of NOC. The firm shall also ensure safe disposal of
saline residue, if any.

18) Unexpected variations in inflowof ground water into the mine pit, if any, shall be reported to the concerned Regional Director, Central
Ground Water Board.

19) In case of violation of any NOC conditions, the applicant shall be liable to pay the penalties as per Section 16 of Guidelines.

20) This NOC does not absolve the proponents of their obligation I requirement to obtain other statutory and administrative clearances from
appropriate authorities.

21) The issue of this NOC does not imply that other statutory/ administrative clearances shall be granted to the project by the concerned
authorities. Such authorities would consider the project on merits and take decisions independently of the NOC.

22) In case of change of ownership, newowner of the industry will have to apply for incorporation of necessary changes in the No Objection
Certificate with documentary proof within 60 days of taking over possession of the premises.

23) This NOC is being issued without any prejudice to the directions of the Hon'ble NGT/court orders in cases related to ground water or any
other related matters.

(Non-compliance of the conditions mentioned above is likely to result in the cancellation of NOC and legal action against the
proponent.)



ANNEXURE -3-3

(Manufacturing Process Details)



BRIEF PROCESS AND FLOWDIAGRAM

The Mono-Ethylene Glycols and Ethylene oxide & derivatives are manufactured from
Agro based waste product i.e. Molasses. First Alcohol is manufactured from molasses in
distillery and then alcohol is converted to chemicals like MEG & Ethylene oxide
derivatives & condensate.

(i)MEG

MEG is being produced in IGL plant from molasses. The feed stock for MEG is Ethanol
which is produced from molasses fermentation and distillation.

Ethanol is first purified for Sulphur in Sulphur removing section to bring down
Sulphur content to less than 0.5 PPM.

Sulphur free ethanol is sent to ethanol feed vaporizer. This vaporized feed is mixed with
steam and sent to pre heater which runs on fuel oil. The heated feed then enters the reactor
which has a catalyst bed. The following reaction takes place in the reactor.

CH]sOH>>
Ethanol

CH +
Ethylene

HO
Water

Reactor effiuent is cooled in order to remove water vapors from it and make it ethylene
rich. Cycle gas containing ethylene along with a ballast make up and ethylene dichloride
(EDC) a reaction inhibitor are mixed. The gas mixture is pre-heated and then flows
through the ethylene oxide reactor which contains silver catalyst. The following reaction
takes place.

1/20.+ C:HAO
Ethylene Oxide

Ethylene oxide is absorbed in water. Ethylene oxide reacts non catalytically to formMEG
(Mono Ethylene Glycol) and higher monologues of glycols. The major by product of
glycols are Di-ethylene glycol and Tri-ethylene glycol. Rest is all Poly-glycols.

The glycol, solution from the reactor is evaporated till 85% cone. and then sent to drying
column. After drying the glycol solution is distilled in MEG column where MEG upto
the desired specification is separated. The bottom products are further distilled under
vacuum to produce DEG, TEG andHeavy glycols. The evaporated water is collected and
recycled after treatment.

PROCESS DESCRIPTION

Our main raw material is Ethyl alcohol while atmospheric air will be liquefied to get
oxygen. Biogas generated from effluent treatment along with coal shall be used for
steam generation. Slop generated from Falling Film Evaporator Plant shall also be used
as a fuel in Boilers for steam generation. Our main rawmaterial and finished products are
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either liquid or solid. In the process closed loop, Ethylene and Ethylene Oxide will be in
gas and liquid from respectively. In brief the Process is as follows:

ETHANOL DEHYDRATION

Ethanol (94.5 Vol.%) is brought into this section and then vaporized in ethanol feed
vaporizer. The ethanol vapor is combined with steam from the third effect condenser
and the resulting dehydration feed mixture is preheated to reaction temp. by passage
through a feed exchanger and then a heater. The hot vapor mixture flows through the
ethanol dehydration feed where ethanol is converted to ethylene. Heat is recovered from
the reactor effluent in the feed/effluent. A portion of the reactor effluent, containing a
mixture at ethylene and steam is to the stripping column. Another portion flows to
the glycol stripper reboiler and remainder passes through the ethanol feed vaporizer and
then to the dehydration excess steam condenser.

E.O. REACTION & SCRUBBING

Ethylene formed in the ethanol dehydration reactor, enters the righ in cycle gas line before
the scrubber and K.O. drum. Oxygen enters from battery limits and is a mixed with lean
cycle gas before entering a preheating unit (the gas-gas exchanger). The gas mixture flows
from the gas-gas exchanger to reactor where a partial conversion of ethylene to ethylene
oxide occurs over a solid catalyst.

After heat is recovered in the reactor gas cooler and gas-gas exchanger, the oxide is
scrubbed from the reactor exist gas using lean cycle water, and the rich cycle water is
sent to the ETO Stripping and re-absorption section. A small stream of lean cycle gas
is sent through cycle gas.

CO, REMOVAL SYSTEM

COproduced by reaction is removed by treating a portion ofH. C. cycle gas from the
recycle gas compressor with a hot potassium carbonate solution. The carbonate is
converted to potassium bicarbonate by reaction the atmospheric pressure using stripping
steam. The CO, lean cycle gas is then recombined with the bulk of the oxide-lean cycle
gas.

EO STRIPPING & REABSORPTION

Rich cycle water containing ethylene oxide, solution is preheated before passing
into the stripping column where the ethylene oxide is stripped out. The lean cycle
water is then pumped through a series of heat exchangers. At this point, a bleed stream is
taken and sent to the cycle water treating unit to purge the glycol.

The vapour necessary to strip ethylene oxide from cycle water is provided by steam
generated from the lean cycle water in the MEG column condenser and by a portion of
the steam/ethylene mixture from the ethanol dehydration reactor. The ethylene oxide
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is reabsorbed and steam is condensed over head vapour from the reabsorber consisting
mainly of ethylene, is combined with the ethylene from dehydration excess steam
condenser, the make up nitrogen ballast gas from OSBL and the flash vapour from the
regenerator flaxh drum. The combined stream is then compressed and fed to the scrubber.
The reabsorber bottoms are sent to glycol reaction and evaporation section.

GLYCOL REACTION AND EVAPORATION

ETO solution from reabsorber is sent to glycol \feed stripper for removal of col. This col.
free stream is pre-heated and fed to the glycol reactor. The reactor effluent is fed to the
first stage of a triple effect evaporator system. The over head vapour from the third effect
evaporator is used to generate L.P. Steam for ethanol dehydration. The crude glycol
from bottom of the third effect evaporator is sent to the drying column for further
processing.

GLYCOL DRYING AND PURIFICATION

The crude wet glycol is dried by vacuum distillation in the drying column. The drying
column bottoms are fed to the MEG column where MEG product is taken as over heads.
The product is cooled and stored. TheMEG column bottoms are send to theMEG/DEG
splitter.

MEG, DEG AND HEAVY GLYCOL SEPARATION

Amixture ofglycols from theMEG column bottoms is distilled in theMEG/DEG splitter
wherein successive operations MEG is taken over head and the recycled to the drying
column and DEG is taken over-head as a product.

While taking MEG overhead for recycle, the MEG/DEG splitter bottoms containing
DEG and higher glycols, are stored and cooled in the crude DEG tank. Contents of the
crude DEG tank are later distilled in the splitter, taking DEG product over head. DEG
product cooled and stored. TRI-Ethylene Glycol (TEG) and heavier glycols from the
MEG/DEG splitter bottoms are pumped and the MEG columns bottom is accumulated
in the MEG column bottoms tank. There is no effluent from plant.

(ii) FORMULATION

Sulphation Reaction

It is Sulphation process of Alcohol by addition of Chiaro Sulphonic Acid in control rate
at lower temperature & vacuum conditions, followed by Neutralization step by Base
material at lower Temperature.

Laury! Alcohol + Chloro Sulphonic Acid Lauryl Ether Sulphate + Hydrochloric Acid

Laury! Ether Sulphate+ Sodium Hydroxide Sodium Laury! Ether Sulphate+ Water
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R (OC±Hi) n OC:H4OH + NH;SO3H R (OCH4) n OCH4OSO3NH,

RO (CHO) n H + CIS03H

RO (C2H4O) n SO3H + NaOH

CABS

RO (CH4O) n SOH + HCL

RO (C2HO) n SO3Na + HO

Neutralization reaction of acid & base material with controlling temperature at 55 OC,
followed by filtration and dehydration at 130 OC.

NBA Base

LABSA + Calcium Carbonate+ Water Calcium Alkyl Benzene Sulphonic Acid+ Water + CO

Methanol Base

LABSA + Calcium Hydroxide

PHOSPHATION

Calcium Alkyl Benzene Sulphonic Acid+ Water

• Phosphation reaction of Alcohol at controlled temperature.
• Phosphation reaction ofEthoxylate and Heavy Glycols.
• Phosphation reaction of Ethoxylates and Fatty Alcohol at controlled temperature.

0
II

R (OCH) n 0-P-OH
I
OH

0
II

R (OCH) n O - P - 0 - (CHO) n R
I
OH

Mono Ester

Di Ester

0
II

R (OCH) n O - P - 0 - (CH4O) n R
I
O (CH.O) n R

SULPHATION

Sulphation of Ethoxylate by Sulphamic Acid at control temperature.

Tri Ester
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Calcium Alkyl Benzene Sulphonic Acid+ Ethoxylated pair product

ESTRIFICATION

Agro Emulsifier

• Esterification of Acid and Alcohol at high temperature.
• Esterification of Tri Glyceride and Heavy Glycols at high temperature followed by

dilution.
• Esterification of Tri Glyceride and Poly Ethylene Glycols at high temperature

followed by dilution.
• Esterification reaction of Crude edible Oil and Heavy Glycols at high temperature.
• Esterification of alcohol with acid at 90-100 0C in vacuum condition followed by

Polymerization and dilution.

R- COOH + HO (CH;CHO) n H RCOO (CH;CHO) n H + HO

IG SURF - 1080

Sorbitol + Oleic AcidSorbitol Monoleate + HO

DEFOAMER BASE

a) IGS 1025 ABE

2EHA + Maleic Anhydride2Ethyl Hexyl Maleate + Water

b) IGS 1025 BBE

2Ethyl Hexyl Maleate + Sodium Metabisulphite Di Octyl Sulpho

STYRENATED PHENOL

+

HI H
I t

C' = C'
OH I

H

Polymerization reaction ofAromatic Alcohol & Styrene:
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CHOH + C 11H35COOH
I

CH.OH

TRANSESTERIFICATION

CHOH
I
CH:,OH

+ Water

Glycerol Mono Stearate

Oil + Glycol Glycol ester of Fatty Acid

FATTY ALKANOLAMIDES

RCOOH

OTHERS

+ HN (C±HOH) RCON (C:H4OH)± + HO

• Succinate formation by anhydride & linear alcohol reaction at high temperature.
• Sulpho Succinate preparation by SMBS reaction

(iii) GLYCOL ETHER

The production of Glycol Ether from Alcohol & Ethylene Oxide is obtained by a series
of consecutive, competitive and irreversible reactions. The reaction can be schematized as
follows:

Mono Ethylene Glycol Ethyl Ether (MEGEE) is formed by the reaction ofEthylene Oxide
with Ethanol in the presence of catalyst. The reaction is given below ­

Kl
EtOH + CHCHOEtOCHCHOH

Diethylene Glycol Ethyl Ether (DEGEE) is obtained by the reaction ofMEGEE with
Ethylene Oxide in the presence of catalyst. The reaction is as below-

K2
Ei + CHCHOEtOCHCHOCHCHOH

Triethylene Glycol Ethyl Ether (TEGEE) is obtained by the reaction ofDEGEE with
Ethylene Oxide in the presence of catalyst. The reaction is as below-

K3
E: + CH:CH:O ----EtOClliCH20CHiClliOCHiCH20H

The opening of the epoxy ring of Ethylene Oxide precedes the reaction of the alcohol
with Ethylene Oxide.
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If the reaction is base catalysed, the reaction mechanism can be schematized as follows:

CH3CH.O + OHHOCH>CH.O

HO CH2CH2O- + ROHHO CHCHOR + OH-

With Tertiary Amine as catalyst the proposed reaction mechanism can be schematized
as follows:

CH2CH2O + E13NEt3N' CH;CHO

EtN' CH3CHO + ROH ----E13N+ CH2CH2OH + RO

RO + CHCHORO(CHCHO)

CH;CHO + RO (CHCHO) «-nRO(CH;CHO)»

RO (CH3CHO)a» + ROH RO(CHCHO) H + RO-

(iv) GLYCOL ETHER ACETATE

Mono Ethylene Glycol Ether Acetate is formed by the reaction ofMono Ethylene Glycol
Ethyl Ether (MEGEE) with Acetic Acid in the presence of catalyst & proceeds by
continuous operation mode. The reaction is given below:

C±Hs-O-CH;-CHOH + CH3-COOHC±Hs-O-CH-CH-O-COCH3 +HO

(MEGEE) + (ACETIC ACID) ► (MEGEE ACETATE) + (WATER)

This reaction is carried out in presence of catalytic amount of p-TSA.

The said reaction is reversible and therefore it is necessary to remove the water
continuously to force the reaction in forward direction. Since MEGEE &Acetic Acid both
are soluble in water, Toluene is added as azeotropic agent to facilitate water removal from
the system.

(v) ETHOXYLATES

Ethoxylation Process consists of reaction between Ethylene Oxide and various chain
starters containing at least one active hydrogen atom (Alkyl Phenols, fatty alcohols, fatty
acids, Sorbitan Esters, Natural Oils, and Ethylene Glycols etc.).
The reaction is carried out under controlled conditions, in the presence of an acid/alkali
catalyst to form E.O. derivatives of varying chain lengths, depending upon the quantity of
the EO reacted.
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The reaction ofE.O. with various chain starters is highly exothermic and the reaction heat
must be removed continuously to avoid runaway reaction.

The Ethoxylated products are obtained by a polyaddition prefixed number of moles of
Ethylene Oxide to so called chain starters containing hydrogen atom in the molecule.

This reaction can be expressed by the following equation:

Cat, T"
RX-H+ nHC---CH.RX-(CH-CH- O)n- H
\/

0

Where R & X are the lipophillic radicals and the functional group containing active
hydrogen atom respectively.

The Ethoxylation could be divided in two steps:

INITIATION

And
Kp

(1)

2

R.-X- CH1- CH1 - 0 - M+ + (n - l)\1--;H1 ---- R.-X- (CH1 - CH1 - 0) n. l\I- (3)

0
PROPAGATION

There are different types of catalysts for the Ethoxylation Process (reaction I) hydroxides,
acids, alcoholates, carbonates etc. for the industrial Ethoxylates production hydroxides
are mainly used, especially the potassium hydroxide and the sodium hydroxide.

The acid catalysts are not applied in the industrial production due to the formation of by
products such as polythene glycols and dioxane.

The Ethylene Oxide is highly reactive substance either in basic or in acid conditions; the
epoxy ring is opening easily. This reactivity is following also examining the chemical bond
length and angles in the molecule.

The reaction of Ethylene Oxide is exothermic, liberating 22 KCL for each E.O. mole.

The reaction of Ethylene Oxide in the presence of basic catalyst consists of the following
phases:

Page I 8



ALCOHOLATE FORMATION (DEHYDRATION)

Tvaccum
RXH + KOH---►---RX- K + HO

(XH = Alcohol, Amine, Phenolic & Acid)

The formed water is removing by vaccum, shifting the equilibrium to the right side.

Epoxy ring opening and Polyaddition:

RX K' + nHC---CH
V
0

Neutralization

RX-(CH-CH-O)n K'

RX -(CH-CH-O)n K + CHCOOH RX - (CH2 - CH- 0) n H + CH3COOK
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PROCESS FLOW DIAGRAM OF EOD DIVISION

)

ETHYLENE OXIDE

CHAIN STARTERS

RAWMATERIALS
(VARIOUS

CHEMICALS)

DMWATER

•

•

..

I ETHOXYLATE PLANT I

ETHOXYLATES

- + ETHOXYLATES I

L Captive Use J
I Remaining for Sale I

FORMULATIONPLANT 'I ·---•I FORMULATION I} PRODUCTS

o
A.J
_Q
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r WATERBALANCE

Annexure - 1·4

GLYCOLS + EOD DIVISIONS

"' 60

30 TPH Turbine Condensate ,

RawWater Balance•

2.36

82.6
18.6

19.20

M3/Hr.

Cooling tower make up
OM water

For steam

Domestic usage

112 .2 TPHStearn Condensate--.
BLOWDOWN
0.80 m3/hr

TG's

• S Nos. Borewell

Total! 122.76
Total (M' Per Day )] 2946.24

2946.24

Evaporation loss
86.4 m3/hr

FRESH RW

122.8 m3/hr

Makeup RW

37.8 m3/hr

RW
82.6 m3/hr J

DMwater

Cooling Tower

OM
18.4 mB/hr

1

MEG/EDD
(Chemical)

Stelam Condensate
7.50 m3/hr

Process Effluent

18.6

voe Column/Effluent

18.6

4.50 m3/hr
SLCJ [)CJ DR

REGENERATION EFFLUENT
0.80 m3/hr

~~- I
Domesticusage

1.89 m3/hr

1.89 ml/hr 2946.24

Treated Water for green belt
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Ethanol

OffSpec. Alcohol

[
t

Ethanol Purification

+
AlcoholBullets

7

DehydrationReaction

Utilities
{Steam, Power, DMWater

Ethylen;-~­
Ethylene O°:=J"deh €=-· -_1_ ...________,

f Raw Ethylene Oxide J................-~.i Ethylene Oxide PurificationL__ & EODerivatives

Oxygen

EO I

MEGSton

j
MEG Rund

•MP.
(MEGPost Trea

Glycol Etherf

Glycol Ether Acetate

Acetic Acid

Hydrolysis

DryingCn::=J
-~- -1

G Columns 1......----:Pl On Spec. MEG
............"'=t

L:aporat_o_rs _

MEG SplittersReprocessing of
offspec. MEG

L
Crude DEG/TEG Storage

On Spec.MEG

I MEGOSBL
-----➔

On Spec. MEG

Crude Glycol Storage Tank
OffSpec.

MEG Dis
Costw
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ANNEXURE -8.5
(Logbook details of all borewells from Jan-2020 to Oct-2020)
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ANNEXURE - i·6
(Description ofEffluent Treatment Facilities)
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EFFLUENT TREATMENT OF GLYCOL/EOD EFFLUENT

Waste Water

During manufacturing process of EO/EG, effluent gets generated from the process as
condensate in the Plant. Dehydration condensate contains mainly volatile compounds and
acids. The effluent generation from EOD is basically from reactor washing during product
change and process condensates. The effluent/ waste water generated from Chemical Plant is
around 20- 22 m/hr (540 M?/day max). The effluent is sent to ETP through three pits
having oil & grease trap.

Waste Water Treatment

Mis India Glycols Limited has adopted Oil skimming, VOC distillation column, activated
sludge process followed by multi-grade sand filter & activated carbon filter. The schematic
diagram is shown in Figure - 01. The details of ETP are described in the following
paragraphs:

EOD
PLANT

COLLECTION/
A{TRALIZATION PIT • OIL

SKIMMER

I---------------
Sludge Recycling to maintainMLSS Cone.

voe
DISTILLA

TION
COLUMN

COLLECTION
SUMP€- -y -------

1
I
I

•AERATION TANK
AERATORS

25.0 HPX 02 Nos.

COLLECTION/
NEUTRALIZATION PITGLYCOL

PLANT

SETTLING
PIT

ACTIVATED
CARBON
FILTER

COD - <250 mg/I
BOD - <100 mg/I

pH-6.5-8.5
TSS - <100mg/I

FINALSUMP I
(equipped withj'"'" _,)

OCEMS) _

SAND
FILTER

Fig. -01: Schematic Diagram ofEffluent Treatment Plant



Following is the characteristics of process waste water­

Effluent Characteristics:

pH
COD
BOD
Conductivity
TSS

4.2
1200- 1500 mg/I
300- 400 mg/I
40- 60 micro mho/cm
Nil

Organic Loading in this stream are due presence of some volatile impurities. We have
installed a vacuum distillation column for removing the above components to the maximum
extent.

In this process, generated effluent/process condensate is being sent to the column where
distillation is carried out in vacuum. Where it is treated/distilled by using external heat.
Concentrated impurities are taken from the top of the column and sent to MEG
heater/alcohol column to recover the alcohol. Effluent is being sent to ETP.

Following is the characteristics of treated condensate/bottom of the column-

Ethanol
Aldehyde
Conductivity
pH
COD
Conductivity

ND
ND
40- 60 micro mho/cm
4.2
600- 650 mg/l
30- 40 micro mho/cm

Treated Condensate, which have COD in the range of 600 - 650 mg/1, is taken from the
bottom of the column and sent to the existing ETP for polishing & disposal.

Aeration Tank

After VOC Column the effluent is collected in a collection cum feed tank (Volume-127 .4
m3) and effluent is sent to Aeration Tank of900.0 KL holding capacity where 02 No. Fuchs
(Wall mounted type) aerator of 25 HP each are installed to provide the required oxygen
according to organic load to aerate the effluent. Aerators are being operated in such a
fashion so that the required oxygen level is maintained for the entire volume of aeration
tank.



Process Parameters:

Process parameters

Holding Capacity

Effective Volume

Type ofAerators

No. ofAerators

Motor H.P.

O- transfer rate

MLSS maintained

Retention time

O maintained

900 M?

800 M?

Fuchs (Wall mounted)

02

25

1.5 Kg O3/HP/Hr. @ 80 % efficiency

2400 -2600 mg/Ltr.

1.48 days approx.

3.0 ppm

Clarifier
The overflow from aeration tank is passed through clarifier to separate the sludge. The
sludge from clarifier is recycled back to aeration tank to maintain the required MLSS
concentration.

Process Parameters:

Side Water Depth (SWD)

Diameter

Make

Type

3.0 Meter

20.02 Meter

Voltas

Centrally driven

Settling pit

Over flow from the clarifier comes into settling pit (effective volume 39.0 M3) where settling
of remaining sludge particles take place. After settling down effluent goes to the multi-grade
sand filter and activated carbon filter.

Multi Grade Sand filter

The sand filter contains three layers of sand viz. coarse, medium and fine. The coarse sand
is at the bottom of filter for supporting the medium sand and fine sand which is the top most
layer. Only the top layer is filtering layer while the bottom layers are supporting. The
normal flow of water is from top to bottom. The sand filter unit is designed for rapid
filtration of the effluent. The sand filter retains all sediment particles over 50 um in size.

3%



The build-up of particulate solids causes an increase in the pressure lost across the bed for a
given flow rate. When the pressure loss or flow is unacceptable and the filter is not working
effectively any longer, the bed is backwashed to remove the accumulated particles. The
treated effluent is pumped backwards through the bed until it is fluidized. The smaller
particulate solids are washed away with the treated effluent and captured in the settling pit.

Specifications:

Filtration Media

Working Diameter

Operating Pressure

Bed Depth

Type

Quartz Silica Sand with Graded Multilayer Under bed

3200mm

1.5 - 3.0 kg/cm2

1200mm

Down Flow Vertical Cylinder

Activated Carbon Filter

The Activated carbon Filter is designed to remove free chlorine, organic matter, odour and
Colour present in waste water. Due to its high degree of micro porosity, activated carbons
provide a huge surface area. Activated carbon filter operates through adsorption.
Adsorption is directly related to the surface area of the media. This great surface area
furnishes a huge adsorption area for organic as well as chlorine molecules to attach
themselves.

Specifications:

Filtration Media
Working Diameter
Operating Pressure
Bed Depth
Type

Final Collection Pit

Activated Carbon Media
3200mm
1.5-2.5 kg/cm2

1200 mm
Down Flow Vertical Cylinder

After polishing in Multi Grade Sand Filter and Activated Carbon Filter effluent is collected
in final collection pit (Volume 58 M3) where Online Continuous Monitoring System
(OCEMS) has been installed to monitor the discharge parameters.



Characteristics of final discharge:

pH

TSS

BOD

COD

O&G

6.5 to 9.0

<100 mg/I

<30 mg/l

<250 mg/I

<10 mg/I

Water Pollution:

Details ofTreated effluent discharged (MEG Plant) and their parameters are as follows:

SI. No. Name of the Pollutant (s) Parameters
After Treatment UKPCB Standards

1. COD (mg/I) 40-150 mg/I < 250 mg/I

2. BOD (mg/I) 10-30 mg/I < 100 mg/I

3. TSS (mg/D) 25-50 mg/I < 100 mg/I

4. pH 7.1-8.0 6.5-8.5

5. Temp °C Ambient Ambient

6. Oil & Grease (mg/I) Nil < 10 mg/l

7. Phenolic Compounds (mg/I) NID < 5.0 mg/l

8. Nickel as Ni (mg/I) N/D < 2.0 mg/l

9. Sulphide as S (mg/I) NID 2.0 mg/I



PHOTOGRAPHS OF ETP & INSTALLED MONITORING DEVICES
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Fig. - 02: Oil Skimmer at effluent collection pit

Fig- 03: Aeration Tank



Fig. - 04: Central Driven Clarifier

Fig. - 05: Settling Pit
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Fig. - 06: Multi Grade Sand Filter & Activated Carbon Filter

Fig. -07: Final Collection Pit



On-line Monitoring SYSTEM

Mis India Glycols Limited has installed On-line continuous effluent monitoring system

(OCEMS) & connected with UKPCB/CPCB server.
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ANNEXURE- 8%

(Stack emission monitoring reports)
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11 +91-931.3611642. 85100819'21. 750)031145. 8527810572. 750303 l 146. 999979-069

TEST CERTIE I( 'A IE

Test Report ofReportCode
Stack Emission ST-050920-03-=-------''-------'.:....:.... _:..:: -'--.......:...__::.__

-+- O_a_te_of lssue
10/09/2010

Issued To: Mls I ndi:.t Gl)·cnls Limited
A-1, lndustrhd Are.a, Buzpur Road, Kashipur (Ullral.ha11d)- l-:&J7U

SAMPLING & ANALYSIS DATA

Sample Drawn By
Sa.mp le Ut">cription
Sampling rime:
Sampling Location
Sampling Plan &Procedure
Analysi5 Duration
Stack Temperamre (''C')
Capacity (TPH/KVA/Kg!'Hr)
Type ofFud used
Operating Load
Type c,fStack
Diameter ofStac ktmeter.)
Height ufSw,ck from Ground level(meten
Avernge flm\ Rm~ ( LP!vi)
Average Velocity of Emission l.m,•'sn}

·N'IL
Srnck Lmiss.1011
30 nlinures
JJT 80 T Boiler
IS: 11255
05/0912020 to 1(};09.'.2010
114
8UH1H
Coal
Normal
RCC circular
1.5
&0.0
1.5
W.6

TEST RESULT

0, P11ramefe:r Test Method Results lnh.!. E.mission Limits

-l' articulate Manter PM @ 12%CO. f5: l12= 5fParH )1985 SX.10 mgNm' 15•1
Curn:..:Cion
Sulphur di»side «as $021 IS: l 1255U'an..211985 ;',:! .JO mgr' Limit or »neciel

I N'ilrogcn Oxide fas NOx) IS:I1255Pr-7) 2005 6:5.80 mg/m' I irn1t \'n t '>pO:l'ifkd

I -

2.

l.

Motes:
I he resits gven above arc tclatcd to the tested sumnpe. as received mentioncd paramerezs The custun:er asked tr he atwe test nt
:l. Rcspo-m:ibdity ofthe Labwrawry is limited tthe invoiced amount onlv
J. 11ns rnsl ri:.-pon will w4 be generated ugamn, e:thr wt!ly or In plill, without prioi \\t'[tl~11 ~nni,:si,m ui the:' IJib,mnnn.
4 This test report will not be used fa: any publicity legal purpose
~- rh~ ccst sr:imp]es '1'11l1 btl dlSposad of :afrtr two 1Hic..:...s frnrn the cl:.ttc of issue af test report unicss until specified t the ...u,u -me:,

ant&G9s

Laboratory : GT-20, Sector-117, Noida, Gautam Budh Nagar~ 201301
E.: noida.la.boratory@gmail.som, in'fo@noidalabs.com W.: www noidalabs.com



±alzigfor sured
Future

NUIITA 'I'ES'l1ING LABORATORIES
( .\.o ISO! 9001 : lQl~. ISO 14001 :2UlS & ISO 45001 :::?018 & '\ABL .\tcn:dirccf i ubora1nr't)

MoEF & CC (Ministry ofEn:tiroamtat. Forest & Oim11te Change}, l PPCB & HSPCB Recognized Laboratory
If +91-93136116421 8510081921, 7503031145. 8527870572, 750303! 146. 9999794169

F Test Report of Report Corle n__a_te-'of Issue-===--
Slack Emisston ~, ST-05091()..__0_9 -~- 10/09/202_0 _

Issued To: J\.1/s lndia Gl)'eols Umiled
A-J. Industrial Are:a. Bai:pur Rood, Ka~hiput (UtrakhantJ)• 244713

SAMPLING & ANALYSIS DATA

Sample Dra\\>n By
Sample descriprion
Sa.mp.ling Time
Sampling Location
SampHng Plan &Procedure
Analysis Duration
S1ack TemperaH.m.:' {~C')
Capacity (TPHlKVAlKg/Hrl
Type of Fuel used
Operating Load
Type of Stack
Diameter of Stack(meter)
Height ofStack from Ground leveltmeter)
Average Flow Rare (LP1\•1)
Avernge Vd<icity of Lmi!..si<.'n (m:sec)

NTL
Stack Emissio11
.10 minutes
TBW Boiler
1S:l 1J55
05/09:2020 to l n.. 01,1:202r,
110
45TrH
Coal
Normal
Meta! circular
1.5
68.0
13
IO.l

TEST RESULT

jlj

m Limits

ot Sp,xilit:J

J'lio1u:
I Ihe results given ahove are related to the tested sample, as received & mentioned parameters The customer asked for leabove tests only.
2 Responsibility f the Laboratory is limed to theivced amun only.
, Jnis res.1 report ,,ill nor be gener-.ik<.I qµn1, e11hi:r "'tlclly ur in p:m, wnhoYl l)tior wrilli=n pcrmiss[Q-ll ul Uie IBh<lmr~
4 This test report will flOl be u..i=d for ~HY publici1~Jlegal purpose
5 Ihe cest sar11r,1c,s will t disposed of after two wcks from the date of issue oftest riepmt. unless unti l specified ty th customer

I S.No. Parameter I Test Method Re-suits Units E.missi1
l Particular~ Mo.ucr 1PM) •'.(!Hl"li co~ IS:112551Par-1 1985 78.24 mgNm' I

Correction
2. Sulphur diff:,;l<lt: (:is SO:'!! IS·J l:!551_P0rt-2 }1·985 46.80 mgNm' l.rmiLN

J. l\itrogen o ... idc (as l'.0,d IS:1 l255[PHrt•7) 2005 i7..t5 mgNm' I 1mit I'.

I-

It

onCb»»
,.

-- '
' 'NNoRy, - I

I .s
Laboratory : GT-20. Sector- 117, Noida, Gautam Budh Nagar - 201301

E.: noida Jabo1atory@grra1I oom, fnfo@noidafabs.com W.: WWVit. notdalabs.ccm 3%
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NOIDA TESTING LABORATORIES.
(An IS0 : 9001 : 2015, ISO 14001:2015& ISO 45001:2018 NABL Accredited Lahoratej
MoEF & CC (Ministry of Environment, Forest & Clima te Change) UPPCB & HSPCB Recognized Laborhry
11 +91-9313611642. 8510031921. 7503031145, 8527870572, 7503031146, 9999794369

TEST C[RTIFlC,\TE

------------,,--------------------,--------TestReport of Report Code lJate of !!-.sue
Shick F:.misslnn ST-050920-117 J0/0912020

hsut.•d To: Mis India Glycols Limited
A-1. Industrial Arca, Bazpur Road, Kashipur (Utrakhand}- :!447 lJ

SAMPLING & AN,\J.YSISDATA

Sample Drawn Dy
Srunple description
Sampling Time
Sampling Lurnlion
Sampling Plan &Procedure
A.nalysis Durati011
Stack Temperature (C)
Cap&city {TPHiKVA/Kg..'1--lrl
T)pc ofFuel used
Operating Load
Type <'fStac:k
Diameter of Stack meter)
Hl"ig_h1 of Stack from Ground level meter 1
Averagenow Race \LPl'vt)
Average Vc!odty of l:.mission 1tm1serJ

?\'TL
Stack Emission
Jfl minute:;
Slop Doiler - 1
[S; l l255
05:091::!010 to 10,'0Q, :!010
114
50 ['PH
Coal • Slop
Nonna1
RCC circular
2.5
81.0
26
!OJ:!

--- -- ---- ---- -----

I
Tf.ST RF.SULT

S.No. I Parameter Tc.st Method Results I l nit5 Emission Limits .
L !':miculatc Matter (!'Mt {1_·12~" CO~ I IS:l l:'.'5'5(1'.in•I )198:5 I 58.::w I mgm' [ 5 /]

Corre,c(inn -2. S,11lpl!ur t1ioxidt: c:i!'> S02l IS:11255Par-2 11985 66AO I mfp'\Jrn' Limit Not Spee1tied

' Nilrogrn Oxide: isNO» IS:J 1255(Part,71 ::mo:s 7:SJI

I
mg'n' I +mt Not Specified..J ~

'.'lot.es;
L Tle results given abwve re related Lt the tested sumple. as received & mentioned parameters The ustmer asked tr rhe above tests gal
2 kesnmsxity of the I.ahrratory is limited ta the invoiced amount only
3. Thus est report will nt be generated ggumn, ether wholly or in par, withut prior wrumen permission at the laboratory
.J This tc,1 rcporr will 001 be used for au publicity:legal purpose.
S The Le,L ,um:p1es will he drsnsel of after two weeks fnsm the iare f issue f test report 11r1l.-,s umtl ;_pc.:-u"icd b~ th, ,.u,k111tr.

Laboratory: GT-20. Sactor-117, Noida, Gautam Badh Nagar- 201301
E,: noida.Jaboratory@gmail.com. info@noidalabs.oom W.: www. noidaiebs.com



irwl;infur an Assured
Future

NOIDA TESTING LABORATORIES
(An ISO: 9001 : l01S. ISO 14001:2015 & ISO 45001 :1018 & "-ABl •\r-.:n:ditl.>t1 Lahor-Jtor~•)
MoEF & CC (Ministry of EndroJUDellt, Form & C6mate Chan~. [PPCB & HSPCB Recog.olttd Labontory
W +91-9313611642. 8510081921, 750303H45. 8527870572. 7503031146. 9999794369

TEST CER rlFIC \Tl-.

'fest Re ort or
Stack Emission

Re ortCode
ST-050920--04

Date of Issue
I0109120.20

-I
I

Issued To: :Mis India Glycols Limited
A-l. lndnstrfal Area. Bazpur Road, Ka!'ihipur (Uttrakh:rnd)- 244713

SAMPLING & ANALYS1S tlATA

Sample Drawn By
Sample description
Sampling Time
Sampling Location
Sampling Plan &Procedure
Anal) sis Duration
Stack Temperarure ('C)
Capacity (TPHKVAKgHr)
Type of Fuel used
Fu.:l Consumption (per hour)
Operating 1 .oad
Type nfStad,
Diamerer of Srackimeter)
Height ofSlad.. from Ground level(meter)
Average Flow Rate (LPM)
Average Velocity ofEmission (m'sec)

NTL
Stack emission
JO minutes
MEG Healer CLl-110)
JS:11255
05/0912020 10 10/09/20:::!0
] !6

FO Riogas
0.25200
Normal
Metal circular
fl.838
30.ll
28
10.8

TEST RESULT l
S. No. Parameter Tcsl Mclllod RcsuJtl,i nits Emission Limits

1. Particulate Maner (P'v{) IS: 112551 Pan- I J l 9&5 58.18 mgNm'
1

150

2. soiGioiaiso2» IS: l 12551Pan-2 1 I 985 41.26 mgM' I Limit Nor Specified

-3. I "litmgen O,r;ide (as NUxl IS:112551Pan-712005 6.t.50 mg'Nm j Limit Nor $pecited

I
'-

l\olcs:
I ihe results rven above are related t th tested sample, as recenvd& mentioned panamctcrs. Th customnt asked tot the aboveestonly
2 Responsibility f the Lalruirry is limited ts the inviced umuru mly.
J Tl:ti.s rest re.pot! will not be generaled again either willy or in p:trt.. withwu! prior written permisstn wf the laburtr
1 Ttus trn report will not b used tor any publicity'icgal purpose
$ The test samples wll be disposed wf ufter tw weeks from thee date of suef test report, unless uni specified h the customer

«so 4.- 'pr !'

-. J ' --,...-\ J;;i,, ·c: /..__,.,;-... ,..,,. - -;,

*
Laborato'ry: GT-20. Sector-117, Noida, Gautam Budh Nagar - 201301

E.: noida.laboratory@gmaJ1.com, info@noidalabs.com W: www nordalabs com
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NOIDA TESTING LABORATORIES-~
(.\n ISO : 9001 : 2015. ISO 14001:2015 & ISO 45UOl:2011'1 & .'\..\lll. \.ccff.'ditcd L:tbfJnt1oC)

MoEF&CC (Ministry of Environment, Fomt & Climate Changr}. liPPCB & HSrCB ftcoognizc.d Lahorarury
+91-9313611642. 8510081921. 750J031 l-l5. &$27870571. 7503031146, 9999794269

TEST CERTIFJC.-\TF

1-- T_l.'s_!_~....£P011 of ..;-Report{Code---1 D_a_lt_'wLur
Stack Emi~siun ST-050920-05 10/09/2020

ls,;;ued To: Ms India Glycols Limit,-d
A.-1, lntlu.d.rial Area, Ba:tpur Road. Ka.shipur (llnrnkhirndJ- :N,f:'IJ

SAMFLINC ..t ANAI.YSISJ)ATA

Samp.k Dr,:1•M1 B)'
Sample description
SamplingTimi:
Sampling Location
Sampli.ng Plan &Procedure
Analysis Duration
Stack Tempo.:rnlur,;:; (·'C)
Capacil)· (TPH/KVAiK.g.-H.r}
Type of Fuel used
Fuel Co11sumption (per 11mir)
()perating I .oad
Type oi'Stsck
Diam.:ler orS rad,{ rrn:tcr l
Hdghr of:Stack fwm Gmund leveh,meler)
Average Flow Rate (LPM)
..\v,;rnge Velocity ofEmis-;ion (m·'s..:i.:J

TEST llESL'L'f

YlL
Steck Emission
3U minutt•s.
MEG Heater ru- i PJ Al
lS: I IZ.55
DS.'09,'2021.l 1n I O•QQ ~O~ll
117

FO -'- Biogfil.
0.25 I 200
Normal
Mo.:taJ circular
n.R50
-+5.0
14
10.5

- I --S. No. Parameter TcM Method Result,; lfnn.<; Fmi,~ion Limits II
1 l'aniculati: ;\,!att.:r tl'!Vli IS I. 1255fPm1- I ) I <>H.:'i 6.US 111!:,'·1''rrl' [ 5 I

2. ~ulphur dinxid,! his S01 t IS:t IJ55(P;,n.] )1985 5'.!.12 - l t Limit No! Specific!mg Nm

' I Nil.l'ogm O.v.id~ fo.~ NOx) IS;112554Pa1-7) 2!905 75.0b mg'Nm' I Limit 11.m :-.~citkd.:,

I
! Te results give above are related to the tested smpie, as reevei& mentioned parameter !he cutumer asked tr the abne te-+ts unl
! Responsibility ofthe Lahwrary is limiteds the insicedrunt &ply.
]. Tim t,·st report will not be· ~en,m1tcd agrmi. ce,11.;-r 1Iho11:l or pan, without prior written perss1an of the lah.::•r:d •>f"
4 Tim tCSI 1C(J-Or1 \\ 111 OD1 he used for ~n~ puhh,;;11~/k,!!:C!l rurp,,, ....,
5 Ihetest samples will e disposed of after two wks from the date ef issue f test tepen unless until spcefed b c custnt

'fkcop

Laboratory: GT-20, Sector-117, Nolda, Gautam Budn Nagar- 201301
E.. : noida.laboratory@gma,1.com, info@hoidalabs, G011'1 W.: 'M\.ww. noldaJabs. com



4"1.111-:ing J,>r ai, 4.~fored
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NOIDA TESTING LABORATORIES
(.\n ISO : 9001 : 201 S. ISO 141101 :201S & ISO 45lllt I :lf\UI & 1' A BL, Accredited Laboratory)
MnE.F & CC (Ministry qf fawlmnmen~ l•omf & C'limule, Cb11ng").. l PPCB & HSPCB Recognized Laboratory
tr +91-93tJ6u642. 8510081921, 7503031145, 8527870572. 1503031146. 9999794369

TES'l CER] lJ I( AfE

Staek Emission
Test Re -0rt of ReportCode Date of Issue

ST-050920-06 l0l0W2U:::!II'-------------------"----'--'--------~-----------
Issued To: M/s India Gl~COI.!> Lirniletl

A-&. Industrial Area. Dazpur Road. Kashipur (lf1trakhand)- l.f..1.713

SAMPLLI\G & ANALYSIS DA.TA

Sample Drawn ])y
Sample description
Sampling .I ime
Sampling Loca,ion
Sampiing Plan &PrnC'edure
Analysis Dur.c11ion
Slack Tc 111 peralure -'C )
Capatil) (TPHiKVA•Kg'Hr)
'l)p::: ofFud u~..:d
fuel Consumptlou irer hour)
Operating Load
T)p~ ofStad..
Diameter of Stack(meter)
Height of Stack from Ground level meter
Average Flow Rme (LPM)
Average Velocity of Emission tm'se,)

J\l L
Stack Emission
30 minutes
l'vlliG Heater( LH HJ 13 I
JS:11255
05/09•:W~(l LO I0,'()9,']020
111

FO T Aiu,g;as
0.'.!5-200
Norrnal
Metal circufar
O.R50
45.0

'-'
10.8

'\lilt"<:
I The results gven above arc related to the tested sample. astcccd & mentioned parameters. The customer u-keu for the shove rsts only.
3. Respum,ibilit~ ufthc Lub,rr.J1,1n • i, limi1ed u11h~ mvmc,:ct 11irn11rnt r,nl}
3 Thi:s Lc;,L rtcpml ~~ill n.i l he generated again, entner wholly or in pan. wthou priorwittcn pctissio f the: 1.ib,,nu,,r.
4. This test teort will not be used fur mny puhhenylegal purse
~- In~ tt5! Sl!Jllplcs will be dtsposcJ of hltl'r two wccks Lo the time of issue uf test report unless unfl specified by the customer

Trs·r R[SLJLT -
I-S. No, rarnmctcr lest MNhod Results Unll'> F.m.is-;ion, Limits

]. P:Lrlic1Ah1k Mtill i:.r I P:\1) !S: I 1255tPart-l )1985 62.35 mg ,m.. I 50

, I \1.1lphur d10x1d~ 1a.<: SC)2, Is.11255/Par-2 1/985 B.60 I mw'!\'rn ' Ltmll !\ ,1t ~p-:.::ifi~i:l

,) J Ni1rngen (hid~ ta~ 'IOx.1 IS:II255Par-7) 2005 78.12

I
mg·Nm . I I imit Not Specified

--

I I-

of69

Laboratory: GT-20. Sector-117. Nolda, Gautam Budh Nager- 201301
E. : noida.laboratory@gmail.com, info@no1dalebs,com W.: www noidalabs com



ANNEXURE-
Annual Return as Form4 (Period April 2019 to March 2020)



0
INDIA GLYCOLS LIMITED

,CERT,
¢°° ',$°;..; 0

«=jj
1SO9001

ISO 14001; OHSAS 16001;
ISO 22000 ; FSSC 22000;
SA 8000: ISO 50001

Works & Registered Office : A-1, Industrial Area, Bazpur Road, Kashipur - 244713, Distt. Udham Singh Nagar (Uttarakhand)
Tel. No.: +91 5947 269000 / 269500 / 275320, +91 9411108202, Fax No.: +91 5947 275315, 269535

Website : www.indiaglycols.com

Ref: AG/UKPCB/Hazardous Waste Authorization/IGL-KSP/2020/

To,

The Regional Officer
Uttarakhand Pollution Control Board
Chamunda Complex, RamnagarRoad
Kashipur - 244713, District U.S. Nagar
Uttarakhand

Subject: Submission ofAnnual Return in Form-4.

Dear Sir,

. Please find enclosed herewith the duly filled Annual Return in Form - 4 (for the period
April 2019 to March 2020) in compliance of Authorization granted by UKPCB under
Hazardous and Other Wastes (Management and TransboundaryMovement) Rules,· 2016
(Authorization No. 278 dated 18.04.2018).

This is for your kind information and records please.

With best regards,

Date: 11 May, 2020

Sincerely Yours,
forMis INDIA GLYCOLS LIMITED.=/
(Dr. Ashutosh Gautam)
Head (Environment)

Ends: Form 3 & Form 4 alongwith the Annexures

CC: Member Secretary, UKPCB, Goura Devi Paryavaran Bhawan", 46B, I.T. Park,
Sahastradhara Road, Dehradun 248001, Uttarakhand

CORPORATE OFFICE: 3A, Shakespeare Sarani, Kolkata - 700071, Phone : +91 33 22823586 Fax :+91 33 22823585
IEAD OFFICE: Plot No. 2-B, Sector -126, NOIDA-201304, Dist!. Gautam Budh Nagar, Uttar Pradesh, Tel. : +91 120 6860000, 3090100, 3090200

Fax: +91120 3090111, 3090211 E-mail: iglho@indiaglycols.com 36 /
(At.1 n44411ran0nr y nnnnr



FORM-4
[See rules 6 (5), 13 (8), 16 (6) and20 (2)]

FORMFORFILING ANNUALRETURNS
(FORTHEPERIODAPRIL2019 TO MARCH2020)

[To be submitted to State Pollution Control Board by 30"day of June of every year for the
preceding period April to March]

1. Name and address of Facility . Ml s India Glycols Limited.
A- 1,Industrial Area, Bazpur
Road, Kashipur- 244713
District Udham Singh Nagar,
Uttarakhand

2. Authorization No. and Date of issue . 278 dt. 18.04.2018.
3. Name of the authorized person and full : Dr. Ashutosh Gautam

address with Telephone, Fax Number and e­ Head (Environment)
mail Ml s India Glycols Limited

A - 1, Industrial Area, Bazpur
Road, Kashipur, District Udham
Singh Nagar, Uttarakhand
Tel. No: 05947 - 269124
Mob.No.9837242463
Fax-+91 5947 -275315
Email:
ashutosh.gautam@indiaglycols. com

4. Production during the Year (Product wise), . As perAnnexore - 1..
wherever applicable

PartA. To be filled byHazardousWaste Generators

1. Total quantity of waste generated category . As per Annexure-2..
w1se

2. Quantity dispatched : As per Annexre-2.
i) To disposal facility
ii) To recycler or co-processors or pre-

processor
iii) Others

3. Quantity utilized in-house, if any . Nil.
4. Quantity in storage at the end of the year : Nil

36

'I



w
Part B. To be filled by Treatment, Storage and Disposal Facility Operators

I. Total quantity received :
2. Quantity in stock at the beginning of the year ..
3. Quantity treated :
4. Quantity disposed in landfills as such and ..

after treatment -NA­
5. Quantity incinerated (if applicable) :
6. Quantity processed other than specified :

above ­
7. Quantity in storage at the end of the year ..
Part C. To be filled by Recyclers or Co-Processors or Other Users

1. Quantity ofwaste received during the year ..
i) domestic sources

}

ii) imported (if applicable)
2. Quantity in stock at the beginning of the year ..
3. Quantity recycled or co-processed or used ..

•,

4. Quantity of products dispatched (wherever : -NA­
applicable)

5. Quantity ofwaste generated ':
6. Quantity ofwaste disposed ..
7. Quantity re-exported (wherever applicable) ..
8. Quantity in storage at the end of the year ..

Signature of the Occupier or
Operator of the disposal facility

Date: 11.05.2020
Place: Kashipur

(Dr. Ashutosh Gautam)
Head (Environment)

343
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PRODUCTION

Annexue-1

INDIA GLYCOLS LIMITED
Year 19-20

PrQduction of MEG (Chemical Plant)

a

Unit: MT

:::s­
--o
M

MEG DEG TEG/HG
Glycol Ethoxylate F:ormulation Total EOD

MONTH Production Prqduction Production
Ether Production P.roduction Production
Production

April'19 5321.055 279.142 12.106 1124.089 1,877.000 1,517.000 3394.000

May'19 10657.488 460.071 47.102 2096.856 5,286.000 2,399.000 7,685,000

Ju,ne'l9 8382.173 210.902 28.769 1966.974 4,822.000 2,270,000 7,092.000

JuJy'19 8571.501 250.857 34.120 2550.066 4,684.000 2,772.000 7456.000

August'19 6276.982 70.669 0.465 2500.950 4,240.000 2,984,000 7'1224.000

September'19 6009.805 5.286 10.9.90 2331.257 3,807.000 2,333.000 6140.000

October'19 6424.926 :j.49.000 1.154 2432.300 3,535.000 2,586.000 6121.000

November'19 5700.447 39.629 19.002 2395.036 3,748.000 2,281.000 Q029.000

December'19 5226.176 23,732 6.030 2483.300 3,649,000 2,509.000 Q158.000

Ja,nuary'20 5357.972 7.569 25.816 2388.117 3,358.000 2,718.000 6O76.000

February'20 5033.611 7.254 12.991 889.788 3,951.000 2,751.000 6702.000

March'20 3556.519 23.965 10.247 1630.800 3,240.000 2,553.000 5793.000

Tqtal 76518,655 1_528.076 208.792 24789.533. 46197.000 29673,000 7!;i870,000



ANNEXURE-2

ITEM DISPATCHED UNDERHAZARDOUS AND OTHERWASTES (MANAGEMENT AND
TRANSBOUNDARY MOVEMENT) RULES, 2016.

PERIODAPRIL 2019-MARCH 2020)

A. SPENT CATALYST- SILVER

(SCHEDULE-I-1.6)

Sr. Date/Month Type of Authorized Dealer Total Quantity

No. Hazardous (Recycler/re processor) Containers Quantity

Waste (Nos.) (MT)

. 1. 08.04.2019 Spent M/s Choksi Heraeus Pvt. 76 13.600

Catalyst Ltd. A 195-196, 'F' Road,

M.I.A., Madri, Udaipur-

313003, Rajasthan

2. 08.04.2019 Spent Ml s Choksi Heraeus Pvt. 76 13.623

Catalyst Ltd. A 195-196, 'F' Road,

M.I.A., Madri, Udaipur­

313003, Rajasthan

3. 09.04.2019 Spent Ml s Hindustan Platinum 78 13.939

Catalyst Pvt. Ltd. C-122,TTC,

Industrial ·Area, Pawane

Village, Navi Mumbai ­

400703

4. 09.04.2019 Spent M/s Hindustan Platinum 75 13.500

Catalyst Pvt. Ltd. C-122,TTC,

Industrial Area, Pawane

Village, Navi Mumbai ­

400703

TOTAL 305 Nos. 54.662 MT

. . .

11Page



ANNEXURE-2

B. EMPTY BARRELS/CONTAINERS/LINERS CONTAMINATED WITH HAZARDOUS
CHEMICALS/WASTES

I
I

I
j
1,

!1

11

I
ii

1/

II

,I

1/

·1

I
ii

21Page

(SCHEDULE - I- 33.1)
Sr. Month Type of Authorized Dealer (Recycler) QuantityNo. Hazardous

(Nos.)·-Waste
I. April2019 Empty HDPE ShubhamMachines Pvt. Ltd. 1408Barrels, MS C-1 I 7, B.S. Road Industrial Area,

Drums, HDPE near RTOOffice, Ghaziabad
Canes (UP)2. May 2019 -do- -do- 19083. June 2019 -do- -do­

9264. July 2019 -do­ -do­ 1232s. August 2019 -do- -do­ 35496. September 2019 -do- -do- 26597. October 2019 -do­ -do-
17548. November 2019 -do­ -do- 21169. December 2019 -do- -do- 99810. January 2020 -do­ -do- 230311. February 2020 -do- -do­ 232812. March2020 -do­ -do- 1084HDPEIBCs I M(s Global Environmental 72Barrels Solution (Unit-2), Khasra No.

560, Vill. Lambakhera, P.O.

Khanpur, Gadarpur, U.S. Nagar

(UK)TOTAL

22337 Nos.

3t€ I' ·I I



w
C. USED/SPENT OIL IN DRUMS

(SCHEDULE - I - 5.1)

ANNEXURE-2

Sr. Month Type of Authorized Dealer (Recycler) Total Quantity

No. Hazardous Barrels Quantity
Waste (Nos.) (MT)

1. April 2019 Used Oil in Mis Continental Petroleums Ltd. 35 7.00

Drums Plot No. A-166 & F-162-165,

Behror - 301701, Rajasthan

2. May 2019 -do­ -do- 35 7.00

3. June 2019 -do­ -do­ 35 7.00

4. July2019 -do­ -do­ 35 8.61

5. August 2019 -do- -do- 35 7.00

6. September 2019 -do­ -do­ 35 . 7.99

7. October 2019 -do­ -do­ 70 16.02

8. November 2019 -do- -do­ 35 7.00

9. December 2019 -do­ -do­ 35 7.00

10. January 2020 -do­ -do­ 35 8.60

11. February 2020 -do- -do­ 35 7.00

12. March2020 -do­ -do­ -- --..

TOTAL 420Nos. 90.22MT

31Page



ANNEXURE-2
t

D. WASTES OR RESIDUES CONTAINING OIL

(SCHEDULE-I-5.2)
Sr. Month Type of Authorized Dealer (Recycler)

Total QuantityNo. Hazardous
Barrels QuantityWaste
(Nos.) (MT)

1. April 2019 FO sludge Mis K. Nandini Refineries, 6/1, 59 11.80with drum Village- Hetamdandi, Amaria-

262121, PiIibhit (U.P.)2. May 2019 -do- -do- 67 13.403. June 2019 -do­ -do- 60 12.554. July 2019 -do- -do­ 62 13.965. August 2019 -do­ -do- • 54 12.246. September 2019 -do- -do- -- --7. October 2019 -do- -do- -- ---­8. November 2019 -do- -do- 105 21.00
-

9. December 2019 -do- -do- 80 16.5610. January 2020 -do- -do- 14 2.8011. February 2020 -do- -do­ 80 16.8312. March 2020 -do- -do- -- --

,-

TOTAL
581 Nos. 121.14MT



E. SPENT SOLVENTS {WASTE CHEMICALS)

(SCHEDULE- I - 20.2/33.2)

ANNEXURE-2
« a i s

S1. . Month Typeof AuthorizedDealer TotalQuantity
No. Hazardous (TSDF) Barrels Quantity

Waste (Nos.) (MT)
I. June 2019 Waste Bharat Oil &Waste Management 8 4.95

Chemicals & Ltd., Mauza Mukimpur, Roorkee -
Cotton rags Lakshar Road, Roorkee UK

TOTAL 8Nos. 4.95 MT

54Page



ANNEXURE- $9%

(ETP Sludge Test Report)



%
9

Ant ·forawAssured
future

---~-------·---------,\11t\l\:roc~ - goe.9·----
NOIDA TESTING LABORATORIES

(An ISO: 9001 : 2015, ISO 14001:2015& ISO 45001:2018 & NABLAccredited Laboratory)
MoEF& CC (Ministry of Environment, Forest & Climate Change), UPPCB & HSPCBRecognized Laboratory
'@ +91-9313611642, 8510081921, 75030311.45, 8527870572, 7503031146, 9999794369

I TEST CERTIFICATE I
Test Report of Report Code Date ofIssue
Sludge Analysis SS-050920-021 10/09/2020

Issued To: Mis India Glycols Limited
A-1, Industrial Area, Bazpur Road, Kashipur (Uttrakhand)- 244713

SAMPLING & ANALYSIS DATA

Sample DrawnOn:
Sample Drawn By:
Sample Description:

05/09/2020

NTL
Sludge from Clarifier after aerobic treatment plant (MEG)

TEST RESULTS

A. TEST ON 10% WATER LEACHATES

S.No. TESTS RESULTS PROTOCOL
01. pH 7.12 APHA -22", Ed
02. Copper (asCu) (mg/l) BDL APHA -22", Ed
03. Cadmium (as Cd) (mg/I) BDL APHA -22", Ed
04. Chromium (as Cr) (mg/I) BDL APHA -22", Ed
05. Zinc (as Zn) (mg/1) 1.02 APHA -22" Ed'
06. Nickel (as Ni) (mg/I) BDL APHA -22", Ed
07. Lead (as Pb} (mg/I) BDL APHA -22", Ed
08. Oil & Grease (mg/I) 1.35 APHA -22" Ed9

09. Cyanide (as CN) (mg/I) BDL APHA -22", Ed
IO. Bio-assay test, 100 IS: 6582-1971

(% Survival offish after 96 hours}

- iign
Laboratory : GT-20, Sector-117, Noida, Gautam Budh Nag@\2€ 301 )g,

E.: noida.laboratory@gmail.com, info@noidalabs.com W.: . al ~a,nm
..::k ~·~,

BDL: - Below Detection Limit, Detection limit: - 1.0 mg/I
B. CHARACTERIZATION STUDY
Reactivity:-
The sample was tested with respect to its reactivity with water. It does not evolve fumes, explosive gases, etc., on addition of water.
Hence, the sample does not indicate reactive nature.
lgnitability:-
On ignition, the sample does not catch fire and hence the sample is not self-combustible.
Corrossivity:-
The pH ofwater leachate of the sample is found 7.65. The acceptable range is 2.0 to 12.5.

Toxicity:-
The toxicity characteristic of the sample was studied by conducting bio-assay test onthe water leachate of the sa01ple.
Test observa~on rev~_aled that none of the fish died during the tests. Hence, water leachate of the s83{ ~ om acute toxicity.

l9
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(Form 10)



FORM 10
[See rules 19 (1 )]

MANIFEST FOR HAZARDOUS AND OTHERWASTE 344

Spent Solvents
Sludge & Filters contaminated with Oil
Discarded Containers / Barrels / Lin!:)rs
Filters & Filter material
Used / Spent Oil
Wastes or Residues Containing Oil·
Spent Catalyst

fs Continental PetroleumsLt
Pot No.-A-166 &F-162-165
BEHROR-301701 RAJSTHAN

6Behr!ECH2, IR.
JkoA/612

M/s Continental Petroleums Ltd.
PIOt No.-A-166 &F-162-165
BEHROR-301701 RAJSTHAN

(Truck/ Tanker/ Special Vehicle)

UEPPCB/HO/CON-I-9/2018/82 Consent No. 38037/278 Dt. 18/4/18

India Glycols Limited
A-1, Industrial Area, Bazpur Road,
Kashipur - 244713 (Uttarakhand)
Phone No. 05947 - 26900, 269500

Schedule -1-20.2
Schedule -1-3.3
Schedule -1- 33.1
Schedule -1- 33.2

Schedule-1-5.1
Schedule -1- 5.2
Schedule -1- 1.6

1. Sender's name and mailing address
(including Phone No. and Email)

2. Sender's authorization No.

f 3. Manifest Document No.

4. Transporter's name and address :
(including Phone No. and Email)

5. Type of vehicle

6. Transporter's registration No.

7. Vehicle registration No.

8. Receiver's Name and mailing address

r (including Phone No. and Email)

9. Receiver's authorization No.

10. Waste description

11. Total quantity
No. of Containers

12. Physical form

....................................... m3
or MT

......................~.S. Nos.

(Solid/ Semi - Solid / Sludge /y" y /Tarry/ Slurry I Liquid)

13. Special handling instructions and
additional Information

Day Month

Day Month Year

Day Month Year

2 2 I 2 2

2 3 2 >2=

Signature:

Signatur

cknowledgement of receipt of Wastes

tamp : Signature :

certification for receipt of hazardous and other waste

1B{ OFMANIFEST FORM-10
hite): To be forwarded by the sender to the State Pollution Control Board after signing all the seven copies.

py-2 (Yellow): To be retained by the sender after taking signature on it from the transporter and the rest of the five
signed copies to be carried by the transporter.

• Copy-3 (Pink): To be retained by the receiver (actual user or treatment storage and disposal facility operator) after
receiving thewaste and the remaining four copies are to be duly signed by the receiver.

14. Sender's Certificate :
I hereby declare that the contents of the consignment are fully and accurately described above by proper

e,,.7, shipping name and are categorized, packed, marked, and labeled, and are in all respects in proper condition
!' Pi ransport by road according to applicable national government regulations.

ls India Glycols Ltd.
C:



FORM 10
[See rules 19 (1 )]

MANIFEST FOR HAZARDOUS AND OTHER WASTE 336

1. Sender's name and mailing address
(including Phone No. and Email)

India Glycols Limited
A-1, Industrial Area, Bazpur Road,
Kashipur - 244713 (Uttarakhand)
Phone No. 05947 - 26900, 269500

u
(Truck/ Tanker/ Special Vehicle)

UEPPCB/HO/CON-I-9/2018/82 Consent No. 38037/278 Dt. 18/4/18

K. Nandini {et _

6/1 Hetamdandi, Amar1a
P1ohit(U.P.) 26212

8. Receiver's Name and mailing address
{including Phone No. and Email)

7. Vehicle registration No.

6. Transporter's registration No.

5. Type of vehicle

4. Transporter's name and address :
(including Phone No. and Email)

3. Manifest Document No.

2. Sender's authorization No.

9. Receiver's authorization No.-bii.ahkl10. Waste description Schedule -1- 20.2 Spent Solvents, y3Lag2 aSchedule -1-3.3 Sludge & Filterseesfkktt; a6(vith Oil
Schedule -1- 33.1 Discarded Containers I Barrels / Liners
Schedule -1- 33.2 Filters & Filter material ..
Schedule -1-5.1 Used / Spent Oil
Schedule -1-5.2 Wastes or Residues Containing Oil
Schedule -1-1.6 Spent Catalyst

K.
6/1 Hetamdandi, Amara
Pilibhit (\J.P.) 262121

kl..do

11. Total quantity
No. of Containers

12. Physical form

.....................2.2........ m'or MT

..................................... Nos.
{Solid/ Semi - Solid/ Sludge/ Oily/ Tarry I Slurry/ Liquid)

13. Special handling instructions and
additional information

374

Year

Year

Year

Month

Month

Day Month

Signature:

ledgement of receipt of Wastes

certification for receipt of hazardous and other waste

Stamp : Signature :

twr_A (ran·Tha harriar!nvarttho tranennrtsr hu tho rorcoiuor aftoraerontin waste.

14. Sender's Certificate:I hereby declare that the contents of the consignment are fully and accurately described above by proper
s d are categorized, packed. marked, and labeled, and are in all respects in proper condition

ad according to applicable national government regulations.
cols Ltd.

Signatur

f.' '€

ON OF MANIFEST FORM-10 Sn,5j«
py-1 (White): Tobeforwardedby thesendertotheState Pollution Control Boardafter signingall the seven copies.

• Copy-2 (Yellow): To be retained by the sender after taking signature on it from the transporter and the rest of the five
signedcopies tobecarriedby the transporter.

• Copy-3 (Pink): To be retained by the receiver (actual user or treatment storage and disposal facility operator) after
receiving thewasteandthe remainingfourcopies are to beduly signed by the receiver.

-



FORM10
[See rules 19 (1 )]

MANIFEST FOR HAZARDOUS AND OTHERWASTE 333
1. Sender's name and mailing address

(including Phone No. and Email)
India Glycols Limited
A-1, Industrial Area, Bazpur Road,
Kashipur - 244713 (Uttarakhand)
Phone No. 05947 - 26900, 269500

/ Tanker I Special Vehicle)

UEPPCB/HO/CON-I-9/2018/82 Consent No. 38037/278 Dt. 18/4/18

d 19-8-2015

Spent Solvents
Sludge & Filters contaminated with Oil
Discarded Containers / Barrels / Liners
Filters & Filter material
Used / Spent Oil
Wastes or Residues Containing Oil
Spent Catalyst

es Pt Ltd.
i ind, Area,

Shut" as Pt.Ltd
C-1 5.8, ind, Area

ena2i.ad (U.P.)

Schedule -1-5.1
Schedule -1- 5.2
Schedule -1- 1.6

Schedule -1- 20.2

2. Sender's authorization No.

3. Manifest Document No.

4. Transporter's name and address:
(including Phone No. and Email)

5. Type of vehicle

6. Transporter's registration No.

7. Vehicle registration No.

8. Receiver's Name and mailing address
(including Phone No. and Email)

-- 9. Receiver's authorization No.

10. Waste description

11. Total quantity
No. of Containers

12. Physical form

13. Special handling instructions and
additional information

...................................... m3 or MT

............................ 2-..Nos.

/ Semi - Solid / Sludge/ Oily/ Tarry I Slurry/ Liquid)

y

YearMonth

Day Month
Signature:

)
Name and Stamp :

' ,

-Receiver's certification for receipt of hazardous and other waste

• Copy-1 (White): To be forwarded by the sender to the State Pollution Control Board after signing all the seven copies.
• Copy-2 (Yellow): To be retained by the sender after taking signature on it from the transporter and the rest of the five

signed copies tobe carried by the transporter.
• Copy-3 (Pink): To be retained by the receiver (actual user or treatment storage and disposal facility operator) after

receiving the waste and the remaining four copies are to be duly signed by the receiver.
■ r.nnv-4 /()r::mnA\· Tn hA h::mrl"'rl nv,cr tn th"' tr!:ln~nnrtor h" th,c roroh,or ,:,ft,cr !:l,-,-ontinn m,:,c.,to df,5,

DJSTRIBUTION OF MANIFEST FORM-10

14. Sender's Certificate:
I hereby declare that the contents of the consignment are fully and accurately described above by proper
shipping name and are categorized, packed. marked, and labeled, and are in all respects in proper condition
for transportby road according to applicable national government regulations.

Fr:~lndl~.~Jy~ols Ltd.
[ }1 t

+t /k Day Month Year=<, NameandStamp. Signature:j ( ,,r,r1
fm •net.LJllhllllhh.at.di.dhlle
~:,., 15. Tran~poiteracknowledgement of receipt of Wastes
3,
I



FORM 10
[See rules 19 (1 )]

MANIFEST FOR HAZARDOUS AND OTHERWASTE 332
1. Sender's name and mailing address

(including Phone No. and Email)
India Glycols Limited
A-1, Industrial Area, Bazpur Road,
Kashipur - 244713 (Uttarakhand)
Phone No. 05947 - 26900, 269500

G-530/22-123/ 15a.e- 198-2015
/Tanker/ Special Vehicle)

Shubham Mac" ins wt. Ltd.
C-117, ES Rad, Ind, Area

Gha bad (U.P.)

ht{ham M #nee Pvt Ltd.Qlal 'a vi sc-7 BS d, Ind, Area,
cha7+aad (u.P.)

G3-530/ Haz-123 15aied- 19-6-2015

UEPPCB/HO/CON-1-9/2018/82 Consent No. 38037/278 Dt. 18/4/18

Schedule -1- 20.2 Spent Solvents
Schedule -1- 3.3 Sludge & Fitters contaminated with Oil

edule -1- 33.1 Discarded Containers / Barrels I Liners
rschedule -1- 33.2""" Filters & Filter material
Schedule -1-5.1 Used / Spent Oil
Schedule -1- 5.2 Wastes or Residues Containing Oil
Schedule -1-1.6 Spent Catalyst

2. Sender's authorization No.

3. Manifest Document No.

4. Transporter's name and address :
(including Phone No. and Email)

5. Type of vehicle

6. Transporter's registration No.

7. Vehicle registration No.

8. Receiver's Name and mailing address
(including Phone No. and Email)

?'
9. Receiver's authorization No.

10. Waste description

11. Total quantity
No. of Containers

12. Physical form

13. Special handling instructions and
additional information

................····;y«.. m or MT

.......................~'l-f·Y···· .. Nos.

id I Semi - Solid/ Sludge/ Oily/ Tarry/ Slurry/ Liquid)

Year

Year

Yea

Month

Month

Day Month
Signature:

}
..;I,

1i4. 'Nameand Stamp :

DISTRIBUTION OF MANIFEST FORM-10
• Copy-1 (White): To be forwarded by the sender to the State Pollution Control Board after signing all the seven copies.
• Copy-2 (Yellow): To be retained by the sender after taking signature on it from the transporter and the rest of the five

signed copies to be carried by the transporter.
• Copy-3 (Pink): To be retained by the receiver (actual user or treatment storage and disposal facility operator) after

receiving thewaste and the remaining four copies are to be duly signed by the receiver.

14. Sender's Certificate :
I hereby declare that the contents of the consignment are fully and accurately described above by proper
shippingnameand are categorized, packed, marked, and labeled, and are in all respects in proper condition
for transport.byroadaccording to applicable national government regulations.

For Mt$Jndia Glycp1s Ltd. ~(l ),) <e
----¥ /"j v-
- + \ \

t.t;/-_~_r_-4-_~_a_m_e~_.;..nd_:5f~•~ami-·~p-:,, s_i_gn_a_tu_re_: __~~--!..---.i__:;....c..iu...f-Uo...J.,~-=-i..=;;i...;:;._,__.

?'I 15. Transporter acknowledgement of receipt of Wastes
• f

.:' .;
1l0 I

\ \ J==55{Name and stamp: Signature :

f' 7.. "{° 16.' Receiver's certification for receipt of hazardous and other waste
'r''';,
_d



FORM 10
[See rules 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHERWASTE 330
1. Sender's name and mailing address India Glycols Limited

(including Phone No. and Email) A-1, Industrial Area, Bazpur Road,
Kashipur - 244713 (Uttarakhand)
Phone No. 05947 - 26900, 269500

2. Sender's authorization No. UEPPCB/HO/CON-I-9/2018/82 Consent No. 38037/278 Dt. 18/4/18

3. Manifest Document No. 33c
4. Transporter's name and address : Shubham Machines Pvt. Ltd(including Phone No. and Email)

C-117 B.S. Road, Ina, Area,

'5. Type of vehicle /Tanker/ Special Vehicle)

6. Transporter's registration No. G5%0/ Ha2-123/ 15Dau9d- 19-8-201£
7. Vehicle registration No. UP29T-8784
8. Receiver's Name and mailing address Shubham Machines Pvt. Ltd.

(including Phone No. and Email) C-117. S.S. Road, Ind, Area.
aziabad UP- 9. Receiver's authorization No. G63/ Ha2-123/ 15 Dated- 19-8-2915

10. Waste description Schedule -1- 20.2 Spent Solyent s
Schedule -1- 3.3 S udge & Filters contaminated with Oil

dule -1- 33.1 Discarded Containers I Barrels / Liners
~chedule -1- 33.2 Filters & Filter material
Schedule -1- 5.1 Used / Spent Oil
Schedule -1- 5.2 Wastes or Residues Containing Oil
Schedule -1- 1.6 Spent Catalyst

11. Total quantity ....................................... m3or MT
No. of Containers .............2:1.C ............... Nos.

12. Physical form id / Semi - Solid / Sludge/ Oily/ Tarry/ Slurry/ Liquid)

13. Special handling instructions and
additional information

Year

0 20 2

Month

Day Month Year

Cf o2..o2.o

0

Signature:p:

15/j~"a .. wledgement of receipt of Wastes
7a// 1%5
j •ism]7

4i...st, Name and St1map: Signature :
., • lt

14. Sender's Certificate:
I hereby declare that the contents of the consignment are fully and accurately described above by proper
shiP. · ame and are categorized, packed, marked, and labeled, and are in all respects in proper condition
f frafisp@)'y road according to applicable national government regulations.
/Ryfls ilycols Ltd.

1s. )f- <ska,±kication tor receipt of hazardous and other waste; £T"(f,_j suer. Y
! NameandStamp: Signature: ,rj{
\ ., !5f/ O

T» ti f,, xw
DsTsuTON OFMANIFEST FORM-10 <{$G.
• Copy::1 (Wtfiti):To be forwarded by the sender to the State Pollution Control Board after signing all the seven copies.
• Copy-2 (Yellow): To be retained by the sender after taking signature on it from the transporter and the rest of the five

signed copies to be carried by the transporter.
• Copy-3 (Pink): To be retained by the receiver (actual user or treatment storage and disposal facility operator) after

receiving thewaste and the remaining four copies are to be duly signed by the· receiver.
Conv-d (Orane) Toh handed ver to tho transnortor hv tho rooivor aftor acrontin wato



FORM 10
[See rules 19 (1 )]

MANIFEST FOR HAZARDOUS AND OTHER WASTE 331
1. Sender's name and mailing address India Glycols Limited

(including Phone No. and Email) A-1, Industrial Area, Bazpur Road,
Kashipur - 244713 (Uttarakhand)
Phone No. 05947 - 26900, 269500

2. Sender's authorization No. UEPPCB/HO/CON-I-9/2018/82 Consent No. 38037/278 Dt. 18/4/18

3. Manifest Document No. 33) KS020c /20

4. Transporter's name and address : M/s Continental Petroleums Lt
(including Phone No. and Email) ?lot No.-A-166&F-16.- 65

BEHROR- 301701 RAJSTHAN

5. Type of vehicle k /Tanker/ Special Vehicle)

6. Transporter's registration No. al&am/CH271R- 1 74/94 0ATE.09.03.94
7. Vehicle registration No. UKcGcn-c72G
8. Receiver's Name and mailing address M/s Continen I Petroleums Ltd

(including Phone No. and Email) Plot No.-A-166 & F-162-165
BEHROR-301701 RAJSTHAN

- I#27R174494 DATED.• 9. Receiver's authorization No.

10. Waste description ule -1- 20.2 Spent Solvents
ule -1-3.3 Sludge & Filters contaminated with Oil
ule -1- 33.1 Discarded Containers / Barrels / Liners
ule -1- 33.2 Filters & Filter material
ule -1-5.1 Used / Spent Oil

c e ule -1-5.2 Wastes or Residues Containing Oil
Schedule -1- 1 .6 Spent Catalyst

11. Total quantity ....................................... m3or MT
No. of Containers ..............3.~................ Nos.

12. Physical form (Solid / Semi - Solid / Sludge I o· Tarry I Slurry I Liquid)

13. Special handling instructions and
additional information

328

Year

Year

Month

Day Month
4

Signature:

mp : Signature ·
1

Name and Stamp :

16. ·'Rdiv~~rtification for receipt of hazardous and other waste

14. Sender's Certificate:
I hereby declare that the contents of the consignment are fully and accurately described above by proper
shijpi 1ame and are categorized, packed. marked, and labeled, and are in all respects in proper condition
it sory road according to applicable national gover ment regulations.

For Mis i:li Glycols Ltd.-
1s.[ taks6reracknowledgement of receipt of Wastes

I ~ / FJz:. - ,.I(· I r.;;{./1-1r.,~ -\

~

,~tl1 , . . I <E. \
\ , "' I ' •- ItAJg, [if
\\ tf' ame1§h°d'.SJamp: Signature:

2' A .

n (ru.A(ran).Tho hanrlarinuartthotrancnrtarhu tho roroivor aftor arrontin st

±cg
Day Month cy"r-: ~ass,'==i

&
1; *DISTRIBUTION OFMANIFEST FORM-10 -<tsl-flP\)'fl-

• Copy-1 (White): Tobeforwardedby thesenderto theState Pollution Control Boardaftersigning all the seven cop •
• Copy-2 (Yellow): To be retained by the sender after taking signature on it from the transporter and the rest of the five

signed copies tobecarriedby the transporter.
• Copy-3 (Pink): To be retained by the receiver (actual user or treatment storage and disposal facility operator) after

receiving thewasteandthe remaining fourcopies areto beduly signedby thereceiver.



I Anncxurc-9

1\1/s l~:1shi Vishw:111:ilh Tcxlilt· '.\lill (I') Limited, 5th KM Stone, Harnagar Road,
h'.a,hip11r-2•1•17 IJ l lllar:tld1:11HI

Latitude. 29.254784:I .r,11gi1udc: 7_'J_._<J_ti_l_'1_5_7 ~
27 102020~ ------ --- -- ,L>:11..: nr Visit:

Co-ordinates

Contact person
Contact No. and E-mail

N1111H.: &. ,\ddrc.:;s 111'11!..: l11dt1·,1ry:
-

1\1/, K.1-.hi Vhhw:i11:1lh Tnfik Mill U,l. !
(Sl'N( j ( i1111q1) I
:~111 l•:111 SI011i:. l<:i11111:q•:1r l<(lad, ~
kahipur-2171, 1/tuarak.hand
Mr. SIii Shakeel Siddiqui, V.P Finan­
I'hone: 9756201120
I ·.-I11;1 i I : Ii 11;111u.: .I t.:X Ii !(-r11,.,JH1J'/;rt>I Ip.c1 ,rn

1------------------ ·---·-····- - --- --------- -- ----------

1------ -----·

l.

-----------------I e»tile
- - --

( lpnat iu11:d--·-
Operational Status(I case of closed unit
111c11tion time ,;1I1\'.l' 1111it l1as b1.'.\.'.l1

..:los..:cl):

3. Type of Industry Sector: --------
-1.

Permanently
whichever Is

111 Opcr:1ti011 / Not 111

Temporarily Closed
Closnl (\kntion

Operation /

Polyester. Acrylic Fiber. viscose fiber

Synthetic Polyester Yarn/P.V. dyed Yarn - 968 :\fftmonth
Recycled Polyester Fiber - 2000 MT/month

Synthetic Polyester Yarn/ P V. dyed Yarn,
Recycled Polyester Yam

:ipplic:ihil')

7. Consented Production Capacity

5. Name ofmain Raw l\:laterial
6. Name of Final Product (s)

27.86 MT/Day

23.98 MT/Day !

I /as per the logbook from I 511 October 2020-27Oz1ober
2020 (Annexure-9.1_) l
Grey Fiber- Dyeing- Mixing- Carding- Draw Frame- !
Speed Frame- Ring Spinning - r\uto Cone \\'inding - !.·

Packing- Dispath ( :\rrnnu re-9.1 l

I 0. Manufacturing process

8. Actual Production

9. Actual Production on the day of visit

IL., Consolidated Consent to operate and 'i\·s. \';1lid uplu JI 03 202 I (.-\nnt':\Ur('-9.J)

authoriz;:ition under wction-25 ol tl1c
Water (Prevention and control uf
rollution) Act. I 'J74 and urnkr ~cctiun -
21 of !ht: Air ( Prevent i1lll and CPlll rol of
pollution) Act, 1981 and /\ulhori1atiu11
unJcr l{ulc 6 (2) ur I la1.ard1J11S and other
wa~tc { M:111:ip,t:mcnt and Transboundary
Movuncr1t J I{ ules, 20 I(,

n] oC from cGwi irnan4a4aGT'Applied for renewal o 30.05.2017 (Anneore-).+)

Ground W:1tcr (Ye',/ Nu)
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- --·-- -···- ---·•- -- --··- --- ---------·----~ I13. Sources or Waltr S11pply -- 111 CA'¢ of () I borewell I

!Ion.: wt:111m·11liu11 1111n1hcr:; ':
-----··- -·..--- -- -- -- - -- - - ·- ... --- - . ~------,·-·· --·-

14. l>aily l'<lll',lllllplirnt of 1-re<.lt Water '1-1•!1,1 f-'. I I J

(K LI)) +, pt Ile l•,i·l,,,,,1- fro I " tot.r 1020­ 27 (.J:tr,bsr

{/\vcr:wc l'rtllll I .tl)',l)(1(1h if available) :'.11211 /A1111n11n--'J,':;J
-- --------· . --- .. -· - - - - ·-- -

I 5. Status[ \Water meter bore well with l1i-.1:illul. lvk<:11:1111,_:il Typ: fl0±a.ter ,

Readinpy duriy 111•,,ll.'l I i(lfl. Wltctl1c1 lotalizgt, val: 132 Ill I

ln..,tnlkd:
unctinl (Wotkiny) /Non-)peational
/Detune(

--- -- --- - --·• - ·- - .. - - . -- ·•--· • ... - ---
________.._

I(,. \\'ln:1l1L'I !·.Tl' c>.i:-.1 (Ye /No)
,,
I l",

- ·----···-··· _,__, ____ ·---~- -~ - . -- - ---- -------·- --------
I7., Operational :-.tall!\ ol' l·.'1 I' l utonal I 1111•~1 io11al

(Workinp) / Non-Operational / DeluneI-- ·--
.,_ .. --·-- ·• ·-·· - - - -·-~ .. ... - .....- . - ~--· -----

18. lks;igncd Treatment ('ap:1cily Ill LI I' XOt) KI JJ
(Kl.DJ-- ------- -- . --- ---·--- - -· ··-·

10. u.._.1ai Is of [111urnl I reat11l\.:nl Plant l{ccciv1ng clwmhcr- [quali1.atir;n ., <::/li.· Phy izh:mical

( Ell') ln.:atrrn:nl - lliulngical Tr·:atmtr:t - iazd Cart::·--., n

I· iltcr-cl stage rw rlant- \1EE - \1EE (:r.;;1.:.,e:--,trate -
[varorator'> (Rotary drum) (Anne.rnre-9.61

20. Flow l\ktL'r (slat lnkt: Yes
Inlet of ETP - (Yes /No) Outlet Ye'>
Outkt ofE"I P - (Yes /No)

21 Eflluent Generation (KLD) 489.7 KU) as rcr the logbool-. from 150:tb=:202)­
27th October 2020 (Anne:rnre-9.7/

22. ,\mount of Effluent Recycled to rrnccss 450.7 KI.Das p<::r the logbook from 15. O.:tob:r ::0.::0 -
27th October 2020 (Anncxure-9.8)

23. Consented Discharge (KLD) 550 KLD ( I 00 % re-use in m:.inufacturing prcc~ssl

24. Actual Treated cffl uenl discharge ZLD
(KUJ)

25. Treated effluent di·,charged on the day of No discharge :

visit (KLDJ
26. Sample Collected from ETI' (Yes/ No) /\s mentioned in S. No. 31 I

27, Mode or tn:atcrJ I untreated diluent No discharge from the unit was observed during ,·isir;
I

disposal a~ ob':icrvcd durin1! vi\it (l{ivcr Entire quantity of treated ettluent is reused in process and I

/Drain/ Land). IHI reject (69 FLD as per the logbook fril lll 15" October '

Mtntion th<.: name of i111mcdiate 2020 .. 2 7'1' tetober 202()) ,, :sent O single stage \IEE t
'

receiving Drain ,I Land and llll:lltion followed by rotary drums 2 stage evaporators, where it gets I
I

point of ultimate disposal CUll\'Crttd in to salt which i, then packed and stored
I

- -·-· ------- I
28, /\ny Jlypa;•; olctvcd. II ye·,, then collect No I

i

·ample, for aaly:i and attach photographs
I

I
('Ye! 1o) I

- - ¥ •-••o-•--• -••• =-----•-- -• v, • -- --····--- .-- - ----·-·- -·-- ------~-···
29. Statu¼ of in-,tallation urocr:.MS Installed and working I- --·
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30. \Vhether industry speci lie efnuent discharge Yes (but as per consent the 11nit is allowed to treat their

standards notified under Environment effluent through ZLD system)
(Protection) Rule 1986 applicable.

31. Effluent Sample an:llysis results:
Sample Location

------ I Ipll con 1101) TSS TDS Color
---------- - -- -- -- - -- - --- l

I
I

Holding tank near Dye house 1.2 Ir, 7 5 :175 27 56 !-- - -- --- - -- - - . - ·- · . -·----1

Untreated efuent collection tank a .,_.\ I ,1()) 20 fl lJ I, I r,O 16 I ;

ET Inlet a] I
·- -- ----- --- - ----- --- - . ----- I

MMTR outlet 7.-1 701 183 BIJL 872 I

- ---
I

ACF outkt 7.J 768 108 12 I I I (, ·2 '

RO-I Feed 6.8 7(i5 115 13 106% 2%7 I I
-

RO-I Permeate 7.0 24 "J BDL BDL BT I
'-----···--

RO-I Reject 6.5 2856 60 50 3836 I f;fJ{, I

RO-3 Permeate 35 58 8.2 BDL 16 T I
I

------ I

RO-3 Reject 5.7 25840 9100 755 2846% 73()5 i

RO---l Permeate 6.7 102 10 16 104% 10 I
RO---l Reject 6.1 36480 12200 516 37728 I 12156 I

'
MEE condensate 7.9 23 J.4 29 1220 I T i '

ETPAer::ition T::ink: \-lLSS-2611 rng/1; MLYSS-1767 mg/I I i

All value are in mgil except pH and color. Color measured in color units
I
'
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+ Groundwater samples analysis results:).-. ---- --. -.
Parameters Bon· wdl within BIS 10500:2012 (l'trmissihlc limit

pren iscs in absence of alternative source)
pll 7J 65-8.5-·--------

Conductivity 326 -
..,.~ ---·---·~----··· ----·-

COD 111)1, e

--- ----·-
!DS I ')0 2000-­
Colour BDL IS

--- -------------- -----------------
Total Alkalinity 151 (i()()

- -------------
Total hardness 156 (600

Sulfati.: ()\l •I 00 -- - .

CI ()8 1000
F­ 0.2 1.5

/\s DL 0.05

CJ D 0.003

Co BDL -
Cr 8DL 0.05

Cu 13DL 1.5

Fe 0.10 0.3

l\·1n BDL 0.3

Ni BDL 0.02

Pb BDL 0.01
Sb 13DL -
Sc l3DL 0.01

V BDL -
Zn 0.01 15

All units in mg/I except pH, color and conductivity; color mcasurrd in color units and conducti, it~ in µmho/cm.

..,.., Sewage Sample analysis results:.).).

Sample Location pH COD 130D TSS TDS Col
or

STP Inlet 7.'-1 2912 840 2546 1536 455

STP Secondary clarifier outlet 7.4 69 24 ..J ..J -176 58
STP Tertiary outlet 7.3 117 21 12 152 33

STP Aeration Tank: MLSS-103 rng/1; MLVSS-100 mg/I
All value are in mg/l except pll and color; color measured in color units

34. Management of hazardous wastes Agreement with rceyckrs/TSDF namely: Bharat Oil &
Waste Management Ltd., Roorkec, UK
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- I
I J5. Obsn-v11tions hy joinl i11spet·lio11 h·u111 ..-;;-;h:1~illl! 11~:--v1·;;-;•-~-- -·-- ··-·- ·--· l

I. ·1.-hc u11il i~ a k~tik d:L·i111~ i1Hli1,1ry 11-;i111•.1•rl':',' l'olyi.::-.IL'r, /\nylic :11,d vi,c.:<N: J"1hcr•, a-, r;1w rnatcri;d<,

for manufacturinup of Polyester Yau ad blended dyed yam.

2. The unil and FTP holh were found operational at the time ol in.peclon.

3. The unit's Consolidated Consent to operate and Authorization (UC) uder ·ction-26 6f the Water

(Prevention and control of pollution) Aet, I)7I al under sc+ion-I nl Ilic Air (Pr<.:vt.;1!11!/n ;;n,J

JI .OJ.2021.

control of' pollution) Act, 1)I and Authorization under Rule 6 (2) 0l Haar«don, th:r at­
I

(Management and Trans.boundary Movement) Rules, 20Io iued by UK,PI ar: valid till I
1

4. The unit has installed an El1luent treatment plat (EI' ) ti,r rn,·alrm:nl of trade efflu<.:nt. 1:·1 P j
• I

compris\.'S of receiving clt.1111bcr. i:qu.1li1a1iu111;111!-., pltr,iocltL"rni<.:;tl tn.:alnH:nl, IJiotcwrcal trt::ifment I
MBR (Membrane based closed 11111k, idi:111ilied as MTI l{J. /\ctivatctJ Carbon f-ilter'> (fig.4) and 4

stage RO plant for treatment and reuse of cflluenl inlo lite procc:-.,;.

5. The unit has installed Rot::1111etcr typc nowmelcrs at MMTR oullct (reading: JOm
3
/hrJ. RO-I 1

Permeate (reading: 20 1113/hr). RO-J'd Permcalc (reading: 06 m3/11r) and RCJ-4';. Permc:ale (reading:

I A rn3/hr).
6. The unit has one borcwell for abstracting fresh \Valer and installed flow meter on it. Logbook is

maintained for this now meter.
7. The unit has applied for NOC for withdrawal of groundwaler from CGWA on dated 30.05.2017.

8. Unit has three Aeration tanks and all three were found operational. I
9. Outlet of ETP (after ACF) is fed to tile 04 stage Reverse Osmosis Treatment S) stem. RO permeJte I

I
from all 4 stage is collecred in common collection tank and from there completely reused for the

process requirement. Final reject from RO system is sent to single stage r--.tulti Effect Evaporator

(Fig.7J where the effluent gets converted into salt and collected into bags.

I 0. The unit has installed OCEMS and provided conncclivily to CPCB/SPCB scn·crs.

11. The unit has installed Sewage Treatment Pl:tnl ror the tr\.'atmcnt of sewage generated from

residential colony and guesthouse. The installed c:1paci1y is 60 KLD.

12. The STP comprises of receiving chamber, bar screen; physical 1n::ll111ent. biological treatment (ASP

basecJJ and Tertiary treatment.
I J. /\m1ly:-.is rcsulls of sample collccled r·ro111 STI' inlet shows COD- 2912 mg/l against typical range

ofJS0-500 mg/I, BOD - 840 mg/I against typical range of 200-250 mfil, TSS- 2546 mg/l against

typical range of 350-500 m/I, and Colour - 455 color unit. Wastewater d1aracl\.'ri~1ics at STP

inkt ckarly inc..lic;.ilc tlwt RO rcjccl is discharge into raw sewage. It abo indicates that inst:ilkd

MEE is also 1101 opcrati11g :11 tli:sig11t:d c:ipaeily on regular basis.
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r 1111J4~. ~Ny;o~ll~o~w~111~c~k;,,.r;;:S-;\-;-;V:e.::::·e~· :::in::s:-:t,::ill;:'i'c:--:-Ll;-,:-:-:,lt:-:S;::.~r-;-;P~i-n-;-le--:-l-a-n~d-o-L-lt:--lc-1.----------------~

IS. The analysis results of samples collcctc:d from STI' outlet shows pl I: 7.3 (against the nom1<; ofS.5-

9.0), 1300: 21 mg/I (against the norms of 30 mp/l) and ISS: 12 mp/l (against the norms of 100

mg/I).

'
17. The analysis results of sample collected from aeration tank; of SIP' how, MESS: 10 m/l and

MLVSS: 100 mg/l It refleets that the aeration tank of the unit i un-stabilized and diluted with fr:h

water. Without adequate MLVSS (i.e. 2000 mg/l) B30D reductions can't be achieved from 40 mgl
I

to 21 mg/I. so considering th-: STP outlet results, clenrly indicate the ro';sibility of frcsh-.,,ater

dilution.
18. The unit is discharging effluent through STP after dilution with fresh water in vio13tion of ZLD.

l 9. Sludge dewatering press installed at STP was found non-operational and it seems that it has not \

been used for a long time. (Fig.to)
20. Unit is in process of installing additional production plant (Fig.12) for manufacturing of Rec:,cled

Polyester Fiber and has also obtained the consent for the same.

\6. The analysis results of samples collected liom clarifier outlet indicate around 9 %, reduction in

BOD & COD and 70 % reduction in TIJS which clearly indicate that clarifier water i, diluted w-.

there is no TDS reduction 1111it installed in ST! and aeration tank is un-tabilized with 'LS: 103

mg/I and MLVSS: 100 mg/l

36. Recommendations • Non - compliance of ZLD

• The unit is discharging effluent throu~h STP

dilution with fresh water in violation of ZLD

i
after I

\
• It is clearly indicated by the anal:,sis L1f STP inkt and

secondary clarifier outlet thctt RO reject is discharged

into STP and diluted water is mixed into the STP

systc111. It is recornrnemkd that appropriate action as

deerncd lit shall be initiated against the unit by

UKPC:l3.

• T h e unit shall obtain renewal o f NOC fr o m C GWA

for gro11mlwntcr abstr,1ction.
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Photographs:

Fig.10: Sludr,e press at STP

:7• I
+...

I
., ,

Flg.12: New production foclllty under
construction
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Fig.13: Borewell flow meter-----------·--· ---- -------- --- .

Sr. No. Name of the Officials Signature I
j

C. B Chourasia. Sc. 'E', CPCB, Delhi 8
l

1. Sh.
I,_ I
I

2. Dr. Pankaj Kumar, Sc. ·o·, CPCB, Delhi
/

i
3. Sh. Naresh Goswami, Regional Officer, RO

~

,,.•Kashipur, UKPCB
4. Or. Abbas Kumar, Se. 'B', CPCB, Delhi

.; M
5. Sh. Ankit Shukla, SRF, CPCB, Delhi Mr 7

Signature of the inspecting officials
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Date Polyesnr Gray Polyester Dyed fl A DYED Acrvtlc Dyed Yam Total
1S/10/Z020 S,720.30 18,349.90 - 74,070.20

16/10/2020 - 10,560.00 23,360.00 1,395.00 35,315,0IJ

17/10/2020 . 11,,8.67.80 16,180.30 . 28,048.10

18/10/2020 6,054.60 19,264.00 S,3SS.OO 30,673.GO

19/10/2020 , - 3,959.20 17,024.00 4,590.00 25,573.20

20/10/21)20 - 8,277.10 15,300.30 - 4,140.00 .%1,717.SO

21/10/2020 . 14,030,00 17,684.90 - 31,714.90

22/10/2020 . 9,794.20 20,572.SO 950.60 31,317,60

23/10/2.020 - 10,421.40 17,902.00 947.60 29,271.00

24/10/2020 S,846.50 2:1,504.00 21,350.50

25/10/2020 . 6,59.2.00 20,253.40 - 26,845.40

26/10/2020 . 3,988.60 Hi,321.80 20,310.40

27/10/'11J20 3,648.00 4,ti94.00 lS,639.50 - 23,981.50
Total 3,648.00 101,805.80 239,356.90 17,378.20 362,188.90

hltll Vishw.tnath Textile Mm (P) Ltd........
ProductionDetails (15.10.2020 To 27.10.2020 )
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;t@l;SIOfQI.U.<rtrAl.li1
f lljtQ
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is; iii
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fl', L'>l ll : D.1MiiFl'I001!JS t-.

h fl\lti S ·b:lu..t:rm.al.~ ·n:JCUtE, l'..LM uM:nto
th Kn. Stone. Hamrga: /oac
+aznipa 244712urn»nara,

0 ·91 5947-278£06. +915947-2206/09
4 ·9» 40472798 !, Ci' •9' 'lln- • JN,<,1 •

Date: 06/06/lOt9

To,
Asst. Hydrologist,
Central Gr'>und Water lloard,
Uttarnncbal, Rt-giou,
419-A4, Kanwali Raad,
J3alUwata. Debradun,,.248001

Sub: Submission ofReply to tho -.hnrtcnmm~ raised for obtalnmg NOC from CGWB for M/:i. Kashi
Vishwanath Testile Mills Pvt Ltd. lOC'.ated at Village Kharmasi, 5 Km stone, nanmag::ir lfoad,
l(a,;fopur. Udharu Singh Nagar, Utr,aralc:band

Rderent-e: '.I. Onliur.- Application No. 21-4/673/UT/IND/2017, dated 30 May, 2017
2, Query raj,;cd via, Email dated 24-05,2019

IJearSir,

TM~ h 'Iii.Uh respect to th!! above mentioned subject and rcJerence: we are hc::C\HW submittln;,;
polnt wise rtply to the queries r.l11-e<l fc.r obwlfung Ute CGWA NOC f1..i111 Ct"lllt.ll Ground Wate

Board.

Hope lhl-. m~t~ ro your s.1tl$l.trtlon. IOnl'lty grant the NOC at the e:irl!est

·111:inkingyou,
For Kashi Visltwanatb T<-xfile Mill (P) Uodttd

7c.-.......--,-:r=·~---__,,,___
(Sbakeel A Siddiqui)
Vke Pres.ldent

£11dosed: As staled above

tl
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Kashi Vishwanath Textile Mill Ltd ,Kashipur
FTP PIM1t flow Chait With ..Jp,mty

RowWater{ 20 70 Kt,

.too to soo KLD.fflH 8-9 s ,ms 100-

Collectto11 tank .{Capac,ty- 100 KL)

Equalization T,1nk 2 No.; {Capacity 320 KL Each).____:.,__

Biological Tank •2 Nos (Capatity-4()0 Kl Each)

SR outlet Wulent Tank (Capacity -100 KU

Physiochemical

Storage Tank(Capacity -5 KL)

Tert1arv ~ect,or (MGF,An.WAC & Degashar l

Pre filtration (MMTR/Ultra Fifternlion )

R.O Section (RO 1,2 & 3}

R O Permeate For re
use DOye house (380
570 KLD PH -6.5 T0S
100 250,TH->10,

RO Reject Storage T ,mk (6
to 12 KID

MEE. Sect,011 (Soiled Gen.-8
to 1S Kg)
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◊SPNG
INDOS1AR

Kashi J/ishwanath Textile Jlfill (P) li1nited
Works: 5 Km, Ra11,,wgar Road, Kashipur - 2447/3 (U.K. (/1uli")

ETP & R O REC()RD Loe; BOOK

poi4.)
-1
. .-

, L.J ' 'I

Date Time Power con~umption --- E.TP Inlet water R~t;j'a{M ~:~~i'umptlon R O I, II, 111 ProductWater RO lra Reject RO I, II, Ill ETP & RO Break do \
(Meter reading KWH) \Meter reading KL) ....J:.i.tete-r reading KL) (Meter reading KL) water in KL Running hrs in hrs wn\ Signature

Initial Final Difference Initial Final Difference Initial Final Difference Initial Final Difference 1

{lt})-,.., 'l·n,,., c.:.wirs- t,'f.1,lf<-µ, ..2s.o_s:_ Jf11ie 373j 531 [ytyryte9- 52 c8 ta ll
L[yo[_ c3re_599- 15r {€373}ry<7j 53a [/6]/3 Go ca- 11 "
.1/J0/),_-J,;1 w (- l,5-7tto l-i!:>'-t..rf!, 2.s:J~ {6'1'-fb:1- /(;,t;<Joi. '-j3j (i,;_s:,11!,,o /(,r;. ':/'7)_ Lf ( :i.... c2:, 1 ~ I~
4/ic/kJ. "' 61&'-f..S:~ 6.U'JJ'S 2'-16'J,- /CL/'lc-(, /t.9-!SC 59'1 /U.71i.- /6{;1..Ji!, L/J6 cJ--· f,!b \ -
p,ftc/k;.., ., 6.J~9.J.S t.l.J'--1.2,.] .25/l- us 1171 509 {tone I«cc73 02 17 1 ,,;

r:/1cf).;,, .., 62.343-.J· &.lS?s:-:; .2..5..l-c /{.s:"J7-1 l' '-4'!-I Sol.- (ft<:.'13 /{;71.S:O Y.r7t- O""J-· f '& 1',l~.
He/ej 9 6.J..S'1 ..5;-:J, GJ.1-s,2- 2ta!: /G(,t;~/ W'7'-f'1 '-/GJ /f.':/1.sc /(,rf/1- 4f,";f C> 6 I(;, ~v

cJ:;/te/Jck ., 6...2:bS,J.- 6.2,lf_,.-;,; L~"J /t;i.1'1'1 l-'?t-1-q 4b3 /t:?t,r:,. /r;&o...Q 1../:3~ o-::,..- f-:J-· \ii.,
C'J/f.:/)c'k -. t3!lS.S: C:-.3363J 2.cq.Jt, /nw.:;, f{t1<-1, SI"} i~boS:.'!, /61¼.3:+. Lfb'-1 o& / 8, ~
ic/re/)c'J.. _ ~33 i;;..3.,1 62, O.S,:, 2_<../J...o { '7'1-/€, /f&i-JJL r...,,r,, (',/::,..~1,-; ·/('c,•1::rc. L(!, °!:J ()°'Q... I:} \~....-
11)/0/kk ½ {J.6oS3 63.&2.61 2...:!:>J / /6e.YIJ._.. !6'b'&q,.,. L/s;v /H:r'/ft /(,1CJ2::t· Lf(,;:i, C>~ ! S;. \{),,-
'24o'1=] ,_ 638364 64672,_2929 [ls11/679 461 {/9939)1/67t9)1 / I s
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lY)/o /),,~ ..., (:.'-1!'-/l,£ e,L/11°} l,1'-jj /f.'/~'rl /69.J.)7 Ob /i,•f&i.'.) (t,'ifl-61- C{'> cv Cl) "'',t\
'<la'z2.y _, 69r7)16+433 242e- _(79t@gy ts [le_tr[y22_ r93 cl I!- '3
16//o/;..,l,, , 613 642 24o /698P3 '/9 [r9·]/274 38l ) 1:1-- "£}
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